
 

Besides, ML- have also brought to the notice 
of the House the disclosures of John Smith 
and some of these have hern corroborated b) 
the subsequent publication by Mr. li. M. Kaul 
and other publications also. Why are these 
things not gone into? Mr. Chavan said thai lie 
had enquired into it when we raised this 
matter in 19<i7. I believe, in this House. But 
since llien no disclosures have come. The 
Government knows that John Smith lias even 
written a letter the fascimile of which has been 
published in papers pointing out as to who 
nere ac t i ng  in the Army and the Government 
as C.I.A. agents. I should like to know 
whether they have held any concrete investi-
gations into such eases including the financing 
oi the eases agalnsi the leftist parties in  this 
country. 

I think, Madam, hon. Members can cite 
other examples if they like. I have c i ted 
certain concrete cases on the fiooi of the 
House. I am enti t led al least lo an answer. I 
urge' upon the Government aga in  and again   
to  come  QUI   with   an   answer. 

Before I sit down T would urge thai 
w h a t c v e i  11 n\ max do. these concrete, 
spc-cific allegations that I have made and 
others have made on the floor of the House 
about the f inanc ing  of very many things In 
the I'.S. Embassy should be directly gone into 
bv the Intelligence Branch, and the Home 
Minister should come and make a specific 
statement on the specific charges as I have 
made  .   .   . 

I HI'. DEPUTY CHAIRMAN: That will do 
now. 

SHR1 BHUPESH GUPTA: . . . Brigadier 
Sen has not been asked as lo where he-gets 
the moncv from . . . 

IIIK  DEPUTY  CHAIRMAN:   Thai   will 
do. 

SHRI BHUPESH GUPTA: . . . and how 
much he was paying to Mr. Chagla. 1 he) 
have not asked Mr. Chagla. They have not 
:i~-ked me. I sav C.I.A. intelligence is really   
financing   them. 

SHRI VIDV'A CHARAN SHUK.LA: Ma-
dam, whenever any instances come lo our 
notice, whether  itwide the House or outside 
the   House,   we  do   make  discreel  
enquiries 

into all ol them and collect such information  
as  we can  to take suitable action,   Bui 
ii is not correct and it would not be proper to 
disclose and make open enquiries in such 
matters. Therefore, it is not possible for us to 
sav what action we have c v a e t l v  taken and 
what act ion we are going to take on the 
basis of such information. Madam. here in 
this statement I have- made specific poinls 
and I have also indicated what ac lion the 
Government wants to lake in pursuance of  
the  conclusions  they   have  come   to. 

I have confirmed that foreign money has 
been used in the last election. This confir-
mation has come from the Government. 1 
have also said that in s e v e r a l  educational 
ami cultural institutions ii is suspected that 
such assistance might have been r e c e i v e d .  
We have already taken action against one 
such institution. Action will be taken against 
such other institutions in future whenever our 
enquiries confirm or doubts i \ist for such   
action   to  be  t a k e n .  

As far as preventive action is concerned, I 
have indicated what preventive action we 
want lo lake in this regard. May be that 
further action max be necessary in future, iiui 
we have to he very careful. The Gov-ernment 
will constantly rev iew this problem because 
this is not a problem whi ch  can be ignored. 
We will have lo eonstamlv review this 
problem and see that we keep on meeting the 
threat of ibis external s u b v e r sion in ibis 
manner. 

I HI'.   DEPUTY   CHAIRM \\:    Mr.   
Kii shan Kant. 

(Interruption by Sim Rajnarain) 

No more. We cannot go on in this way. We 

have   to   look   to   the  time  also. 

MOTION     RE    FOURTH     l-'IVT.    
YEAR PLAN, 1969-71 (DRAFT)—

conld. 

SHRI K R I S I I A N  KANT (Haryana): 
Madam Deputy Chairman, while 1 welcome 
the Fourth Five Year lJlnn which has. after 
all. come- out and its Draft placed on the 
Table ol the House .  1 fullv agree with what 
Mi A. !'. Jain sa ie i  that the very functioning 
of    the    Plan    is    \ ia x     important    for    
this 
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country because il planning docs not function 
properly, the whole economy can really go 
out of gear. 

Madam, the Plan has been prepared under 
the able leadership of Dr. Gadgil. Dr. Gad-gil 
is known not only lor having a great insight 
into the Indian economy but also lor his bold 
and unconventional analysis. Madam, the very 
liisi chapter of this Draft Report indicates how 
conscious the Deputy Chairman and his 
colleagues were about the problems thai the; 
haw to tackle in this countr; an.I the attempt 
they have to make in solving them. 

I In reading "I the First Chapter is con-
crcte delight. It gi \es the proper approach in 
which the whole problem has to be sohed. 
But, Madam, the \ en moment when ivc go 10 
11 to Second. Third and the last thaptei we do 
nol find any co-relation b t l w e c n  what ha-^ 
been said in the Firs! Chapter and the last 
Chapter, there is no connection. 

1 would like to draw the attention of the 
hon'ble Minister and the House to the very 
salutary quotations from the Directive Prin-
ciples which have been given on page I of this 
Chapter which, lor die first time, underlines 
the importance which the Governreenl and ihe 
Planning Commission attach to this, 11  says:  

 The   State    shall    endeavour    lo    
provide . 

(Interruptions from Congress Benches) 

Madam,   shall   I   speak   or   do   they   

speak." 

THE    DEPUTY   CHAIRMAN:    No,    
no. 

You   will   speak.   I   am   looking at  you. 

S I I R I  LOKANATH MISRA (Orissa): 
Madam, the Congress Parliamentary Party 
election has created such a turmoil here thai 
even Mr. Venkatasubbiah has hung a 
signboard in front of the Congress Party office 
which says. 'P. Venkatasubbiah, Secretary, 
A.I.C.C.". I do not know if the Congress Party 
can have am office here. It is  an  intrusion 
into  the  Parliament  House. 
I he point is it should not be allowed lo be 
pasted   there.   Who  allowed  him   to  da  
so} 
"here must be some enquiry, Madam. Par-
liament  is  not the  A.I.C.C.  office. 

THE DEPUTY CHAIRMAN: I do noi wanl 
any discussion on that now. Mr. Kiishan   
Kant,   please  continue. 

S I I R I  KRISHAN KANT: Madam Deputy 
Chairman, I was referring to the "Approach 
and Policy" in the verv first chaptei thai 
underline the importance of the functions 
which the Plan has to undertake. In it they 
quote the Di rec t ive  Principles which shows 
the importance they attach to the subject. It 
says:— 

"The Stale shall endeavour to provide, 
within a period of ten years from the 
commencement of this Constitution, for lin 
and compulsory education for all children 
until they complete the age of fourteen years." 

Madam, il you look at what they have clone in 
the last IS years of planning, on page 3 ii. 
where the matter of education has been deall 
with, il is clear that though they have quoted 
the Directive Principle in the Approach and 
Policy chapter, the achievement thai they 
expect al the end of :he Fourth Plan is that 
only (iO.fJ per cent, of the children in this 
country will be going in for primary 
education. That shows that the Direct ive 
Principles to Which they refer in the firsi 
Chapter are not to be implemented even at the 
end of the Fourh Five Yeai Plan. 

Going further: — 

 The Stale shall promote with special care 
the educational and economic interests ol 
the weaker s e c t i o n s  of the people, and. in 
particular, of the Scheduled Cas tes  and 
the Scheduled Tribes, and shall pro-iiit 
them from sociaf injustice and all forms of 
exploitation." 

Now, Madam, it is really very difficult to 
imagine how they will do it. On pages 59 and  
60 ol   the Draft  Plan  the extent of the I bird 
Plan and the outline ol the Fourth 
Plan has been given. It shows that the out 
lav in tin Third P'an was about Rs. .s,r>77 
erorcs  which   has  risen  to  Rs.   14.397  
crores. II means an increase of l!7 pel cent. 
Rut whai has been increased in the outlav foi 
the welfare of the backward classes and 
Scheduled Castes and others. From Rs. 90.1 
irores   il    has   gone   up   to   Rs.    134.3    
Tores which mi.ins hardly an increase of M 
per cent.    Alter n a i l i n g  this the impression 
tli.it 
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 mi gets is thai die Plan has been drafted In an 
old man who lias all pious ivishei and prayer* 
to God for the children of India Imi [lie 
moment he tries to implement it. Iir feels 
tired. 

Madam, I do not want to repeal the good 
points which Mr. A. P, Jain lias already 
referred to yesterday. Now, though the 
Planning Commission says that it will try in 
keep a control over the inflationary tendencies, 
what precise measures has ii to oiler with 
regard to a wage, income and price policy for 
the country? Madam, perhaps yon may know 
thai a few years hack, iin Reserve Hank of 
India had organised a stud) on the need for 
evolving a national poliq of prices, wages and 
incomes. But iliis Plan does not refer to this 
policy ai ill; ii has not even commented on the 
re-commendations of the study group of the 
Reserve Hank. A policy of prices, wages and 
incomes is very important. This is the basis on 
w h i c h  the whole super-structure of the Plan 
can function. If this policy is not there, ii 
cannot function and the whole super-structure 
of Plan will fail. Now what do we find here? It 
is surprising that the Government has 
gradually been reducing the numbei of 
industries which are under price regulations. 
Sixteen industries have been taken out of the 
price regulations. I do not know how they will 
control the prices. Similarly, in regard to the 
private sector. the salaries remain uncontrolled 
which adds to the avoidable cost of pro-
duction. Even the census of manufacturers has 
revealed that the non-manufacturing cost in 
the private sector has been continuously 
rising during the last 10 years, The gap 
between the cost of production and the price 
thai the consumer pays has continued to 
remain large. Unless these profits are reduced 
and an income price policy is evolved in the 
private sector, the gap het-ween performance 
and expectations would c o n t i n u e  to he 
large. So, Madam, this is a very basic lacuna 
that this Plan contains. 

I may now refer, before going to other 
things, to science. I am very glad that, the 
Prime Minister, while speaking at the first 
meeting of the COST, said that there should 
IK- :I correlation between performance in 
science and technology and our objectives to 
achieve self-reliance. It means that correlation 
needs to be built up so that our scien-liln    
research   becomes  purposive,   and   that 

Hi. i     should   in-   r orrelatton   betwt i n   
the 
dew lupmriu schemes in ihr Plan. But, 
Madam, I am a fra id  there is nothing like thai 
either in the Planning Commission, 01 in the 
COST, or anywhere in the country, Prof. 
Mahalanobis said even three vears back thai 
even after three Plans, we have no Science 
Plan in the country. When I sug-- gested last 
vear that there should be a Science Plan, the- 
Government did noi accept ii. I fear that 
without a Science Plan, ii is not possible lo 
fulfil the oil ier plans because ii is on the 
basis of scientific research, basic and applied, 
1.1 fat our industry, agriculture. transport and 
irrigation and power have to grow. Unless 
ihai correlation is there, ibis gap between 
planning and performance "ill remain. The 
main thing is that we must identify the areas 
w h i c h  are growing points of science, which 
ate likely to yield results. and this is not 
possible unless there is ;i separate Science 
Plan for the c o u n t r y  as there i- in France 
and as some o i l i e r  conn I iii s are I r v i n g  to 
evolve. 

Now. Madam, no mention has been made in 
this Plan document about the Plan document 
thai was prepared in 1966 by the previous 
P lann i ng  Commission, but if we compare the 
two documents, what do we find? We Find in the 
present draft under the heading "Science and 
Scientific Research" onlv iht National 
Laboratories of the C.S.I.R., Atomic Energy 
and .Scientific: in the Mi ni s t ry  of Education. 
fiiit th.re is no mention of Medical and 
Publ ic  Health, Agriculture, Irrigation and 
Power an.l Defence. Does ii mean ihai Science 
does not i nc l u de  these ihings:- As a matter 
o[ fail, the allocations for this sector gets 
merged in the allocation of respective sectors 
in general. It does not give a deai picture. In 
tile Third Plan at least an attempt was made to 
collect the relevant data for these : tors and 
also to consolidate t he i r  develop-ineni  s, 
liemcs at one place. It was cxpecled that in [he 
Fourth Plan, the programmes and allocations 
for the tolality of scient if ic  research would 
be presented in a consolidated form, so that the 
whole scientific plan could he discussed in the 
proper perspec t ive  of the economic plan. 
Madam, if we compare the previous Plan draft 
with the present Plan, there is a great 
difference in the emphasis on science and 
scientific research. Though some mention 
has been made about the application of 
research and all   that,   there   is   no   mention   
of  scientific 
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"Ii. it* role and functions, to achieve sell 
reliance, in the whole perspective. Dues ii 
mean that the vision or the thinking that was 
there has gone? There was specific mention in 
the old Plan—Dr. Rao is here and he must be 
knowing—to increase the expenditure on 
scientific research with a view to attaining 
technological self-reliance. At least that was 
the aim. But it is nowhere mentioned in the 
present Five-Year Plan. I am glad thai the 
Prime Minister in her opening speech 
mentioned about: development, etc. But about 
augmenting design and development 
facilities there is no mention at all. I do not 
know whether she was conscious of this lacuna 
in the present draft which needs to be rectified. 
My own personal feeling, a f te r  reading this 
Plan draft, is that the emphasis on science that 
she wants is not thcic. That is why I said that 
there if no correlation with regard to what has 
been stated in the first chapter of the draft Plan. 

s   regards  allocations  for   the  C.S.I.R., 
Atomic   Energy,   etc..   in   the   Fourth   Plan 
the   allocation     for   Plan     expenditure   is 
Rs.   133.9(5 ( t ore s  and for non-plan 
expenditure,    Rs.    189.2.i   crores;    total    
Rs.    323.21 crores.    Now,   Madam,   for   
calculating   the required  non-plan  
expenditure,  we have to take into account the 
normal annual increment   in   expenditure   
and   the   normal   expected    rise   in   prices.   
Accordingly,   if   we calculate  on   the   basis  
of  the  Third   Plan and   the  annual   Plans,   
the  requirement  of non-plan expenditure 
would be Rs. 258 crores  on   the   basis  of   
the   Third   Plan,   and Rs.   297  ( tores  on   
the  basis  of  the  annual Plans.   The   amount   
provided   in   the  draft is Rs. 189 crores. So, 
there is a gap of Rs. 68 t iores  on  the basis of 
the Third Plan, and a gap of Rs.   108 crores 
on the basis of the annual   Plans.   Now,   
what  does  this  mean? Since it may not be 
possible to increase the allocation  now.  it 
would  erode or eat  into the  Plan  expenditure 
for scientific research. So,   as  a   matter  of  
fact,   there  will   be  no development   in   
scientific   research.      This [joint,   therefore,   
needs   to   be   looked   into very carefully 
and unless this is done, I do not t h i nk  science 
and scientific research will progress in any way. 

Madam, the main thing is that investment 
in scientific research has to be made in such 
a way that it is correlated with investments 
in   industry,   agriculture   and   other   
fields. 

But  il  we look  at the first, second and third 
Plans,   what do  we find?   In  one  Plan   
the re  is  emphasis on   irrigation   and   
power,  and in   the  other,  on  industry,  and  
so on;   but there   is   no   correlation    
between    scientific research, and development 
in other fields in an\   par t icular    Plan,  or  
between   the  allocations  and  targets.  The  
main   t h i n g   that has to be seen is whether 
our allocations, vision and t h i n k i n g  are 
correctly correlated or not. Now I have a paper 
with me (a i led "Invest iiunl   on   Scientific   
Research   and   Develop ment—A sectoral 
analysis." From the figures given there we 
find . .  . (Time-bell rings) I will   just   lake   
five   minutes   more.   At   least in   areas  
vvhc ie   we  arc  h a v i n g  foreign  colla-
boration,  attempts  should  have  been   made 
lo   develop   scientific   research   in   those  
sectors,    hi    areas    like    machinery,    
electrical equipment, chemicals,  transport 
equipment, etc.,   we   arc   having   foreign   
collaboration. Iinl  there is no scientific 
research  there. Our import   bill   is   very   
high.   Instead   of   developing  research  in  
this direction,  where for the last  3  vears 50 
per cent of our foreign exchange   is   spent,   
we   have   noi 1  P.M.     spent   any   amount   
lot   research   in that   period.   Madam,   what   
do   we find?  We find a complete lack  of 
scientific: research    because   of   a   distortion   
in   our th ink ing .     So.    unless    science    is    
co-related to    our    planning,    this    will   not    
suit    us. This   is   the   basii    d e l ec t .    That    
h   what   I say unless there is corelation 
between science and   planning—I   use   the   
economic   term "corelated"—I   do   not   think   
this   lacuna can   in   any   way   be  removed.  
Even  in  our public sector undertakings, what 
do we find there? There is no development 
research in the  public   sector  undertakings.  
They   have no corela t ion with our national 
laboratories. Unless    the    national    
laboratories,    become consultants   of   these   
public   sector   undertakings,   I   do   not   
think  it   will   really   be possible  in   any   
way   to  have  self-sufficient economy   and    
economic   plans.     This   co-relation   is  very  
much   necessary.   Hut  what do  we  find  in  
our  universities  also?   In our universit ies 
the same subjects which  we vvele t e a c h i n g      
before     independence—chemistry, 
mathematics, biology, etc.—are being taught 
now   without   any  modification   w h e r e a s   
subjects  like  e lectronics—modern   
scientific  and technological subjects—have 
become part of the  curricula  of  university  
education  in  all foreign   countries.   But   in   
India   the   standards of subjects like even 
Mathematics have 
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completely gone down after independence, a 
subject which is the basic thing for scientific 
development and research . . . 

THE DEPUTY CHAfRMAN: You must 
wind up now. Your time is over. It is already I 
O'clock- 

SHRI KRISHAN KANT: I hope the Prime 
Minister while replying to the debate will 
keep in mind the need for science planning' in 
this country and see that something is done in 
this subject because I know she  lias  so  much  
interest in  this. 

Then, I have got just one point more, 
Madam, and thai is about the concentration of 
economic wealth and power. On page 2 it is 
said that the first benefits of economic 
development must accrue more and more to 
the  relatively  less  privileged  classes  of  the 

and there should be a progressive 
reduction in the concentration o£ economic 
power. But. what do we find. Madam? i'hey 
say on page 8 that we have no data. After 18 
years of planning, there are no data on the 
economic disparities. Perhaps the data which 
are available are very much difficult for the 
people to digest. The Agricultural Labour 
Enquiry Committee's report of 1957 showed 
the per capita income of agricultural labour as 
Rs. 107. In 1962 the report of that Committee 
stated that this per capita income had gone 
down to Rs. 100. Our planning is increasing. 
We are working. But the per capita income of 
agricultural  labour,  the lowest rung of the 

in the country, has gone down from 
Rs.   107  to Rs.   100 .. . 

THE DEPUTY CHAIRMAN:   That will 
do.   You   must  wind  up  now. 

SHRI KRISHAN KANT: Eightytwo pet 
rent of our population has an income which is 
lower than Re. 1 per day. Madam, you see 
what is happening in big business houses. 
Take, for example, the Mafatlal Group. They 
have increased their assets by more than 100 
per cent during the last three years while our 
per capita national income is going down. The 
big business houses like the Birlas and others 
are becoming richer at whose cost? At the 
cost of the commoi man. While replying to 
the debate I hop( the Prime Minister will 
reply to this point Are we really trying to 
achieve our objec ii\c?   I find in the Plan that 
the emphasi 
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is more on tne private sector, it nas increased 
by 40 per cent. The outlay that has been given 
in this Plan has increased from Rs. 6,000 
crores to Rs. 10,000 crores to the private 
sector. But if we have to achieve new heights 
in our planned economy, we have to give 
more to the public sector. And then let us 
come to the financial institutions. When these 
financial institutions were supposed to give 
onlv Rs. 130 crores in the Third Plan, what 
happened in the private sector was that it got 
Rs. 360 crores. Arc we trying to build up the 
private sector? The main question that 1 
would like to ask the Government is this. 
There should be a committee to examine the 
working of the public sector and there should 
be an inquiry into the working o£ the private 
sector. There should be a regular examination 
of how the private sector is functioning. Only 
after making such an examination can we say 
that the private sector is really better than the 
public sector. 

Madam, 1 hope the lacunae which I have 
pointed out will be taken into consideration 
and removed by the Government. 

THE DEPUTY CHAIRMAN: Mr. Chat 
terjee will speak next. The House stands 
adjourned till 2 P.M. 

The House then adjourned for 
lunch at five minutes past one of the 
clock. 

The House reassembled after lunch at two 
of the clock. THE VICE-CHAIRMAN (SIIRI RAM 
NIWAS  MIRDHA) in  the Chair. 

SHRI A. P. CHATTERJEE (West Bengal) : 
Mr. Vice-Chairman, we are facing now the 
Fourth Plan which is just a draft that has been 
presented before us. The very fact that after 
three years of plan holiday the Fourth plan 
has come before us, that itself perhaps is a 
welcome feature because we had almost 
thought that out country will live from hand 
to mouth and the annual plans will be the 
order of th( day. In fact certain monopolistic 
concern: and interests in the country were 
bringim pressure to bear upon the Indian 
Govern ment that the Indian Government 
shoult not try to formulate a Fourth Plan an< 
should be satisfied with the annual plan and 
the annual plan outlays, as they woult call  it 
and  in  that  way  they  wanted in 
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manner to stall the growth of any industry and 
other branches of eronorav on the pari of 
India. Even now the Fourth Plan that has route 
before ns is a plan wherein we find thai the 
expenditure in the public sector has been 
reduced to the minimum and ihis is not a plan 
with snrh a hold vision and outline, ai least 
with such a bold vision and outline which 
was aC least announced in the Third and 
Second Plans. No doubt in a capitalistic 
economy however bold we may be in our 
announcements and pronouncements, really 
the mountain is in the labour and the product is 
the proverbial mouse. Actually we have been 
through three plans, the Firs! Plan, the Second 
Plan and the Third Plan, and we know thai 
after going i l i rough all these plans, the 
economy of our country went from bad to 
worse. Nothing tangible was achieved bv the 
I nd i a n  cronoim except increase in 
unemployment. dependence on foreign aid and 
in the amr.unl of foreign loans thai are to be 
repaid and the higher amount of interest that 
has lo be planned out lor the servicing of those 
loans. Of course si' far as corruption is con-
cerned, that also has become so rampant thai 
people have begun to think of it as a 
concomitant of the Congress rule in the 
country. This is the position now. As far a-, 
ilie oil ier  points of advancement are con-
cerned, employment or educational, we are 
almost where we were in the very beginning. 
Naturally so, because the socialistic pattern of 
society which was announced with such a 
fanfare at the time of the announcement of the 
Third Plan, the very coining of the term itself 
proves thai ii was not socialism bill something 
else. That has been the bane so to sav of not 
only Indian economists but Indian politicians 
also. Regarding economic policy, unless you 
know how to trim vour policy to progressive 
objectives, yon really cannoi put the besl foot 
forward and you cannoi even advance. It is the 
formulation of the policy which reallv 
determines in what wa\ we shall progress and 
which determines I lie line for development; 
but the Indian Government as in foreign 
affairs, s imi lar ly  in internal affairs is always 
t ry ing  to beat a th i rd  track so to say. That 
may be a kind of tight-rope dancing for which 
you have got encomiums and praise from 
certain interested sections and that may give a 
certain amount of self satisfaction    to   certain    
persons   who   mar 

think that by this tight-rope dancing and by 
such third-road walking they are doing 
something muac ulous. It may give some self-
satisfaction to those persons but the whole 
point is this, that even after this hard third-road 
Hacking  and the l ight-rope dancing, uhal 
wc find is thai our economy is now In 
shambles. We have been, in the international 
sector, I r v i n g  it tell the entire world thai we 
are neutralists, we are non-aligned, dr.. but 
how can you be non-aligned and how can you 
hi' independenl in your fo cign po l icy  when 
we find thai the proportion of foreign debt lo 
the entire pub l i i  debl of In d i a  is as high as 
*5 per cent? What was I per cenl in 1955-!>fi 
has risen to !'• per not now. If that is so. then we 
<an casilv visualise uhal will be OUT position 
either in point of prestige or dig-nity in the 
international comity of nations. Therefore we 
find thai when there is the question of 
recognition of East Germany, we find that ilie 
West Germans and the American imperialists 
and the junior partner of the American 
imperialists—Great Britain —are bringing 
pressure to bear on Us and we linil ii difficult 
lo give diplomatic recognition 10 I'.asi 
Germany. Ii is due to these influences of the 
foreign concerns, the foreign imperialists that 
wc have been compelled in stop trade with 
North Vietnam ami Cuba. I know that the 
Government will try 10 explain this bv saying 
aboni strategic materials and non-strategic 
materials and t!uv will try to split hairs in 
order to show thai reallv il is not stoppage of 
trade but to call a spade a spade, it is quite 
clear thai as far as Cuba and North Vietnam 
are concerned, we have stopped trade with 
them. We have stopped trade because the 
imperialists do not like us to continue lo t rade  
with Cuba and North Vietnam. This is because 
rhai our debt has increased so much and we 
depend so much on foreign aid. This is the 
position. The position has come to this pass 
that in spite of our non-alignment and in spite 
of so many protestations about peace and our 
aspirations for good neighbourliness, we have 
not been able fo settle our problems with our 
neighbours Pakistan and China. Well. I do nol 
sav thai if you cease to be frigid, immediately 
China and Pakistan will begin to respond. I do 
not sav that. But the frigidity on our pan 
remain-- and we have not been able to 
reorientate our attitude to these neighbours. 
And because of this lack of orientation, lack   
of   a   helpful   attitude   towards   these 
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neighbours, two disastrous results arc Bow-
ing. Oa« result is tins that we We spending 
one thousand crores of rupees per year on so-
called defence. I saj so-called defence because 
we are trying to defend our country with rilles 
borrowed from Great Britain and bullets 
borrowed from America. So thai is a kind Hi 
so-called defence. Because we depend so mm 
h upon that, perhaps when there will We the 
question of a real mi l i ta ry  tonfron-i; linn 
with eithei of tl|em. then we shall find thai the 
bullets perhaps (nay not be coming, and the 
rifles may not be coming. Bui vel we will lie 
spending one thousand crores of rupees per 
year for so-called defence. Now, Mr. Vice-
Chairman, iliis one thousand crores of rupees 
for defence, we could have saved if the 
fr igidi ty  in our relations with China and 
Pakistan were soUcd, And. Mr. Vice-
Chairman, Sir, our position has become so 
ridiculous nowadays that we assess the 
relations of the different countries of the 
world towards us In [his farm: of uhai ihcv arc 
giving to Pakistan or whai the) arc' g iv ing  to 
China. Well, whenever Prime Minister 
Kosvgin c ha n c es  to arrive in I n d i a  or 
whenever an emissary from om countn 
c h a n c e s  to v is i t  the Soviet I 'nion.  the 
only topic of conversation that we tiil upon 
for a conversation with Ihc Premier of the 
Soviet Union is this, Why are von giving so 
much arms to Pakistan, and is thai not a thaw 
in your relationship with Pakistan, and 
solidifying or straining ol relations with usj 
We have begun to look upon the relations of 
other countries with Pakistan and China as a 
(ouch-stone for the friendliness of those 
countries with us. That is a great danger, and 
that danger has attacked and raided our own 
theory of foreign relations and our en t i re  
infra-structure and super-structure of foreign 
relations with other countries. Now this is the 
position in regard to foreign countries. What I 
am trying to put forward before vein, Mr. 
Vice-Chairman, is this that in every sector of 
our. public life we have been fai l ing,  and we 
have failed in our foreign relations, and we 
are fai l ing in our economic   sphere also. 

Look at the economic sphere in our coun-
try, the indust r ia l  sector. Well, with all 
these three Plans whai we find is that where 
the Gross National Product was S.I per cent in 
1961, in 1967 it dwindled down to 1.4 per 
cent. In the Second Five-Year Plan we 
declared  from  the rostrum,  from  the house 

tops, peeping out from the balconies and from 
the windows of our houses, wc said thai we 
shall double our national income in 1070-71. 
Of course there we have, well, modified our 
promise a little and we have said this in it- 
place, nan ie lv  thai we shall double our 
national income by 1975-76, 
But, Mr. Vice-Chai .... in, Sir, ii is a question 
ol mathematics. 11 you well, continue m in-
crease- jour national income at—1.29 per 
cent, as we are doing, we shall double OUT 
national income, well, not in 1975-76. But 
liliv live more years more will be required 
and we shall do it perhaps at the end of the 
twentieth century, perhaps at the begin ning 
of the Iwenlv-l i isi  century. Perhaps it may 
be. well, I do not sas whether we shall be 
back to Methuselah, or whether Methuselah 
will be back in our midst, but it may be dial 
then also we will be thinking of doubling our 
national income. This is whai 1 am saying. 

{Interruptions) 

li is rp i i t e  clear. Mr. Vice-Chairman, that 
as far as Indian  Government is concerned, 
capitalist-oriented as it i-, ii cannoi soke any 
of our problems. (Interruptions) Mi, Vice-
Chairman, look at I he industrial sector once 
again. Look at the increase in the assets ol the 
monopolistic concerns. In 1965 tin- 
Monopolies Enquiry Commission has 
mentioned in its report—that Commission 
»ave iis repent perhaps after the: three l-ive-
Y'car Plans were over—and we find there that 
70 business bouses are owning lil pet cenl of 
the entire assets of India, and 41 are owning 
about all the entire paid-up capital of non-
Government non-hanking companies. And 
what we beard from Mr. Morarji Desai, Liu 
lion. Deputy Prime Minister, the other day, 
when we were discussing the Finance Bill? 
The lion, tlu Deputy Prime Minister and 
finance Minister, Mr. Morarji Desai, said, 
"Well, that is hound to happen because, after 
all. those who have- alread) shown larger 
succes s  in a pa r t icu la r  field, na tu r a l l y ,  
we elon'l want to restrict their :u ii\ i i ies." Of 
course be inigli i  uol have said il so bluntly, 
bill thai i-. what he meant. Even in the Ha/ari 
Committee's Report the Ha/ari Committee 
c a nno i  be said to be hostile to the big 
business and partial to the other entrepreneurs 
or tin- Government— it has been said in that 
report that, as far as   the   l icensing   policy   
of   the   Government 



 

[Shri A. P. Chatterjee] 
nl Ind ia  is concerned, the licences tend to be 
given to the monopolistic concerns on the 
ground that the monopolistic concerns are 
thought to be more efficient in industrial 
production. Therefore, all the coal is carried t" 
Newcastle because Newcastle is a place where 
coal abounds. This is the mechanism which is 
being followed in this country. Therefore, Mr. 
Vice-Chairman, Sir, We arc finding 
Congressmen like Mr. Krish-an Kant because 
he said—it is not my case— because he said a 
little while ago, just before mi. that within a 
Eew years Birla has increased his assets by 70 
per cent. Perhaps he said that Birla has 
increased his assets by 74 per cent. Now this is 
the result of the three Five-Year Plans. And 
what we see as far as we are concerned? We 
are finding this that unemployment is 
increasing, we are finding the engineers, the 
top technically qualified persons, young men, 
in the country, we are finding that they arc 
now almost on hunger strike. They are 
knocking at the gates of Parliament in order to 
find avenues for employment. And what more 
do we find? We find that the public sector is 
being scuttled. Even in this Fourth Five-Year 
Plan we find—it has been admitted here—that 
they are not going to do much. May I just read 
one portion from that, one portion from 
paragraph, paragraph 1.31 on "Approach and 
Policy"? 

I hese measures which seek to limit the 
extent ol foreign aid and resort to 
inflationary financing have their impact on 
the total investment outlays proposed in the 
Plan. The outlays are modest." *** 

1 hat is to say, shorn of euphemistic phrases 
what appears is this that the Government of 
India in its so-called Fourth Five-Year Plan is 
not giving as much attention to the public 
sector as it should have given. They arc 
scuttling the public sector. This is the 
beginning of the end that we can easily see if 
the Fourth Five-Year Plan does not give,any 
attention to the public sector. It is quite clear; 
perhaps in the Fifth Five-Year Plan they will 
say, "It is better to go on with private planning 
of the private Let the public sector go. Let the 
public sector be debunked." 

Mr. Vice-Chairman, Sir, we have come in 
this position because of the faulty eco-noii i i i    
p l ann ing  and  the  fau l ty   dependence 

upon foreign aid. As far as foreign aid 
is concerned, we are finding this that then: 
foreigners, they are taking away not mei 
the profits of the com cms that they have 
sel up in this country , with the conni 
vance ol the Indian Government, they are 
even repatriating the capital outside the 
country. Can the Indian Government not 
put a moratorium on the flight of profit 
from this country by foreign concerns? 
Can the Government not put a moratorium 
on the repatriation of capi tal  from this 
country? Mr. Vice-Chairman, they say 
they will have to depend upon fori 
es foi aid. And saying that they 
thai if we do not go to foreign sou 
for aid then perhaps our planning may be 
stopped. Mr. Vice-Chairman, we, leftists, 
have been giving certain concrete propo 
sals to the Government of India but our 
suggestions arc not being heeded at all. 
We have been saying that we should put 
a ceiling upon the profits of the mono 
polistic concerns and whatever profit is 
d by the monopolistic concerns above 
iling it should be mopped off as 
loan if not confiscated and used to aug 
ment out resources. As far as the mono 
polistic a ncern teemed we know 
thai 75 Houses have captured so main 
industries. What stands in the way of the 
Government nationalising those concerns? 
concerns could be nationalised 
immediately. Mr. Vice-Chairman, we haw 
also said that, as far as the question of 
resources is concerned, resources can be 
got by * greater trimming of expenditure. 
We have said that if the price line is 
properly kept down then domestic savings 
can also give a lot of contribution to 
national resources. The domestic savings 
position i so bad that onci it was only 
8.5 per rent, then it rose to 11.5 per cenl 
and now il has dwindled down to 6.4 per 
cent again. The reason is this. The price 
policy is so bad: the inflationary trend is 
so bad that the ordinary common man 
from whom we have to get the savings has 
in spend everything on the necessities of 
life. Therefore nothing is hit with them 
to save. So 1 say the approach to (he 
Plan has to be reoriented. The socialistic 
pattern which has been repeated like a 
mantra so to say by the Government won't 
do. Merely chanting those words will not 
te a in magic effect. What they should 
dO is. il i,| lake cer ta in  radical 
[ard to monopolies, in regard 
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to land reforms* They should see that land is 
not grabbed by the feudal landlords but land 
goes to the tiller and thai the landlords and the 
moneylenders do not keep thei r  stranglehold 
upon the ordinary agricultural labourer, on the 
ordinary poof pi asant or the middle class 
peasant. As far as industries are concerned we 
have to depend   more   and   more   on   our   
national 

ents. Why should we go for designing and 
for equipment erection to foreigners? The) 
may give us a blue-print but we can use   our   
o\\n   national   talent   for   erection 
I'1.mis and for designing. By giving this work 
of designing and erection of plants to 
foreigners we arc throwing away ccores of 
rupees. So we have given many concrete 
proposals and unless the Government ns to 
the Opposition and unless the Governmenl   
gears  its  economy  to  the  real i.il    
objectives    there   cannot   he   a    real ilihy    
socialist   Fourth    five   Year   Plan. tBut 
perhaps  1 am crying in the wilderness.    in  
this  Government  which is capitalist- ntcd .  

SHRI BHUPESH GUPTA (West Bengal): 
Not capi ta l i st  oriented but capitalist 
through and through. 

SHRf A. P. CHATTERJEE: I accept the 
amendment. From this Governmenl which is 
capitalist through and through we cannol help 
a healthy socialist Plan. Perhaps it is a cry in 
the wilderness il we ask lor that. 
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SHR1 A. G. KULKARM (Maharashtra): 

Mr. Vice-Chairman, Sir. I am thankful to \on 
for giving me the time and opportunity to 
speak on the Plan. 1 want to say that the 
strategy of the Fourth Plan as mentioned in 
the document seems to rely heavil) on stability 
and sell reliance. This involves that the 
massive investments required lo a t ta in  a 
sustained growth to remove income disparities 
and to take the nation boldly and quickly on to 
Lhe path of the take-off stage seems to have 
been relegated   to   a   backward   place. 

The adoption of a strategic approach based 
on programmes and investments tuned   to   
the   ex i s t ing    resources   sounds   to IIU 
leaning loo much 0*1 caution. 3 P.M.    
However,   if we  want   to  run  faster in 
order to move forward, we need massive 
investment as Ear as possible; The 
assumption that the economic balance is till 
de l i ca te  and health cannot sustain a higher 
rale of publ i c  investment is a halfhearted,   
timid,   thinking. 

Mi. Vice-Chairman, facts suggest that the 
economy has never hcen so close to a major   
break-through   on   the   farm   front; with   
another   good   year,   the   agricultural  'n\ 
should be in a positien to make a 



 

substantial contribution to Indian deve-
lopment. The share maiket has also never IK 
in so happy since 1962. Ihe lecession has had 
a chastening impact on the in-dustiy, and now 
there is gieater emphasis on modem 
technology, rationalisation, modern methods 
of management, more attention to cost and 
export consciousness and advante planning in 
industrv. Without a bold plan, this piocess of 
industrial adjust ment and modernisation will 
be slowed down, if not retauled. Even the 
question of using under utilised capacity calls 
for a louvaid looking co oidinated planning to 
link   up   new   capacities. 

Live uuuxeut and interested persons did 
blame the Plans foi the lecent lecession. Jiut 
even many industrialists now admit icadily 
that the set back caused by drought was 
aggiavatcd bv [he cut in investments, In si in 
the public sectoi, and then, sym-palhaticalh m 
the private sectoi. The lasualtv of all 
adjustments has been not (ivil expendituie but 
it has always been investment much to the 
detiiment of giowth and human piogiess. This 
grave mistake of passing the buiden of 
modesty and political dithering on to 
investment is being peipetrated again. 

Oiiginallv the total public sector investment 
in the 1966 Fouith Plan was Rs. 16,000 cioics 
w h i c h  has been now downgraded to Rs 14 
>98 cioies. Howevei, the investment foi the 
private sector is raised eon-sideiabh horn Rs 
4,100 ctores in the Tbiid Plan to Rs. 10,000 
ciores in the Fourth Plan. Can such massive 
investment cicate equality? It is seen that the 
average rate of investment during the Third 
Plan was 13 per cent and climbing, however, 
cvui with enhanced private sector invest ment, 
the rate of investment for the Fourth Plan   
will   be   still   lower. 

Di. D. R. Gadgil emphasised the virtues of 
the "Effective legulatory Plan frame" and the 
analogy of "Wai economy and picpatedness" 
was given to the planning pi in ess. One has, 
theiefore, to see the Draft Fouith Plan in the 
light of the emphasis given by the Vice-
Chairman of the Planning Commission and 
the need of investment to such a scheme to 
remove nuome disparities and create a feeling 
of hope  in   the  eyes  of  masses  and  a  lay  
of 

encouragement to the \ast educated un-
emploved who will be ab'e to tiansfoim then 
technological talent into an economic national 
product. 

11 the bioad objectives of planning is "tapid 
economic development accompanied b\ 
continuous process of social change", theic 
then ought to be a programme com-mcnsuiate   
with   such   an   aim. 

The picsent financial outlay of Rs. 14,'598 
noies is some 20 »'„ to 25 °i below the 1968 
Fouith Plan outlay, oi in real terms, it might be 
about 35 pel cent below the peak \cai of the 
Third Plan. The pattern of investment again 
comes across a substantial (hange. It is seen 
that the outlay on public sector in the Second 
Plan was about IS 5 pel <cnt above the rust 
Plan and that of the Tbiid Plan v\as 88 per cent 
above the Second Plan, while the present 
Fourth Plan shows an inn ease of onlv 67 per 
cent, and in i eal terms this is much smallei. 
This is the present state of investment in the 
public sector by the Government as has come 
out in the Fourth Plan. 

Ihe most Mgnifuanl featiuc of the Fouith 
Plan seems to be a shaip step-up of private 
scctoi investment The quantitative increase 
proposed in the private sector amounts to as 
high a late of 144 pci (cut. o'ei the Thud Plan 
as against an inciease t>[ '!2 pel cent in the 
Fluid Plan ovci the Stionrl Plan. It seems now 
that the Plan has veiy little to offer to the so-
called weakei section of the public and to the 
pool unemployed in the luial areas. Even 
though the projected investment progiam-nics 
are fulfilled, the investment per head mav be 
no more than Rs 15 largei than the investment 
in the eailier decade. This (onhuns the 
accusation that the investment has been the 
biggest casualty of the new policy  of   
'stability   and   self-reliance'. 

Mr. Vice Chairman, I could not follow 
vesterdav the Prime Minister's statement in the 
othei House that in the Plan theie is a hopi of 
the technical unemployed being employed 
How that miracle is going to happen  I  could  
not  understand. 

It is seen that planning can play a crucial 
role in the national developmenl onlv   il  it 
gives greater push to investment 
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IShri A. G. Kulkarni] and growth which can 
be seen from a study of the Government's 
domestic re-venue and expenditure relative 
DO the gross national product and it is a fact 
that even Burma and Ceylon and Taiwan arc 
currently engaged in a relatively much larger 
effort than ours. 

Il is well known thai difficulties and 
developments are inseparable and it is the aim 
of the economic and plan policy to minimise 
difficulties. When we say 'failure' of Plan, il is 
the policy thai has failed and mil the strategy 
of development. It was a iragcdv that the Plan 
was put into reverse gear during the last three 
lo loin vear-, and it is high lime that we take 
courage and sit ai the front d r i v i ng  place 
and pin the car into the Eorward gear wiih the 
bolder Strategy on the investment hv planning 
process, 

I lu quesion is not whether the Plan is big 
or small, or should be big or small. In tin 
present conditions, when the eco-numv is in a 
better balance, when the price situation is 
seemingly ai ease and more manageable ami 
industry, agriculture, business-men and 
everybody else wants 10 push ahead  and 
build a lasting foundation lor growth, the 
Plan that we want must be responsive to the 
conditions ami yet hold enough lo give the 
lead. What we are now gelling as the Fourth 
Plan is absolutely a halfhearted offer looking 
In the present economic conditions in the" 
country. The present Draft is even inch out of 
line with (be current psychology. The volume 
and pattern of mvestmenl projected will only 
prolong our catch-up period of growth. 

If  we  discount   the  fortuitous  spurt,   we 
cannot say that the economy is safely on the 
path of growth. Consequently, pointers for 
expansion have been loo weak. The Draft 
Fourth Plan here disappoints because it 
preaches status quo on such things as levels i'l 
Plan investment. It should have realised that a 
low level of investment in a developing 
country is but the best gna-i . i n i i r  one can 
get of low equilibrium, low output and 
freqnenl shortages etc. If Ibis year, and in the 
next vear. we could push up  the  investment  
levels bv   about   inn  to 500 crorcs per annum 
above the Plan levels, we could   have  
ensured   that  the  multipliers kepi   the 
demand growing  and  the  recession 

I   at bay. Only through this process could we 
I   hope   to   mobilise   larger   resources   for   
a further  step-up  in   investments  and  
growth rales in   subsequent   years. 

Apart from growth, structural change is 
another objective of development and mo-
dernisation. The earlier development did bring 
about preliminary changes in the structure oi 
our economy, but that is about all. 
Unfortunately, the present Plan promises to do 
very very little in this direction. Public and 
industrial investment is in tact one of the 
v i c t i m s  of ihe Plan approach. I'lu' Second 
Plan bad devoted '.!:> per cent. of the total 
investment to industry, the Third Plan 25 per 
cent., the ratio was to rise over 29 per cent, in 
I lie 1966 Fourth Plan. Ai a stage like this, 
when the technological claims and 
requirements are larger anil expansion of 
demand initial industrial Investment is being 
cut down to a little over   22    pel    cent,    ill    
(lie    Fourth    Plan. 

While the proposed Increase in the indus-
trial   investment   in   the   privat*   sector   is 
111 per cent, over the Third Plan, ibe increase 
in public sector investment is 95 per cent, of 
the total outlay oi K.s. L'.DIo I lores in Ibe 
Centre's industrial Plan, nearly Rs. 1,951 
crorcs or rouglilv iwodiirils of the total is 
committed to Ibe completion ui the present 
industrial schemes. New schemes are few and 
far between. The investment which will go 
towards new in" dustrial schemes during the 
five years is a mere Rs. 959 n ines ,  less than 
33 per cent. of the total. The planners, with the 
fulfilment of the existing scheme, will ensure a 
steady increase in the growth rale during (lie 
Plan. But what happens after (lie end of ibe 
Plan? The assumption seems to be that Plan 
targets can be fulfilled without additional   
industrial    Investment.    Let   Us 
loOk al lliis proposition in a different way. Is 
(he growth at Ihe end of the present Plan the 
final goal? What we are really seeking   is   not   
a   temporary  phenomenon, 
bill a sustained high level of growth over a 
long period of lime. It is onl\ because large 
investments and sacrifice had been made in 
the past—and the present planners are 
strangely critical of this—that we now have 
ibe neccssaiv capacity and technological skills 
for fuller Utilisation to-dav.  Both 
technology and industrial development are a 
continuous process and so musi be investment 
No doubt, the schemes on hand musi be 
completed. But this cannot detraci 
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IIS from new pastures, continuous new in-
vestments and now projects. IT we nivb 
investment now, we will be reaping disaster at 
the rnd of the Plan, when there will lie mi 
sufficiently large extra unut i l ised capacity 
to thaw on. 

Another important fad is that the pacesetter 
cannot afford not to take risks. We have seen 
how in the last few years when the Stale 
retreated, the psychological Impact on the 
private sector was so damaging that recession 
got deepened. Demand was artificially curbed. 
Since demand has to go up now. the only 
way it can be done is by larger investments in 
the public sector programmes, al least until 
we arrive at the stage when self-sustained 
investments on a big   scale   become   
available. 

Since the average ini t i a l  gestation period 
in the: present conditions is around five or six 
years, according to a study of the Reserve 
Bank, it is necessary that there is a steady 
increase  in investments in c a p i t a l  goods, 
intermediate and other industries. Yd, in the 
Central sector, it is a pity to see that the 
amount allocated to new capital goods 
projects is only of the order of Rs. 622.52 
crores over a five-year period, and for 
intermediates, only Rs. 125.57 crores. Even 
for such a critically important field as atomic 
energy development, the new allocation is a 
mere Rs. 19 crores for five years. When non-
Plan outlays of the Government are growing 
at the rate of 13 to I 1 per cent every year, one 
fails to understand how essential 
developmental investment   is  so  callously   
held   back. 

I. therefore, demand, Mr. Vice-Chairman, 
that the investment in the Fourth Five-Near 
Plan should lie stepped at least by Rs. 2.000 
to Rs. 2,500 crores, of which the State sector 
should receive half the amount, to be 
inves ted  in irrigation and power generation. 
Out of the balance, an amount of Rs. 600 
crores should he invested in new public sector 
projects to create the infra-si rue lure  for  
transferring  the  entrepreneurs' ability oi 11Ic- 
educated unemployed into a process of 
industrialisation in dispersed areas ,  which 
will add to the generation of National  
Product. 

Another point that I would like to mention 
is about the States and the Centre, particularly   
about   the   Maharashtra   State 

which I represent. Mr. Vice-Chairman, you 
will see' that in this Plan the Government has 
allowed the States to create their own 
resources. They are dangling the carrot before 
them by saving "You increase the resources 
and you can increase your Plan." Ii i c f l e e i s  
on ihe Central Government when the State 
Plans are pruned according to the i r  stability 
and the resources available, and I he- Mans 
are required to put in more resources for 
irrigation, power generation and distribution 
and energisat ion of pumps. I have ah each 
slated that 1 am not against the approach and 
strategy but. against tying the Plan to stability 
and the resources a v a i l ab l e .  \\ hai we want 
is a bold and imaginative approach whereby 
more resources will be created. Mr. Vice-
Chairman, I ran sav thai at least in mv State, 
there is a limit to agricultural tax. The House 
will be surprised to know that the 
agriculturists in the Maharashtra State are 
paying the highest rates for irrigation. Let it 
be lift irrigation or flow irrigation we are 
paying between Rs. 500 and Rs. 680 per acre 
per year. No other State has goi such high 
rates of irrigation. And we are raising cash 
crops. The Central Government again says 
"Von increase your resources from the rural 
areas." Hul how il can be done. 1 do not 
understand. Mr. Vice-Chairman, .1 might also 
sav thai ce r ta in  other Slates are collecting 
only between Rs. 15 and Rs. 20 per acre on 
flow irrigation, whether in the North or in the 
South. What f mean to say is that the high rate 
of irrigation in Maharashtra State is telling on 
the capacity of the agriculturists to iaise 
crops. So. I do not understand what logical 
right the Central Government has got to ask 
the Si ales to c reate  n ioie  sources. I can say 
ihat you have got duplicate administrative 
officers here. What is the Agriculture De-
partment of the Central Government doing? 
What is the Health Department of the Central 
Government doing? What is the Irrigation 
Department doing? Mr. Vice-Chairman, these 
are all State problems and it is for the Slates to 
take the initiative. As rightly pointed out by 
Dr. Gadgil. it is the State and distr ict  level 
planning thai is very important. Mr. Vice-
Chairman, you will be surprised to see that the 
Central Government's administrative 
expenditure has risen from Rs. 135 crores in 
1966 to Rs. 164 crores in 1968, i.e. a rise of 
21 per cent. The Maharashtra Government, 
the Reserve   Hank   and   some   other   State   
Gov- 
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study as to what should be Uie normal rise in 
administrative expenditure; it is 5 per cent. 
The Central Government's expenditure is 
rising by 21 per cent, and it expects the States 
to contribute more and so on. It seems the time 
has come when the States must be given more 
resources. States like Maharashtra have got 
special problems, particularly like Bombay, of 
course, Calcutta also might have similar 
problems. Though Maharashtra is an 
industrially advanced Stale, there are also 
backward regions in Maharashtra, You will be 
surprised to know. Mi. Vice-Chairman, that 
except in Bombay and Poona, the consumption 
of electricity for industrial purposes is pitiably 
lower than the all-India average. These are 
Che present difficulties of Maharashtra. I 
should pa r t icu lar ly  like to say that in the 
Third Plan and in the three annual Plans, Rs. 
1.750 crores were spent, on agriculture, while 
the demand of Maharashtra itself in the Fourth 
Plan, to create irrigation capacity 
commensurate with the all-India average, is 
Rs. 2.000 crores. Where is the money to come 
from? That is why I say, Mr. Vice-Chairman, 
that the time has come when the Central 
Government and the Planning Commission 
should take a second look at the Centre-State 
relations in regard to mobilisation of 
resources. The Central Government must be 
the pace-setter in this respect. They must prune 
their expenditure in the redundant departments 
like the Agriculture Department, Health 
Department, etc., which have nothing to do at 
the Central Level. If you talk of co-ordination, 
we have got these research laboratories and the 
C.S.I.R. and so things can be co-ordinated. If 
we look at industrialisation, Maharashtra's 
contribution to the National Product which 
was 27.6 per cent has come down to 24.5 per 
cent. That is why more investment has to go 
into Maharashtra, into the backward areas, so 
that they come at least to the all-India average. 
So. considering the special problems of States 
like Maharashtra, the Central Government and 
the Planning Commission should review their 
attitude of pruning public investment in the 
Fourth Plan. particularly at the State level. It 
should be increased by Rs. 2,000 crores and 
more money should be given to the various 
States. The Prime Minister should take a 
second look.   Between  the draft  Plan in   
1966 and 

this 1969 Plan, one can see how much re-
duction has taken place in public investment. 
The Central Government, if it is really going 
to be alive to the problems of the people like 
the educated unemployed, should take a 
second look. The present Plan is absolutely a 
failure and it shows thai iIn Government's aim 
on public investment has utterly failed. I 
request, therefore, Mr. Vice-Chairman, that 
the Prime Minister and the Planning Commis-
sion  should take a second look at it. 

SHRI N. SRI RAMA RF.DDY (Mysore): 
Mr. Vice-Chairman, Sir, I rise to congratulate 
the Government for having been able to 
produce the Fourth Five-Year Plan after a 
lapse of three years. Of course, it is very well 
known that there were annual Plans in the 
place of the Fourth Plan. That arose on 
account of a very critical situation, a very bad 
economic situation, arising out of two 
droughts. Why, it may even be said that there 
were three or four droughts because in the 
South, most of my area has been affected by 
drought this year also, the fourth year in 
succession. Therefore, on an ( H i n t  of this 
peculiar situation, this critical situation, the 
Plan could not be got ready and I am sure 
everybody will sympathise with the 
Government for their not being able to bring 
forth their Fourth Five Year Plan in time. 
Anyway, on account of the break in the 
agricultural situation in the country, on 
account of the green revolution, though if has 
not yet come into its full force—it seems to be 
setting in—the Government have taken the 
courage to draft the Fourth Plan. Therefore, I 
offer my congratulations to the Government 
for having produced this Plan. 

li is pertinent in dealing with the Fourth 
Plan to have a look at the state of our national 
economy. A lot is being ta lked  about the 
green revolution and a certain amount of 
complacency has come over everybody, 
whether it is on the Government or the people 
on account of the big talk and publicity that 
has been given in the press about our green 
revolution, etc. But let us not forget that that 
green revolution is still to come because 
though there was a large production of 95.6 
million tons last year, it is supposed to be very 
much less this year and in spite of last year's 
big production we imported something like 
5.8 million tons of foodgrains last year. That 
shows that we have not yet been able 



 

to produce the foodgrains required for the 
minimum consumption, even for a low 
consumption, in this country. I shall just quote 
a paragraph of the Plan in this connection: 

"The glow rate of growth in agricultural 
production not only depressed the rate of 
growth of the economy but also led 10 an 
alarming increase in the dependence on 
imports of foodgrains and other agricultural 
commodities. During the Third Plan the 
country imported 25 million tonnes of 
foodgrains, 3.9 million bales of cotton and 1.5 
million bales of jute. During the subsequent 
three years, the imports continued to be 
heavy. Despite increased imports of 
foodgrains, per capita availability was lower 
than the 1001 level, except in 1965, and there 
was severe  pressure  on  prices." 

This is (he apprisal of the situation. Therefore, 
let not anyone of us be under the impression 
that a green revolution has been achieved and 
that there is very little that we have to do. Let 
us take into consideration the national income 
as such. It has risen if we take from the 1960-
61 till 1968-69 like this. An annual growth 
rate of only 3.5 per cent is recorded. This 
achievement is far less and if you take 
agricultural production into consideration the 
growth rate is only of 1.5 per cent which is 
much lower than the total national income 
growth. Our population has been increasing by 
2.5 per cent while our agricultural growth rate 
is only 1.5 per cent. This reveals an awfully 
bad picture of the agricultural situation in the 
country. Not onl\ that. Even from the point of 
view of national income growth this 3.5 per 
cent as against the population growth rate of 
2.5, is offset completely. Therefore, our 
economy has been almost stagnant during this 
decade or so. That is the situation that is 
obtaining. This growth of national income has 
been far less than what is required for the 
growing population. Keeping in view the 
growing population, the growing standard of 
living of the people in this country, the 
national income, which is the main aim, the 
main end of all the Plans has been erratic, 
insufficient and incapable of advancing the 
country's economic development. That is the 
situation, Sir. 

Then, coming to the approach of the 
Fourth Plan, with regard to the policy 
laid down, it is exceptional. Though our 
friends, Mr. Arun Chatterjee and others 
from the other side, were saying that the 
very approach and policy was wrong, situat 
ed as we are it could not be in the way 
the Left Communists or the Right Com 
munists, whatever their point of view 
would have wanted. Ours is a mixed eco- 
iinniy. Our approach is very correct. We 
haw in develop not the way which some 
body else dictates to as, but in our own 
way, Keeping in view our traditions, our 
economic goals, our beliefs ......  

SHRI BHUPESH GUPTA: Getting money  
from  the  Birlas. 

SHRI N. SRI RAMA REDDY: No, not at 
all, not at all. That is the phobia that is 
haunting the members of the Communist 
Party and the sooner you get rid of that phobia 
the better for the country. Anyway, this is a 
policy with which I am in full agreement, the 
policy as laid down in this   Plan.   I   quote: 

"The most notable lesson is that the current 
tempo of economic activity is insufficient to 
provide productive employment to all, extend 
the base of social services and bring about 
significant improvement in the living 
standards of the people. The continuity of 
even this moderate rate of growth is likely to 
be threatened if instability emerges because of 
the weakness on the food front and too great  
a  dependence  on  foreign  aid." 

This is verily true. 

"The Fourth Plan aims at acceleration of 
the tempo of development in conditions of 
stability and reduced uncertainties". 

This is the aim. Therefore, the accelerated 
tempo of economic development in the 
country is completely to be accepted by 
everybody. The, method may be different but 
not the one that is preached by the communist 
platform. Therefore, when that is the case, let 
us examine this aspect now. I want to confine 
my remarks to the agricultural aspect because 
that is the basis. Agriculture   is   the   basis   
of   all   economic 
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progress. A profitable strategy of any eco 
nomic development should be basal on pros 
perous agriculture. It is not enough if 
agriculture feeds the population. Agricul 
ture, the prime national occupation of our 
country, should not only feed and sustain 
the population, but it should result in 
sufficient capital formation. Sir, if we exa 
mine the history of the Western countries 
nr of the more developed Eastern coun 
tries like Japan, we see that all the capital 
required has come through the capital for 
mation in agriculture. Before the indus 
trial revolution took place in the West, 
they were dependent entirely on agricul 
ture and the capital required for the in 
dustrial development came through agri 
culture. That is the surest and the most 
reliable method for the development of 
industries and of economic development. 
The entire superstructure has got to be 
built basing it on the capital formation in 
agriculture. Has any capital formation taken 
place in this country? I t h ink  not. That 
is the greatest economic malady from which 
this country is suffering. Unless that is 
done, our dependence on foreign coun 
tries is inevitable. Mr. Arun Chatterjee 
and others were talking very eloquently of 
putting a stop, of declaring a moratorium, 
etc. They could say all those things. The 
communists could talk in that way. But we 
could not do so because we are anxious 
to keep our honour and dignity by paying 
back every pie of the foreigners which we 
have borrowed for our purposes in the pre 
sent circumstances ...... 

SHRI K. CHANDRASEKHARAN (Kerala) 
:    By   borrowing   more. 

SHRI N. SRI RAMA REDDY: Maybe, 
by borrowing more if necessity arises and 
if our economic development needs it. And 
we have to do it. There is no other way. 
That is what we believe in. Therefore, 
Sir, what I wanted to impress upon this 
honourable House is that agriculture should 
occupy, it should be given, a pride of place 
in the economic development of our coun 
try. That is the point that I wanted to 
make.  

That is the point I wanted to raise. Unless 
capital formation takes place in agriculture, 
the economic super-structure cannot be 
solidly and firmly built. Certainly the   Plan    
has   given   sufficient    importance 

to agriculture. The total outlay in the Third 
Plan for agricultural development was Rs. 
108!) crores and in the Fourth Plan it is Rs. 
2,217 crores, more than double. What I am 
astonished at in this connection is that there is 
no fresh thinking or approach. That is my 
disappointment when I see the Plan. It is a ttue 
copy of the Third Plan. Not a v.ord is changed. 
Only the allocations are more than in the 
previous Plan, for instance agricultural 
production programmes are the same, minor 
irrigation is the same. The heading is also the 
same, like minor irrigation, soil conservation, 
development of dairies, community 
development etc.—they are all the same 
headings. I have gone through both the Third 
and the Fourth Plans. There is no change in the 
thinking so far as the thinking aspect of the 
Plan is concerned. There seems to be no 
change. I want a change which should be this 
way. I am a farmer. According to me there are 
Iwo ways of achieving a sound agricultural 
base, an agriculture through which sufficient 
capital formation can take place year by year 
and a high income and happiness of the people 
both in food supplies and in the raw materials 
for small industries which have to develop 
through agriculture. Therefore instead of 
simply copying the production programmes, 
etc. there should have been fresh thinking on 
these. There is another aspect of agriculture, 
namely, the creation of an infra-structure for 
the development of agriculture. What is 
happening in this country to-day? There is no 
infrastructure. You are harping on artificial 
things. The soil is getting depleted of nutrition, 
right from the Himalayas to Cape Camorin, 
from Dwarkha to Assam, all over. Of course 
for thousands of years the soil has been under 
cultivation for such a long time and on account 
of the very unscientific methods followed, the 
soil has been reduced to the lowest level of 
nutrition. Therefore the first and foremost 
attention should have been given for enriching 
the soil as such through natural processes. 
What is the position? The amount of des-
truction, that is deforestation, that is taking-
place is very colossal. I find the trees grown in 
the fields and the villages were contributing 
the organic matter required. That infra-
structure has to be built up. That is a longrange 
programme. There is no talk of organic 
manure. At least previously there  were  such   
things  as  mobilising  the 



 

organic manure. There is no talk ot it now as 
if it is no concern of anybody. One can burn 
any amount of cow dung. This way the Infra-
structure is not created in the country. There 
are monkeys, rats, etc. Monkeys alone take 
away 5 per cent, of the agricultural production 
year by year. Not a word is said about it. Such 
practical things arc omitted. Then rats, pests, 
etc. are there. The Plan is completely silent 
about it. This is what I call the infrastructure. 
It has to be created and it has to be created 
over a number of years because it is not 
possible to create it over one vcar or two years 
or in one plan period. It is a continuous 
process. Something has  to  be  done for  that. 

1 have not the lime to speak about other 
things but I would lay stress on another aspect. 
Having said this much about agriculture, 1 
would go back to another point. What is the 
structure of the society? The salient aspect of 
the society has not been taken notice of. Ten 
per cent, of the people in the entire rural area 
are fairly well off. You may not call them rich 
but they are those who produce all the 
requirements of their food and other crops but 
also someth ing  more for marketing. Another 
50 per cent, produce enough lor themselves. 
There are 40 per cent, of the rural people even 
according to the census who arc called the 
weaker section of the Backward Classes, 
maybe the Scheduled Castes and the Sche-
duled Tribes. This 40 per cent, of the people 
are either landless or who own less than an 
acre. Their fate is not taken care of by this 
Plan. A mere Rs. 1.34 crores has been set apart 
for this. Nearly 160 million people are 
absolutely without any means of production in 
their hands. They are dependent on the 
precarious labour that is available in the rural 
areas in agriculture. Such people are not taken 
notice of. Unless the poverty of this 40 per 
cent. is eliminated, this poverty is going to be 
stabilised and it will take deep roots in this 
country. That aspect has not been taken notice 
of by the Plan. That is my mortification. This 
sort of planning will not remove it. Therefore I 
want this 40 per cent, of (he people who arc 
landless labourers or who own' only an acre or 
less should be enumerated. A statistics of these 
people must be taken and they must be settled 
on the available vacant cultivable land at the   
disposal   of   the   various   Governments. 

This subject came up for discussion, in West 
Berlin when there was an international 
seminar on agricultural production 
programmes in which very eminent men 
participated. I had the good fortune of leading  
the  Indian  Delegation. 

SHRI ARJUN ARORA (Uttar Pradesh): 
You  are also eminent. 

SHRI N. SRI RAMA REDDY: I am not 
that eminent. I had gone only to learn, 

SHRI A. P. CHATTERJEE: Wc concede 
you arc eminent. 

SHRI N. SRI RAMA REDDY: Thank you 
\ery much. This is the problem in all the 60 or 
70 developing countries in the world. The 
problem is of the weaker sections. Unless they 
arc uplifted there cannot be any happiness. It 
is quite possible that social tensions will be 
created in the rural parts. Probably we are 
heading to a disastrous situation if we do not 
in time take carp of this weakness that is 
obtaining in the rural side. Therefore I want 
that at least. 10 per cent, of the weaker 
sections to be settled. There should be 
colonisation because you cannot immediately 
provide lor them in the agricultural sector. 
Therefore 10 pet cent, of the people must at 
least be settled on Government vacant cultiva-
ble land by providing them all the necessary 
facilities like housing, cattle requirements, 
credit, etc. and they must be settled. This was 
what we arrived at after discussions for a 
week. This is what we decided. 1 am 
convinced that the decisions we took were 
good and sound decisions. That is why I make 
bold to say this and bring that aspect here 
because some very eminent men participated 
in that seminar. Ten per cent, can he   settled   
that   way. 

Another 10 per cent can be settled this way; 
on account of your Plan programme extra 
facilities may be created wherein the could be 
easily employed. Another 10 per (<ni could be 
employed in the rural works programme. We 
have to employ them. There is no other way. 
Profitable employment could be created 
through a proper rural works programme for a 
10 per cent. And another 10 per cent at least 
must be lifted from the rural area to the non-
agricultural sector, like industries, etc. This is 
the way to uplift them, to lessen the rural 
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poverty that is existing in the rural parts. I 
may say this before the Prime Minister that 
Uie real problem of this country is the 
problem of poverty 40 per cent of the weaker 
sections of society who are landless labourers 
or are farmers owning less than one acre of 
land. 

Now, having said that I would like to pose 
some questions. 

THE VICE-CHAIRMAN (SHRI RAM 
NIWAS M1RDHA): Now you have taken a 
lot of time. 

SHRI N. SRI RAMA REDDY: I am con 
eluding. Sir. Therefore I demand a separate 
plan for the upliftment of the weaker sections 
of society, and having demanded a separate 
plan for the 40 per cent of the weaker sections 
of society, may I now pose a few questions 
before the Prime Minister? Of what use is all 
this agricultural strategy of new science and 
technology and new inputs to this 40 per cent 
of the people, who do not own any means of 
production? Of what use are they? They are 
absolutely of no use to them. What use is 
social control of banks, or even nationalisation 
of banks as demanded by the Opposition 
Members, to them? What use is it to these 
weak men in the society, the men there in the 
villages? Of what use are your production 
programmes to them for which you have set 
apart Rs. 2,217 crores? They are absolutely of 
no use to them. Apart from the marginal 
benefits, he may get by way of protection a 
little more of employment, that too precarious 
employment, more precarious because of the 
rural electrification. He is also driven out 
because of tractorisa-tion, because of the 
mechanisation of agriculture that is being 
talked of. Of course, by all these things he is 
going to be worse off. What is the use of 
major irrigation? What is the use of medium 
irrigation? What is the use of minor irrigation? 
To these people they are absolutely of no use. 
These do not affect the situation at all. Of 
what use is rural electrification to them? 
Therefore what should we do? Here, Sir I 
demand ;i separate plan for the upliftment of 
these weaker sections of society who are 160 
millions today and who at the close of the 
Fourth Five-Year Plan will   be   200   million. 

Thank   yoa   very   much. 

SHRI N. PATRA (Orissa): Mr. Vice-
Chairnran, Sir, I rise to support this Fourth 
Five-Year Plan (Draft) and in doing so I may 
draw the attention of the House to the 
objective conditions prevailing now in the 
country, even after more than two decades   of   
the   country's   independence. 

(Interruptions) 

When we launched the first Five-Year Plan, our 
slogan was to establish a socialistic pattern of 
society and to raise the living standard of the 
common man. Now how far ha\c we reached 
in our social objective? Has anybody thought, 
while framing one Plan after another,- -We an-
al the beginning of the Fourth live-Year Plan; 
before this we had only Annual Plans for the 
immediately preceding three years, and before 
that we had three Five-Year Plans covering a 
period of fifteen years, and alter this Fourth 
Plan we will possibly be launching another 
Plan, the Fifth Five-Year Plan -has anybody 
thought how far we have succeeded in our 
objective? It reflects on the sincerity of the 
opposition also, reflects on how far they are 
con-cerned about the common man. They cry 
hoarse over it but try to mislead the people. 
They never concentrate on the real objective, 
the objective of uplifting the common man. 
but they go on haranguing and misleading the 
people, and there are certain parties also who 
do not want any planned progress in the 
country. Of course now, this Plan, this Fourth 
Five-Year Plan (Draft), I find, is an objective 
Plan. Its highlights are to keep the price-line in 
check, in do away with the monopolies and to take to 
self-reliance, not depend much on imports. 
And this doing away with the monopolies was 
thought of only recenth. much later than when 
it should have been. It is stated in this Plan 
that the big business houses which are in pos-
session of big industries should not be given 
industrial licences any more and they should 
he asked to invest proportionately their money 
when they want, to establish any industry. The 
financial inst i tut ions had been going out of 
the way to show undue favours W the big 
industrial houses. In this way the big industrial 
bouses wanted to control the economy of the 
country for their own benefit. Then of course 
came the social control over banks for which 
the legislation was enacted. Mere social  con-
trol  over  banks  will   uoi   do.   Government 



 

should exercise full control over banks and 
other financial institutions to see that the 
economic imbalances, which are so glaring, 
are not allowed to go out of hand. Now lake 
this. What is the income of a labourer or a 
kisan toiling for bonis together in the hoi sun 
and in the chill weather? What is his income? 
He works for barely a pittance, for even a 
rupee. And that too is not assured to him for a 
whole month. He1 gets an average income of 
Rs. 15 in a month. See the disparity in the 
incomes of people. There are people in the big 
business houses who are drawing Rs, 10,000 
per month, and even more than that in the 
shape ol SO many other emoluments. Now 
these people should think of the common man 
and the country loo. Unless we pay attention 
to ameliorate the plight of the small man, the 
common man who produces the wealth of the 
country, it would be very difficult to 
administer the n u i i i i n  smoothly and keep 
the unruly elements  inc luding  the vising 
prices in  check. 

In the industrial field we now- see that 
industrial labour is being misguided by certain 
interested political parties. Why? 11 is 
because the industries in the private sector or 
even our publ ic  sector undertakings do not 
see that the man who toils, who labours, who 
works, does not get his fail ileal. Unless we do 
all this, what we have experienced in our 
elections in West Bengal we may experience 
again, and Mao's thoughts, infiltrating into this 
country from the other side of the border, will 
gradually spread. Not only is the philosophy 
of Mao confined to the Naxalites— ii is not 
confined only to West Bengal where there is a 
Communist Government and where there are 
the Naxalites—it has also spread up to the 
borders of Orissa with Andhra, with a lot of 
trouble created in the Andhra region in the 
belt inhabited by the Adivasis. The Naxalites 
could not penet r a t e  (hep into Orissa. Yet the 
Parliamentary Committee for Scheduled 
Castes and Scheduled Tribes was requested to 
go and visit those parts on behalf of 
Parliament. They visited that area to know the 
ob-jective conditions prevailing in the Srika-
kulam district of Andhra Pradesh bordering 
my State. * 

SHRI N. SRI RAMA REDDY; The 
Naxalites   have   killed   two   landlords. 

SHRI N. PATRA: They are doing all that. 
Unless we try to wean away the mass of the 
people and do something to uplift them 
economically, matters will not improve. We 
musi do something concrete for them, not just 
promise, not just go on promising; it is just 
full of assumptions and hopes. 

Unless a motivation is created, unless a 
patriotic ardour is created in the country it will 
be very difficult to implement these Plans. He 
must have a sense of participation. A sense of 
involvement must be felt by the people who 
are creating all this wealth. Unless he feels 
that he is somebody in the Ind ian  Union and 
he is, not only there just to give his vote and 
unless he feels that his needs will be met you 
cannot implement these Plans. Today his 
needs are not being met. What is the 
Government doing in this direction? We want 
to do away with disparities but how far have 
we succeeded? What are you doing in the Plan 
itself? From the Plan itself I will show how 
you want to perpetuate disparities that exist 
between backward States and the richer 
States. Let me take my own State of Orissa. In 
this Fourth Five Year Plan (he allotment for 
my Stale in the Central sector is Rs. 160.50 
crores and the Government there, the 
Swalanira Government, the nothing-doing 
Government do nothing to exploit the 
resources of the State. They are incapable of 
raising any amount. They say that they cannot 
get more than Rs. 20 crores and so the whole 
amount comes to Rs. 180.50 crores. But our 
population, you should know, is of the same 
dimension and if barel) comes to an 
expenditure of Re. 1 per capita. 

SHRI  N.  SRI  RAMA  REDDY:   Are you 
160 crores? 

SHRI  N.   PATRA:   No;   160  lakhs. 

SHRI N. SRI RAMA REDDY: Then it 
comes   to   Rs.   100  and   not   Re.   1. 

SHRI N. PATRA: Yes; one hundred rupees. 
With an expenditure of Rs. 100 per capita for 
5 years you want to develop the backward 
State of Orissa? Orissa is full of resources and 
we want to exploit our resources. 

SHRI BRAHMANANDA PANDA (Oris-
sa):   Orissa  was  your Government  all 
along. 
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SHRI N. PATRA: Not my Government; It is 
your Government and what is your 
Government doing? It has done away with land 
revenue which had been recognised even bv 
puranas and shastras. Why has land revenue 
been abolished? Nobody asked lor its 
abolition. The kisan who sells his padd) and 
gets the money would never have cared for this 
small levy which has been customary and 
traditional. Actually all ot them were paying, 
the Rajas and Maharajas and the landlords in 
the other part; who have all joined together to 
form the Ministry thought it fit not to pay any 
tax on their lands. And the Rajas and 
Maharajas were not paying much; they were 
paying only a small pittance to the British 
Government and even that small amount they 
did not want to pay now. The Government 
there does not know how to augment the 
resources of this poor State. II yon sanction 
grants to the States only on the basis of the 
resources raised by the States it will be very 
difficult for Orissa. The divisible pool of 
Central resources should be equitably 
distributed on the basis of population. Why are 
you not doing that? And Why don't the richer 
States agree to this, States like Maharashtra, 
Gujarat, etc.? Why do you want the poor States 
that need finance to come to you, to wail on 
\our dispensation with a begging bowl? Why 
don't you distribute your divisible resources on 
a population basis to all the States? Unless you 
do this, these imbalances will go on growing. 
It must be a need-based Plan. Have vou ever 
attempted to make your Plan need-based? Ours 
is a poor country. You ask the Maharajas to do 
away with their Privy Purses; you abolished 
the zamindaris, you want the mill-owners to 
pay taxes but the affluent States of the Indian 
Union do not want to do justice to their 
brethren living in other States which are poor 
and backward. Here I would say one thing. 
Now Calcutta is there. Of course Calcutta is 
not so rich but yet proportionately it is richer 
than Orissa. The Rourkela project as you know 
is in Orissa but its sales office is located at 
Calcutta. Now there was a decision earlier, a 
fair decision, to transfer this sales office to 
Rourkela, which is [he place of actual pro-
duction. Hill there wa* some wire pulling, 
some influence which was brought to bear on 
this, and now it is not going to be done. And 
the result is you produce something  in   Orissa   
Inn   its  sale  will  be  some 

where else. This is how places like Bombay, 
Calcutta, Ahmedabad, etc. are cornering all 
the trade of the country and getting much. 
These richer States do not want to agree for a 
fair distribution of the divisible resources on  
a  population   basis. 

SHRI A. P. CHATTERJEE: In the same 
way all the products of Hindusthan steel are  
sold  through  a  particular  area. 

SHRI N. PATRA: That is why I say the 
divisible resources should be distributed on a 
population basis and the needs of the 
backward areas must be met; otherwise 
disparities will go on growing between the 
mill-owners, Rajas, Maharajas and the 
common people and those disparities will be 
perpetually there. You have provided for some 
safeguards for the Adivasis and the Harijans. 
Similarly why don't you have some safeguards 
for the poor and backward States like Assam, 
Orissa, Nagaland and others? Why don't you 
meet their demands and do justice to them? 
What is the difficulty for the Centre? In these 
big rich States like Maharashtra, Gujarat, 
Rajasthan and other places they have 
Congress Governments. Why should they not 
all sit together and evolve a fair and equitable 
basis for the distribution of the available 
resources  among  all   the  States? 

With   these  few  observations  I  conclude. 

4.00 f.M. 

SHRI IJHUPESH GUPTA; Mr. Vice-
Chairman, at the beginning I would like to ask 
the Planning Commission and its Chairman 
what exactly they mean by planning and for 
whom they are actually planning. The Prime 
Minister has provided no answer to this crucial 
question and as far as the Plan is concerned we 
find the answer is given and that answer is 
they are planning Uiv the monopolists at the 
cost of the people. Now, naturally such a Plan 
and its approach and strategy can never be ac-
ceptable to the masses and the people of our 
country. We do not think that a fashion parade 
of pious wishes, platitudes and tall claims 
make an economic or developmental plan, nor 
do we think that an array of financial and 
physical targets arbitrarily fixed, without any 
clear commitment to the masses and ideas of 
planning, can make a plan. 
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All that we have got in this document is the 
most defective and miserable assessment of 
the developments and situation in our 
economic life on the one hand and a 
presentation of a whole number of reduced 
targets and financial outlays. We are served 
with these things in the name of modesty, but 
what is sought to be paraded in the name of 
modesty is nothing but downright 
capkulationism in the interests of the 
monopolists. The Plan is a surren-dciist  Plan. 
That is why it has evoked no interest among 
the masses and even among the thinking 
sections of our population who generally 
would like to give thought to a document of 
this kind. 

Now, let me deal with some aspects of the 
I'lan. li is not possible for me to go into the 
details, nor is it necessary here lor our 
purpose. All that I would like to do is to 
indicate my line of criticism and thinking and 
also what, in my view, should be the 
ingredients of an alternative Plan. As far as 
this Plan is concerned, as I have said before, it 
lias surrendered to the monopolists. It seeks to 
reduce the tempo of development and so 
arrange development in our country that the 
masses continue to suffer and the millionaires 
continue to prosper. 

Under the Third Five Year Plan, despite 
targets and financial allocations, we did not 
have the envisaged growth of national income 
at the rate of five per cent. It was somewhere 
around 3 per cent and the per capita income 
declined in later years. Even in the sector of 
industry, where it was thought that the rate of 
growth would be 11 per cent, the performance 
was onlv 7 per cent or so. In our agriculture 
the Third Plan envisaged that there woidd be a 
rate of growth of five per cent, the minimum 
required for our agriculture, but even the 
Fourth Plan would not claim that it has been 
anything more than 3.5 per cent. If we look at 
other targets, we are face to face with a 
catalogue of shortfalls and failures of the 
Third Plan. One should have thought that they 
would learn something at least from the 
negative experience of the Third Plan and 
from its Failures. If targets and allocations 
settle the problem of planning, then we have 
already solved the problem. Despite the fin-
ancial allocations and higher targets compared 
to the Second Five Year Plan, the Third   Five   
Year   Plan    ended   up   as   a 

planned failure. Therefore, planning in this 
country is not one of just setting targets or 
financial outlays. Planning must mean some-
t h i ng  much more vital and basic and here I 
should like to state that the time has come lor 
the Government and the country to make up 
its mind, w h e t h e r  we are prepared to 
maintain the status quo or whether it is not 
necessary to bring about the needed  structural  
changes in  our  economy. 

Unfortunately the Fourth Five Year Plan 
document does not at all indicate that it lias 
even given thought to the problem of 
structural changes. I am not here to say that 
these estimable gentlemen who adorn the 
Yojana Bhavan arc not intelligent and 
knowledgeable people. Some of them are 
undoubtedly intelligent and knowledgeable 
people, but the trouble is that they are the 
unfortunate prisoners of the basic poli-t'ies of 
the Government and they so much like their 
prison life that they would not even like to be 
released on bail by us here on the side of the 
Opposition. Hence we find that planning has 
become a command performance by a 
commandeered bod; (ailed the Planning 
Commission of India. 

Here I would like to deal with the problem 
of growth. Undoubtedly our economy has to 
solve the problem of growth and ensure a 
certain minimum rate of growth, which is 
absolutely essential for keeping the population 
at least at the existing level of living. I am 
saying it because what has been promised 
would not keep the population, which is 
growing in the country at the rate of 2.5 per 
cent, at the existing level of living after four or 
five years of planning. In order to maintain the 
population at the present level of l iv ing and 
taking into account the rise in population, we 
need at least six to seven per cent growth in 
our national income. The rate of growth, 
therefore, envisaged in this Plan falls short of 
the minimum required even to maintain the 
position where we are. But we want to go 
ahead. I am afraid the per capita income under 
this I'lan will decline, even if we assume that 
some of the targets would be fulfilled. 
Therefore, I find a failure on this score. The 
problem of investment, if you come to it, we 
find again, has been tackled in a very weak 
manner and, in fact, it has not been tackled at 
all. It does not require the gentlemen of 
Yojana Bhavan to tell us that we need 
investment   at   18   or   20   per   cent   of  
our 
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[Shri Bhupesh Gupta] income and domestic 
savings should be of the order of 14 per cent 
after some three or four years. The question is 
what are you doing to bring about the required 
domestic s av i ngs  in a manner which would 
not run counter to your social objectives and 
would ensure a fair deal to the masses. There 
is no indication at all that a change is going to 
be made on this score. I think on the domestic 
savings front they will fail and they will more 
and more rely on fleecing the masses by 
intense exploitation of the working people 
through high taxes, rising prices, inflationary 
pressures and deficit financing of the order of 
Rs. 850 crores as proposed in the Plan. It 
leaves no doubt that   they  want  to  fleece  
the  masses. 

So I think that will be their line and on the 
top of this general line, the line of the 
capitalist class always is to bring about a cut 
in the consumption of the population in the 
name of promoting exports and of finding 
investible resources. Therefore, the masses are 
to be warned here and now that the Plan is a 
challenge to their living standards and to their 
future and needs to be fought on that score. 

Mr. Vice-Chairman, regarding agriculture, it 
is said in the Plan draft that improvement in 
the rate of growth in agriculture would be of 
the order of 4 per cent or so which is actually 
1 per cent lower than envisaged in the Third 
Plan. The tempo of industrial development is 
proposed to be 9 per cent or so, whereas under 
the Third Plan it was 11 per cent. Here again it 
is surrender. I only say this thing to illustrate 
the point that I made: 

What about the distribution of national 
wealth? That is a very vital question because 
of the supreme urgency in our national life 
today. But there is no solution to the problem. 
Here again it is status quo. Am I to understand 
that the social objectives so glibly talked 
about in this miserable Plan document are 
going to be fulfilled without bringing about 
structural changes and changes in production 
relations which alone can ensure a fairer 
distribution of national income in the country? 
National income is not distributed according 
to the pious wishes expressed in the Plan 
document in different places. Distribution of 
national income is an objective law 

of economic process which takes place ac-
cording to the socio-economic conditions in 
general and the production relations in 
particular. Do we see anv structural change in 
order to bring about certain minimum changes 
in the outdated and obsolete production 
relations where the few at the top corner the 
fruits of the labour of others and run away 
with the gains of the nation through economic 
activity and development? There is no 
indication whatsoever that things are going to 
change. What do we need the planners for if 
the) cannot tell us even that? I do not mind if 
they are not making the direct suggestion in 
the absence of Government policy, but if they 
are learned men, if they are intelligent men. if 
they are men who have got the well being of 
the people at heart, at least in this document 
they should pose the problem before the 
nation and tell the country that unless certain 
changes of a fundamental nature are brought 
about in agriculture and in industry and in 
production relations or in what we mav call 
broadly Ilu- structural changes, no break-
through will lake place. Certainly the socio-
economic disparit ies will not be reduced. 
On the contrary they will widen. They should 
have told us. Even that they do not tell us. So, 
Mr. Vice-Chairman, that is their failure, and 
their failure is due to the fact that it: is 
capitalist planning. U is planning for the 
capitalist class weighted in favour of the 
foreign and Indian monopolists, which is why 
we find that even the small and medium 
industries in the country not tied up with 
foreign collaboration, not tied up with the 
monopolists, had been given a step-motherly 
treatment under the Plan and in the scheme of 
this Plan. 

Otherwise why a sum of paltry Rs. 300 
crores should be allocated for village and 
small industries for the entire country when 
everybody knows that this backward country 
of ours with so much of regional imbalances 
and with so vast backward areas would 
require to build itself up from the grassroots 
by stepping up small and medium industries? 
Am I to believe that the States would be in a 
position to carry out small and medium 
industries projects if they arc given a paltry 
sum for the whole country of Rs. 300 crores? 
The Planning Commission does not even tell 
us that something more is required. So, I find 
that 



 

a theory has been built up, a wonderful theory, 
that is, planning with stability. I tell the 
phrase-mongers of the Planning Commission 
and the Government that they should not try 
to bamboozle the masses by presenting the 
question of stability. They an- supposed to be 
planning with stability, a clever formulation, 
but I think it is so \ ulgar and crude that any 
man who has any knowledge of economics 
will immediately understand. Even Mr. V. K. 
R. V. Rao, while he was speaking in the 
seminar at Calcutta, has pointed out that if the 
planning does not maintain a proper tempo of 
development and also subserve the social 
objectives, there would be instability and 
uncertainty. This is a Plan for bringing about 
instability and uncertainty in our economy. It 
is not a Plan which, in the final analysis, 
assures us that there would be even this 
stability which it pretends to have offered us 
here. So this again is sheer bunkum when the 
Planning Commission talks about the so-
called stability in order to hide its poverty of 
thinking, its ban-kruptcv of ideas, its complete 
subservience to Mr. Morarji Desai and the 
Government nl India. Mr. Vice-Chairman, I 
think I have dealt with that aspect of the 
matter. 

Now: the surrenderist document is there. 
Take industry, for example. The Planning 
Commission itself says that no new projects 
will be taken up, that the Plan is confined only 
to the projects on which a decision has already 
been taken and which are under 
implementation. It has written off new 
projects of industrial development, and this is 
put in cold print. What is planning for? Are 
we the managers of the monopolist dass? It 
seems that they have accepted the slogan of 
the monopolist class of consolidation and 
efficiency, which is the cover for scuttling 
development of the public sector or rapid 
industrialisation along the desired lines under 
the aegis of the State. That is what I find in 
the Plan document. I protest against this. Mr. 
Vice-Chairman, at the time of the Second Plan 
we were told by Shri Jawaharlal Nehru that 
the public sector is taking the commanding 
heights in the economy, but we find in this 
Plan, after eighteen years of planning, that the 
public sector in industries and minerals is 
given Rs. 2,800 crores as against the private 
sector allocation of Rs. 2,400 crores, 

3—13 RSS/ND/ra 

SHRI BABUBHAI M. CHINAI (Maha-
rashtra):   It  is less than  the public  sector. 

SHRI BHUPESH GUPTA: It is certainly 
less ... 

SHRI KAKUBHAI M. CHINAI: Shri 
Jawaharlal Nehru said that it is comple-
mentary   and   supplementary. 

SHRI BHUPESH GUPTA: I know that, Mr. 
Cli inai .  I am sure you are also less than the 
lady, Shrimati Satpathy, and Mr. Singh in 
size, but you are not really less I say in 
economic size. That is not the point. The point 
is about greater reduction in public sector, and 
the private sector is given a boost with Rs. 
10,000 crores outlay. Not only that. When you 
talk about the public sector, you account for 
the investment of every rupee. But when you 
talk of the public sector, much is not taken 
into account. We know the private sector 
investment takes place outside the computa-
tion of planning. The actual investment in the 
hands of the monopolists would be much 
higher. May I know if that is the way the 
commanding height is to be secured? 

SHRIMATI    VIMAL    PUNJAB    
DESH- 

MUKH (Maharashtra): We are discussing the 
Fourth Five Year Plan. I fail to see why the 
Treasury Benches are almost empty. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, I do not mind. I think the absence 
in the Ministerial Benches matches with the 
Five Year Plan Draft here. The only tiling 
that I would say is that Shrimati Nandini 
Satpathy who is sitting here is much more 
forthright and honest than this Five Year Plan. 
I can understand her and her honesty is 
beyond question. But here is a hypocritical 
document, a surrenderist document which, as 
a Plan, has come to us, for the acceptance of 
Parliament and the nation. It is insulting to our 
intelligence. 

SHRI   LOKANATH   MISRA:    There   is 
some point in what the lion, lady Member has 
said that on a discussion on the Plan, at least 
there should be one or two Cabinet Ministers. 
What are they doing? What are they meant for 
unless they attend Parliament? Where are 
they? Are they in the Central Hall canvassing 
for some member for  the Executive of the 
Congress Party? 
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THE DEPUTY MINISTER (SHRIMATI 
NANDINI SATPATHY): The lion. Prime 
Minister was here a few minutes back and she 
has gone to the Lok Sabha. 

SHRI BHUPESH GUPTA: It is because 
these Ministers are so ignorant about plan-
ning, they feel bored. Why bore them here? 
Let them have some tea there. Useless 
fellows. Do not bring them here. But let us 
speak to you, Mr. Vice-Chairman, and to the 
hon.  Members here. 

SHRI G. RAMACHANDRAN: Ma\ I ap-
peal to Mr. Bhupesh Gupta that this point 
raised by this lady Member is so very im-
portant that by any kind of humorous chivalry 
von must not rub away the idea, by saving that 
the Ministers are ignorant, they do not 
understand. Mr. Vice-Chairman, we are now 
discussing a very important matter, and what 
she says about this, is equally important. I 
mean no disrespect whatsoever to the Deputy 
Minister sitting here. But it is gross disrespect 
to this House that she alone is sitting to listen 
to this debate. 

SHRI  BHUPESH  GUPTA:   I  fully share 
the sentiment. But, as you know, being an old 
hand, I have got fed up. I agree with you, with 
your sentiment. I fully respect your sentiment. 
But if you live here as long as I have done, 
you will also feel the same thing in this 
House. Surely, you are wiser and maturer. I 
know that the Prime Minister rame here. You 
know she came here just as some Members 
come to sign the Attendance Register for the 
daily allowance. She came here to sign the At-
tendance Register for more daily allowance. 

SHRI OM MEHTA (Jammu and Kashmir):   
She was here for a pretty lung time. 

SHRI BABUBHAI M. CHINA!: Sir, it is 
very unfair to say that. When the debate 
started in the morning, the Prime Minister was 
there the whole day throughout. She went just 
now because she had to attend to some work. 
To say this is very unfair on the part of the 
hon. Member. 

SHRI BHUPESH GUPTA: If I am unfair, I 
stand corrected hut always for the fairer 
people. 

THE LEADER OF THE HOUSE (SHRI 
JAISUKHLAL  HATHI):       I  am   here. 

SHRI N. SRI RAMA REDDY: Better 
apologise. 

SHRI BHUPESH GUPTA: Now it is all 
right. But you see. Mr. Babubhai Chinai, they 
are not here. But I am not asking for her to be 
present or anybody to he present as long as 
vou are here. 

SHRI BABUBHAI M. CHINA!: I will take 
note of it. 

SHRI BHUPESH GUPTA: Now, let us take 
the Plan's entire proposition-self-reliance. 
They want to make us believe from the 
document that thev have given that they are 
planning for self-reliance. And these 
gentlemen do not even understand what they 
mean by self-relianre. They want in make it 
out that reduction in the quantum of foreign 
assistance would mean sell-reliance for this 
country. Is that so? It is not that reduction is 
not important. It is very very important. 
Reduction should take place. In fact, it should 
ultimately be eliminated. I am talking about 
the foreign assistance. But that does not by 
itself make the  economy  self-reliant   or  
self-generating. 

Besides, Mr. Vice-Chairman, wc have a 
national objective inherited from the freedom 
struggle, the objective of attaining economic 
independence to which we pledged ourselves 
on the hanks of the live rivers in 19:50. What 
about t h a i ?  I should like to know whether 
the Planning Commission has at all cared to 
read the independence pledge that the nation 
took manv years ago when thev were fighting 
the British and launched many hard days' 
struggle for freedom. 1 should like to know. 
Now, is it not said there that we have been 
subjected to ruthless plunder of our resources 
by the foreign monopolists and exploiters? 
Today even after 21 or 22 years of 
independence, do not exploitation and plunder 
continue to the eternal shame of all of us? 1 
should like lo know why the Planning 
Commission does not even record this  fad   in   
this document. 

Mr. Vice-Chairman, in 1018 al the pre-
devalualion rate, foreign pr iva te  investment 
other than banking amounted to Rs. 256 
crores in this country. Today the foreign 
private investment in this country, coming 
mostly from British, American and West 
German sources, amounts to Rs. 1,100 crores. 
The figure has been revealed by the 
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Government itself In this House and in the 
other House. Now, as a result of this huge 
investment, huge quantities of wealth are 
being drained oui of the country every year as 
profit, dividend, interest, royalties, com-
missions and other charges. And it has been 
stated by the Government itself that the drain 
on our resources on that account is to the 
extent of Rs. 50 crores a year and the net 
outflow of capital is today higher than the net 
inflow of private investment. 

On the top of it, we have a plethora of 
collaboration agreements between the foreign 
monopolists on the one hand and the Indian 
monopolists on the other, which agreements 
are tied to purchases from the creditor 
countries, resulting in a heavy loss in our 
resources, and they fully utilise this situation 
in order to dictate the devaluation to us and 
compel this nitwit and cowardly Government 
to accept devaluation on the 5lh June. 1966. 
This Planning Commission does not even caie 
to make a proper assessment of the negative 
effect and harmful consequences of the 
devaluation of the Indian rupee. While it 
persists in planning, it does not speak of 
offering suggestions as to how we can 
overcome these harmful consequences, 
disastrous to our country, which followed the 
devaluation of the Indian rupee. 

Mr. Vice-Chairman, therefore we find that 
in this Plan there is not even a hint of a 
promise that this country will overcome some 
day or the other the foreign dependence which 
exists in the form of plunder and exploitation 
of our resources by the foreign monopolists. 
The Plan on that score is unpatriotic, the Plan 
on that score is insulting to our national 
tradition and intelligence, and hence it cannot 
be accepted. 

Mr. Vice-Chairman, even on the score of the 
aid, they say that we would get Rs. 4,000 
crores or a little more, out of which more than 
a half of it has to be spent for servicing the 
outstanding debts which are already of the 
order of Rs. 6,000 crores and we shall be 
getting, for actual development purposes, 
about Rs. 1,700 crores for the entire Plan 
period. Now, the Planning Commission wants 
to make out as if they have reduced this thing. 
Gentlemen think that they can fool us. You are 
not   getting   more   aid   from     the    United 

States, West Germany and other members of 
the Aid India Club because they are them-
selves in a crisis. They have decided not to 
give you more aid; despite all your visits to 
Washington, Bonn and London, they have 
turned down your plea and now von are trying 
to make a virtue of what has happened and 
pretend as if you are yourselves cutting the 
foreign assistance. It is all blown up. The 
Planning Commission should tell us how 
many visits have taken place abroad in order 
to get bigger loans, how many Ministers had 
gone and what happened to the negotiations 
that took place. Therefore, Mr. Vice-
Chairman, here again,  there is no solution. 

I hen 1 should like only to point out that 
our indebtedness abroad, as I said, is about 
Rs. 6,000 crores. Are we not going to do 
something about it? When we suggest that 
there should be moratorium in respect of 
certain debts, Mr. Morarji raises a moral 
question. Hut in international law and in 
international relations moratorium is not 
tabooed. It is not something which cannot be 
enforced. I think it is possible to discuss these 
matters serioush and  do  something about  it. 

Mr. Vice-Chairman, the Planning Com-
mission takes credit that our foreign exports 
would increase at the compound rate of 7 per 
cent. This is another wishful thinking,  a  pie 
in  the skv. 

SHRI  N.  SRI  RAMA REDDY:   Why? 

SHRI BHUPESH GUPTA: Just by their 
performance and the present pattern of trade 
and trade relations I have no doubt •hat these 
targets will not be attained. Hon'ble Members 
can wish. But even after the Third Five Year 
Plan this year we had been running adverse 
trade balance of the order of Rs. 470 crores. 
But I think lot this we need reorganisation of 
our trade relations, diversification of trade 
and, above all, nationalisation of foreign trade 
so that we can have a better grip over the 
external trade in order to serve the require-
ments of the Plan. Now, I know my friend 
will not like it. 

SHRI    BABUBHAI   M.   CHINA!:    How 
can I like it because your suggestion would 
mean that we need not pay back our debts at 
all. If you nationalise foreign trade you will   
not   earn   any   more   foreign   exchange 



 

[Shri Babubhai M. Chinai] and without 
foreign trade where is the foreign  exchange  to  
come from? 

SHRI   BHUPESH   GUPTA:    Mr.    Balm 
bhai Chinai does not know anything about 
business. 

SHRI BABUBHAI M. CHINAI: I agree 
you understand "everything" about business. I 
do not understand anything, even the A.B.C. 
of business. 

SHRI BHUPESH GUPTA: When I na-
tionalise foreign trade, does it mean I will not 
trade with foreign countries? Shall I  trade 
with  Manipur? 

SHRI BABUBHAI M. CHINAI: By barter 
trade we only earn in Rupees; we do   not   
earn   any   foreign   exchange. 

SHRI BHUPESH GUPTA: I agree we 
should   have  more  of  Rupee  deal.   .   . 

SHRI BABUBHAI M. CHINAI: Now the 
cat is out of the bag. 

SHRI BHUPESH GUPTA: No. no. Why 
should the trade be in the grip of two. three 
powers like the United States of America, 
West Germany and Britain? While we are 
running heavy deficits in trade, why can we 
not export to other markets where the trade 
can be better? There are possibilities in the 
other parts of the world today. 

(Time hill rings.) 

I1IK VICE-CHAIRMAN (SHRI RAM 
NIWAS MIRDHA): You have taken a long 
time.  Now please wind up. 

SHRI BHUPESH GUPTA: With regard to 
agriculture I should like to say something. I 
have said about industry. With regard to 
industry I would like to say that the 
monopolists arc given everything they want. It 
is planning for a free market economy, for de-
control, for delicensing. The Planning 
Commission has completely ignored the report 
of the Mahalanobis Commission and yet we 
find that in the last three >cars   the  Tatas  and   
Birlas  alone.   .   . 

SHRI LOKANATH MISRA: Mr. Maha-
lanobis is a monopolist himself. He pockets 
Rs. One crore from the Government of India    
himself   through    the   semblance   of 
M'ltn-   orgaiiis.ilion   there. 

SHRI   BHUPESH   GUPTA:   Now  I  find 
that in the last three years the Tatas and 
Birlas have augmented their industrial assets 
from Rs. 707 crores to Rs. 1,100 crores, and 
the Mafatlal group has increased their we: 1th   
by,   I   am   told.   .   . 

SHRI BABUBHAI M. CHINAI: You have 
no business to misguide this House. It is not 
Mafatlal's estate. It is the estate oE the 
shareholders of the Corporation. Therefore, 
please do not misguide this House. 

SHRI BHUPESH GUPTA: I do not mis-
sn ide.  It is Mafatlal group of industries. I am 
speaking in the language of Mr. Fakhruddin 
Ali Ahmed. (Time bell rings). Please ask him 
not to misguide the House. So tlnv have 
increased their wealth in four years by 172 per 
cent, or so. This is the position. In this Draft 
Plan there is nothing to (heck litis trend. 

Mr. Vice-Chairman, then why nationali-
sa t ion  of banks is not accepted by the Plan-
ning Commission? Nationalisation of banking 
is a very important matter from the point of 
view of not only controlling the economy but 
also for finding resources when we know that 
a sum of Rs. 8,00fl crores passes  through  
these banks. 

IHE VICE-CHAIRMAN (SHRI RAM 
NIWAS MIRDHA): Please wind up. You 
have taken a lot of time. 

SHRI BHUPESH GUPTA: Just one more 
point. 

SHRI BABUBHAI M. CHINAI: I do not 
want to interfere. But there is some lime limit 
for everybody. He has taken more than ;!5 
minutes. You have allotted IT minutes only to 
others. He should also understand that others 
also would like to speak. 

AN HON. MEMBER: We are also wait-in;; 
for our turn. 

SHRI BHUPESH GUPTV I hilly under-
stand that. 

SHKI C. RAMACHANDRAN: Perhaps 
Mr. Chinai would realise that this Vice-
Chairman is sharing the same weakness of m.\ 
other Vice-Chairman, including even the  
Chairman,  of never  being able  to  put 
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the speaker at the proper rtme back in his seat. 

SHRI BHUPESH GUI'1 A: Mr. V ice-
Chairman, since you are suffering Eroru so 
manv weaknesses I do no( want to increase 
(hem any further. So I finish. Ghc me a lew 
minutes. (Time bell rings). As far as 
agriculture is concerned, there is no question 
of laud reforms at all. Your land policy is 
leading to the development of capitalist 
(arming forgetting the fact that this will lead 
to a highly explosive situation in the 
countryside. 

Today 5 per tent, of the land owners at the 
top in the rural anas control 40 per cent, of the 
land under cultivation whereas at I lie bottom 
20 per cent, do not have any land at all. We 
have got 60 per lent, of our rural population 
either in the category of agricultural labourers 
or poor peasants. We have got 9 crore acres of 
land which can be distributed among them if 
the planning was real. But nothing of the kind 
is being envisaged. Yet the Planning 
Commission writes that the Third Five Year 
Plan was engaged in paying compensation to 
the landlords and that Rs. 641 (tores have 
been sanctioned as compensation. The 
Planning Commission is mightily proud that 
one-half of  this  t h ing   has  been  paid. 

(Time bell rings) 

Finally, about unemployment there is no 
mention at all. I do not know what to call this 
Planning Commission. All other Plan 
documents made a reference to the backlog of 
unemployment. When we started with the 
First Plan the unemployment was 3 million. 
Today it is 12 million. But this Draft does not 
mention . .  . 

SHRI BABUBHAI M. CHINAI: It is 
mentioned. 

SHRI  BHUPESH GUPTA:   The figure is 
not given. Although in the earlier Plan 
documents there has been an attempt to give 
the backlog of unemployment this is not done 
here and no solution is given for overcoming, 
reducing, unemployment. Only pious wishes. 
It is one of the biggest problems   that   we   
arc   f a t i ng    today. 

Then they tell us that by the next few years 
the unemployment will he of the order of 20 
million. 

Mr. Vice-Chairman, last point with regard   
to  resources  mobilisation . . . 

(Time bell rings) 

SHRI B. T. KEMPARA) (Mysore)! The 
statement thai the hon'ble Member is making 
is  not  (onect. 

SHRI BABUBHAI M. CHINAI: I would 
like to draw the attention of Mr. Bhupesh 
Gupta to page 341 of the Five Year Plan 
(1969-74). In the Chapter on unemployment it 
is mentioned. Therefore, to say that  it   is  not  
mentioned  is  not  correct. 

SHRI BHUPESH GUPTA: Where is the 
figure? 

SHRI   BABUBHAI   M.   CHINAI:    It   is 
there. 

SHRI    BHUPESH GUPTA:    It    is    not 
there.   I   have   read the   whole   thing.   You 
read   one   line   and show   me   where   it   is 
mentioned. 

SHRI BABUBHAI M. CHINAI: Please see 
page 343. You will find there that total 
employment is given as  16.33  million. 

SHRI BHUPESH GUPTA:. . .1 am talking 
about unemployment, the backlog of un-
emplovmenl.   That   is   not   mentioned. 

SHRI BABUBHAI M. CHINAI: You 
never  said   backlog of  unemployment. 

SHRI BHUPESH GUPTA: It is not there; 1 
have gone through it. All I say is Mi. 
Cli inai ,  I know, will agree with me—there 
is no mention of backlog of unemployment. 
Even in the earlier document that they had 
circulated, it was mentioned as 10 million or 
so. The earlier Plans had mentioned about the 
backlog of unemployment. Not only that, 
figures were given from Plan to Plan. Here it 
has not been mentioned that way. All other 
figures are given  to hide that fact. 

THE VICE-CHAIRMAN (RAM MWAS 
M1RDHA):   Please wind up. 

SHRI BHUPESH GUPTA: I am finishing. 
The resources question is a very vital 
question. The idea of financial resources in 
the conventional way is not going to take us 
anywhere any more The Planning Com-
mission  plans,   apart   from deficit financing, 
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[.Slid Bhupesh Gupta] that Rs. 2,700 crores 
should be found by additional taxation. We 
know how difficult it is. Most of the States 
ha\e said that they would not be in a position 
to collect Rs. 1,100 crores which is supposed 
to be their share. Therefore, 1 say, the 
resources should be found by nationalisation 
of banks, by nationalising foreign trade, by 
nationalising wholesale trade in foodgrains to 
the maximum extent possible and by 
nationalising several big industrial under-
takings in the hands of the monopolists. 
Unless you have a profit-yielding, revenue 
yielding, public sector; built up not only by 
starting new projects but also through the 
process of nationalisation of the existing ones, 
you will not solve the problem of resources in 
the country. And the Planing Commission 
does not even mention the importance of 
abolishing the privy purses; though it is a 
small Bum, it has a big-impact on our life. 
Therefore, their idea remains one of taxation, 
of taxing the poor people. We cannot accept it. 
Finally, in the Centre-State relations also. . 
.(Time bell rings). Mr. Vice-Chairman, this is 
absolutely   the  last  point. 

SHRl  N.  SRI   RAMA   REDDY:   He  
has already taken 45 minutes. 

SHRI BHUI'ESH GUPTA: You also men-
tioned Centre-State relations; I liked it. And in 
the Centre-State relations again there is status 
quo. Am I to understand that the States are 
going to carry out the Plan and development 
projects when you have granted them only Rs. 
3,500 crores of Central assistance, the total 
outlay being Rs. 6,000 crores, and when you 
know that they will not be able to raise that 
money? And the States are being told "Unless 
you find money by t a x i ng  the people"—
while denying rliein proper revenue 
sources—"you will not get anything from us 
and vou have to cut your Plan projects and so 
on." Now, this is again an advance announce-
ment to the States that planning must be 
centralised and the States would not have any 
say in this matter and they would have to be 
satisfied with the crumbs that the Planning 
Commission and the- Government will throw 
from here. Therefore, I demand a change in 
the Centre-State relationship in financial 
matters. The existing Centre-State relations 
should be carefully gone into and the Stales  
should be given noi   only   greater   financial   
assistance,   but 

certain sources of revenue now exclusively 
available to the Centre, should be thrown open 
to the States. That is very important because 
in our country we cannot develop planning, 
specially if you want to associate tlu masses 
with it, unless we bring the States into the 
picture in a bigger Way. So that   is  another 
point. 

Before I sit down, I thank you very tttuch, 
Mr. Vice-Chairman. I am very sorry that we 
have been treated in Parliament in this cavalier 
manner bv the Government in the matter of 
planning. I am here s ince  l'.)52. I took part on 
behalf of my party even in the consultations 
since the First Five-Year Plan. In every 
discussion I have participated and every 
committee I have joined. 1 have gathered some 
experi-ence in this matter. It may not be very 
rich, but I can tell you that never has 
Parliament been treated in this shabby manner 
as it has been treated over this Fourth Five-
Year Plan. They wanted to give a burial to the 
Plan, indeed they have given a burial to it. 
Now, what goes in the name of planning is 
planning to sabotage the economy. It is 
specially for the monopolist class, and it is 
clear to-dav that along this capitalist path of 
development, and planning under the aegis of 
monopolists and the Congress regime, the 
country will not find a correct solution to its 
problems and we will not have a correct road 
to planned economic development of the 
country. Hence the lesson, the onlv one, is that 
the Congress Government at the Centre has to 
be replaced by a left and democratic 
Government, should we mean to ha\ c a Plan 
for the masses. At the same time, we must 
make a break from the capitalist path and take 
to the non-capitalist line. 

Finally, all I would like to say is, I condemn 
the Government; why has this Planning 
Commission ignored the demand for lhe need-
based minimum wage of the employees and 
workers, which has become a national 
demand? On the contrary, their line is one of 
wage-freeze, one of attack on the trade union 
rights, which is why the P lanni ng  
Commission in this document does not evert 
Show concern for the systematic and 
mounting attack on the trade union rights of 
the working people. Do they think thai the} 
can plan for the country bv treating the people 
as hewers of wood and 
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drawers of water, or by treating them as so 
main beasts ol burden? I£ that is so, the time 
has come for the nation to take up this 
challenge and make a breakthrough at political 
and economic level so that the masses 
themselves, guided by the interest ol I lie nation, can 
formulate their own Plans and implement 
them in a democratic manner, where the 
monopolists would be pushed back, economic 
independence would be achieved, and the 
peasants, workers and employees would get a 
fair deal, and our cultural and material life 
would be assured continued advancement. 
Planning must show to the nation every day 
that planning means improvement in your 
l iving conditions, in your material and 
spiritual life. It must not mean, as it means 
here, exploitation and plunder of the masses 
for the sake of a handful of exploiters and 
millionaires at   the  top.  Thank  you. 

SHRIMATI VIMAL PUNJAB DESH-
MUKH: Mr. Vice-Chairman, Sir, at long last, 
the eagerly awaited Fourth Five-Year Plan, 
after enjoying three vears' holiday, has been 
presented to this august House. It is earnestly 
hoped that this Plan will be able to revitalise 
the country's shattered economy and relieve 
the teeming millions of untold hardships due 
to spiralling prices and shortage of food, and 
afford plenty of employment opportunities 
and freedom from the  (hi tches  of  the  
corrupt  administrators. 

The first and foremost thing to be done is to 
tree the country from dependence for food on 
otiier countries such as the USA, Canada and 
Australia. Sir, that this "Bha-I a i Varsh", land 
of sujalam-suphalam, which because of plenty 
of prosperity and abundance, attracted 
invaders for centuries, should go with a 
begging bowl to feed its teeming millions is a 
matter of shame. Real is ing  this, it. is 
imperative that ue lay more stress on 
Increasing agricultural production. It is 
heartening to see from the Plan that the 
topmost prioiity is given to agriculture. Nearly 
32 per cent, of the total outlay on public sector 
has been allocated to agricultural production. 
Similarly, Rs. 5,667 crores are allocated for 
rural welfare and benefit schemes. I do 
sincerely hope thai every pie of this allocation 
will be wisely and scrupulously utilised on 
family planning, health, provision of drinking 
water and other facilities in the remotest 
villages. 

In the short time at my disposal 1 wisn to 
restrict my comments to agricultural 
production which is and will always remain 
the prime need of this over populated country. 

Inigation is the important input needed for 
cultivation. After the country's partition in 
1947 hardly 2 per cent, of irrigation facilities 
existed in this country. After the Third Plan 
we have not increased the Irrigation facilities 
much. Our State of Maharashtra even after 
three Plans has hardly 6 per cent, of irrigation 
facilities. I am proud to say that in spite of the 
meagre irrigation facilities in our Slate, this 
year the Maharashtra State has increased the 
food production and almost achieved a green 
revolution by adopting a new strategy and has 
amply proved that a breakthrough in 
agriculture is possible. I wish to take this 
opportunity of congratulating the toil-ins 
farmers who have readily responded to the 
nation's call of "Grow More Food" and 
achieved a tremendous success. Secondly. I 
wish to heartily congratulate our agricultural 
research .scientists who by evolving new 
strings of high yielding variety seeds, proved 
to the world that they are second to none. 
Vidarbha also has not lagged behind in the 
agricultural production programme. I once 
again humbly wish to request the Central 
Water and Power Commission to give 
clearance to the Upper Vardha Project so that 
it can be included in the first year of the 
Fourth Five Year Plan and thus be 
instrumental in stabilizing the green   
revolution   in   this   area. 

Ft. is gratifying to note that Rs. 950 crores 
have been provided for major and medium 
irrigation and flood control schemes. In 
addition, Rs. 176 crores arc set apart   For   
minor   irrigation. 

Fertilizer and organic manure' is the second 
'must' for agricultural production. Our farmers 
have become fertilizer-minded. So much so 
that it is difficult to meet the demand For 
some years to come. In the absence of the 
availability of chemical fertilize! •. which are 
very necessary, it should be our endeavour to 
make the maximum use of the organic manure 
such as cow-elung, urine of our live-stock and 
also the nightsoil which we have in abundance 
due to   large  population.   It  is  a   pity   that  
we 
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[Shrimathi Vimal Punjab Deshmukh] are 
wasting tlii^ rich and valuable nitrogenous 
organic manure by burning the cow-dung 
cakes which are used as fuel. I would request 
the Government to see that the burning of 
cowdung cakes be prevented by supplying 
cheap fuel such as coal, gas. electricity, etc. It 
seems that this has escaped the attention of the 
planners. 

We are celebrating Gandhi Centenary this 
year and it will be in the fitness of things that 
we practise what he preached. 1 wish to draw 
the attention of this House to Mahatmaji's 
art icle.  "Scavenger's AH", in which he 
estimated that the nightsoil of Delhi for one 
year would be a rich source of manure for 
40,000 acres. Since this article was written the 
population of Delhi has increased almost eight 
times. The country's needs of nitrogenous 
fertilizer are calculated to be 3.70 million tons 
at the end of the Plan. By using the nightsoil 
and other organic manure it will be possible   
to   meet   some   part   of   the   nitrogenous 
mammal deficiency. 

Before I conclude I wish to draw the at-
tention of the Government to the family 
planning programme and request the Gov-
ernment to provide more funds for this 
programme as this is very very necessary in 
order to achieve our needed goal, and I am 
sure that every pie that is allocated to this 
programme will be scrupulously utilised   for   
that   purpose. 

With  these words I conclude my speech. 

SHRI LOKANATH MISRA: Mr. Vice-
Chairman, Sir, I wish Mr. Bhupesh Gupta 
were here when I spoke on this. I do not 
believe in speaking things behind people. But 
if Mr. Bhupesh Gupta, the so-called veteran 
parliamentarian, does not slick to the general 
norms of the House, I cannot help it. The 
normal practice in the House is that one has to 
stay on till one's successor speaker has 
finished. But he does not care for it. Whatever 
he has to put in he puts in, he vomits out. His 
Marxist theory is not his own. It is an acquired 
theory from some other country. He vomits it 
out here whether it is digested or undigested. 
7'hen he walks out. He has his own way. All 
the same, even if he is absent, since what he 
has said appears to me as a bundle of 
confusion and contradictions—he   is   a   
personality   in   confusion—I 

would like to say a few things on what he has 
said. He started by saving that planning 
should not be imposed from the top. When 
dealing with these things, Sir, I hope the 
Congress Partv Would give me some time; 
otherwise, the Congress P a t t y  would ha\c 
had to reply to all these questions. When I am 
doing the job which they would have had to 
do, I think the Congress Partv should 
contribute some time to me. 

The point is he was complaining about an 
imposition of the Plan from the top. There is 
no doubt about the fact that I and my party 
have been consistently resisting it. We are 
opposed to it. Everybody knows that. But 
what is the special consideration on (he part of 
Mr. Bhupesh Gupta to oppose it? He believes 
in a particular ideology and the ideology 
believes in a particular type of planning. The 
planning started from Russia. The ruling party 
tried to impose it on India. Pandit Jawaharlal 
Nehru took it from Russia and tried to impose 
it on India.  The country that inspires him 
with the Marxist ideology, if that country 
imposes it and that is the only wav how it can 
be, then, why should he complain here that 
planning should come only from the bottom 
and not from the top? Is that because he has 
one or two Governments in one or two States 
that he wants to have his own wav. that is, 
evolve something from the State and impose it 
on the Centre? He cannot have it both ways. 
He cannot have1 the cake and eat it too. He 
has either to accept the system of planning that 
is prevalent in Russia which is their ideal or he 
has to say. "I do not believe in communism or 
the socialist type of Russia. I am against it. 1 
am opposed to it." If he sa\s that, then, there 
ran be some justification in what he says here. 
Time alone does not justify one's speech. If by 
consumption of a volume of time, which he 
does in the House. I lis contributions could 
have been e f f e c t i v e ,  then there was some 
jus t i f icat ion  in his speaking for 50 minutes. 
But if he goes on repeating the same Marxist 
philosophv which he bad probably read 20 
years ago, which is outdated and to t a l ly  
obsolete now. it would impress nobody. 
Neither does it contribute to the proceedings 
in the debate nor does it impress upon 
anybodv except probably his own partymen, 
and I do not know except his own partymen if 
anybody else in this House   gets   impresesd   
by  what   he  speaks. 



 

He is a good theoretician. There is no doubt 
about it. He is an absolute theoretician. He is a 
theoretician who should have belonged to the 
lOth century wrongly born in the 20th 
century. Now, Sir. I will make one 01 two 
references In connection with his speech 
when 1 come I<I land re-Inni is  and other 
things. 

.1    I'.M. 

The Plan Document reminds me of a storv 
that 1 used to read when 1 was a chilli, the 
storv was that there was a porter who was 
asked by one of the merchan t s  to earn a 
pitcher containing milk. On the wa\ he 
bargained with the employer. He asked: 'How 
much are yon going to give me?' The 
employer said: '1 am going to give you one 
rupee because you have to carry it five miles'. 
Then he had a lot "of lime to dream and in the 
dream he thought: 'As soon a I get one rupee, 
1 will purchase a hen, then the hen would lav 
eggs anil h a v i n g  got the eggs. I can sell 
them in the market after the) are batched and 
become grown tip hens and so I will gel a lot 
ill money and then I will purchase a goat, anil 
a cow and by selling milk I shall berome a 
guar monied man anil- when I would be 
si l t ing on my sola in a very luxurious 
fashion, when my daughter would come to 
i n t i ma t e  me that the meals are ready, I 
would say that it is nol yet lime lor the meals 
b) nodding the head'. At once the' pitcher fell 
down. The dream was smashed and the 
contents of the pitcher also and na tu ra l ly  
what he got nas not one nipee from the 
employer but probably a slap or two. 

SHR1    [AI.SUKHLAI.   HATHI:    Hut   
wc 

are  not  now   children. 

SHR1 LOKANATH MISRA: It gets 
multiplied according to the number of years. 
Winn I think back of the story that I used to 
lead in mi childhood days I am delighted to 
find how suitably it fits the Plan Document. 
The Government not only dreamt for itself but 
it also made the people dream that the wages 
earned out of the carrying of the pitcher would 
ultimately make everybody become a monied 
man one day. In the meantime probably there 
was a nodding of the head by the Government 
and the pitcher fell and nothing came out. Of 
course   this  is   just   a   story   bill   it   sui ts    
|o 
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the occasion. Goming to the flan itself, what I 
find is in the Third Plan the utilisation of the 
resources was much more than in the Second 
Plan. I do not have to go into the details. 
Everybody knows about it. The original 
es t imate  was, balance from current revenues 
Rs. 550 crores and the additional taxes Rs. 
1,710 crores while tin-actuals came to minus 
411) crores and Rs. L'..S92 crores. Deficit 
financing was estimated at Rs. 550 crores 
while actuals were Rs. 1,1!!!! crores. The 
aggregate came to Rs. S.577 crores while the 
estimates were Rs. 7,500 crores. Hut in spile 
of the u l i l i sa - tion of this money what could 
we do? Tin- national income rose, according 
to the Government figures, by 13.3 per cent, 
dur i ng  the Plan but when von see tile per 
capita income which has been generated as the 
real income, it remained stagnant. There was 
no change in it. God alone knows how the 
statistics are collected, or if ihev are 
collected by monopolists like Mr. 
Mahalanobis. I call him a monopolist because 
he eats away one crore from the pub l ic  
exchequer. He does not spend it. He has some 
office called the Statistical Ins t i t u t e  in 
Calcutta. What be does God alone knows and 
how far his statistics are reliable I cannot say 
because they are all manufactured in his office 
in Calcutta city. I know they are 
manufactured, inav be by Mr. Bhupesh Gupta 
or by his satellites or fellow-travellers but 1 do 
not know how far I can depend on these 
figures but even depending on these figures, 
the real per capita income has remained 
stagnant. Further faulty utilisation of the 
money wasted all the additional effort. The 
optimistic estimates of capital output ratio of 
2:1 and the one year time-lag between invest-
ment and generation of output have come to be 
only a dream, a figment of imagination as is 
being said many times from the Treasury 
Benches in regard to the Opposition 
allegations. Manv of mv friends who used to 
give their cheap applause when Pandit Nehru 
started speaking on the Plan, not knowing 
what he was going to say, even they have 
started realising that it was a mistake on their 
part to have relied on the Government so long. 
Facts have opened their eyes. I am verv happy 
about it that even though it is belated, even 
though they were hypnotised for such a long 
time, it is good that their eyes have at least 
been opened now. It is a good indication   if   
there   is   realisation   in   the 
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[Shri l ok a na l h  Misra] Congress Party that 
they were going in the wrong direction nnd 
that we have driven them in tin' righl 
direction. Thai would be a great achievement 
to thfl country. It is the majority of the 
Congress Parly that has kept up the Congress 
Government which has heen going in the 
wrong direction tor the last so many years in 
regard to the Plan. I hope now that this 
wisdom has dawned on the Congress Party, 
they would geai up the Government in the 
right direction rather than continue in the 
wrong direction in which they have heen con-
tinuing  for  so  many  years. 

Coming to the allocation this year, the 
public sector industries have again been 
allotted Rs. '1,055 awes. The performance of 
the public sector undertakings has been awful 
that no investor worth the name with anv 
investment consciousness would have 
probably invested a pie in the public un-
dertakings. What we need in the country is not 
implanting of ideology. If the implanting of 
ideology in the country produced' grain and 
other things, I would ha\c no objection. What 
we need is more production and through what 
process, we can produce more. That shoidd be 
the headache of this administration. Instead of 
that, if you do not know how to con eel \ot t r  
mistakes, if you do not gain from experience, 
then the country would never revive from the 
economic chaos that it is in. It would further 
deteriorate the economic situation. Therefore 
the public sector is not the place for 
investment. You want more food. You have 
been depending on foreign countries for food 
for the lasl so manv years. You need many 
things for the industrial sector which you have 
not been able to produce still—may be there 
500 items, bin all the same there is absolutely 
no effort to tind out which will produce things 
earlier and more. 

The same ideology persists even now, and 
it persists onlv because some of the fellow-
travellers and communists have got into the 
Congress party and they go on haranguing day 
in and day out that it must be public sector, 
that it must be public sector only. I think anv 
human being with standard intelligence should 
be capable of understanding that public sector 
is i colossal failure. It is not going to   yield   a   
dividend,    It   is   not   going   to 

yield  anything  in  make  the countn   ovei 
come the lack of production and iack of 
amenities, Therefore, whatever can produce 
earlier, what evet can produce more should   
I)     the   sector   that   should   gel   the 
investment. 1 am sorry it has noi been 
possible MI because af friends like Mr. 
Hhupesh Gupta and his comrades in the 
Congress Party. I am not the only person who 
is saving this. Even the preceptor of Mr. 
Bhttpesh Gupta—I cannot correctlv 
pronounce his name. It is a Russian name and 
Russian names are so difficult for me to 
pronounce correctly—even thai preceptor, Mr. 
Skachko\ <>l the USSR, who came to analyse 
the defects in our public sector undertakings . 
. . 

SHRI A. G. KITKARM: I know the 
pronunciation of  litis name. 

SHRI l.OKANATH MISRA: Yes. you must 
be familiar because von are a fellow-traveller. 

SHRI  A. G.  KITKARM:   Am  I? 

SHRI l.OKANATH MISRA: Parliamentary 
jokes go on like this. This is the type of 
parliamentary jokes that go on in the House. 
lion'I   gel   worried   about   it. 

Now, Sir. even he. alter ana lys ing  the 
defects in the public sector undertakings, 
came to the conclusion and recommended it to 
Ibis Government that concentration of 
authority and power in the hands of people 
like Messrs. K. D. Malaviya and Company 
would not pay dividends, would not make a 
public sector concern a paying institution. 
Therefore, what has to be done is that power 
should be decentralised so thai immediate 
decisions could  he  taken. 

SHRI   A.   G.   KUI.KARNI:    Mr.   K.   
D. 

Malaviya is my friend and he belongs to our 
Congress Party. 

SHRI l.OKANATH MISRA: That is your 
interpretation of Mr. K. D. Malaviya. Mi. K. 
D, Malaviya, Mr. Bhupesh Gupta. Mr. 
Krishna Menon, they are people who ought to 
belong to Russia hut who are wiongh  born in 
India. 

SHRI A. G. KUI.KARNI: They are 
misplaced? 

SHRI l.OKANATH MISRA: That is righl.   
Kindly  do not  interrupt  me  now  in 
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what   I   have   to   say   now.   Afterwards  
you may   kindly   ask   me   questions. 

SHRI SUNDAR SINGH BHANDARI 
(Rajasthan):   It was a compliment. 

SHRI LOKANATH MISKA: Let me 
finish.    The bell has rung already. 

Now. Sir, I will touch only one or two more 
points. Then I will reply to Mr. Bhupesh 
Gupta on one point. I shall devote two 
minutes or three minutes for Orissa because 1 
will be doing an injustice lo Orissa il [ did not 
mention matters pertaining to   Orissa. 

In   order   to   boost   up   the   pub l i c     
secto] lo  the  exclusion  of  the  private  
sector,  even the   agricultural   sector   has   
been   neglected lor  long.   Even  in  this  
Plan the allocation for agriculture and 
irrigation  is inadequate. I   wish   the   
Government   realised   that   the lime   had   
come   when,   with   a   little   mote 
assistance   to   the   fanner,    he   would   
seri-ouslv   take   Lo   farming  and   produce   
threefold.    The  experience  in  certain  
States  has been   that,   after   the   
introduction   of   the Taichung   variet)       
of   paddy   seeds—for which  the 
Governmeni ought to feel obliged    to    Mr.    
Dahyabhai    I'alel.    my   leader, bm  they 
did tiot do it; they have absolutely no  sense  
of gratitude.   Now   I   forgive  them for   
thai,    because   a    man    who   loses   his 
head   does   not   have   any   sense   a!   
all—the production   has  gone   up.   almost   
two-fold. Therefore,  a  little  incentive,   a   
little assistance,     somewhere     an     
additional     pump, somewhere    an    
electric . 00nnwi io i i .     would probably   
boost   up   the  production   in   the 
agricultural   sector  immensely.   But   that  
is not   going   to   bi    done.   The   
Government Mill does not realise the 
mistakes committed by    them.    They    
perpetuate    them.    Now, sir,  the plan 
allocation in  the   I lord Five-year   Plan   for  
the  agricultural   and   irrigation sector was 
20.3 per cent.    Now in the Fourth Five-Year 
Plan, instead of increasing the   allocation   
they   have   brought   it  down to   19.9   per   
cent.   What   a   wrong   way  of working! 

Now I would give some suggestions. 1 do 
not know whether the Government is capable 
of understanding the suggestions at all. 
because Government's mind is a (losed mind. 
(Iiitrnuption). With my friend, Mr. Krishan 
Kant, who is a fellow-traveller, and with 
people like him in the Congress   Party,   the   
ent i re    atmosphere   is 

polluted       in    favour   of    the   
communists. Therefore   I   would   like  the  
Government  to seriously go into these 
suggestions.   1  would like   the   Government   
to   lay   less   emphasis on  the public sector 
industry,  more on  die private     sector,     and    
make    provision    for infra-structures   like   
power   and   transport. Hie  consumer goods  
industry,  on  a larger scale,   should   be  
taken   up.   But  huge  establishments   like   
Hindustan   Steel,   i   white elephant,   are  
eating  away   the  public  exchequer   
altogether.   Foreign   p r i va t e    investments,      
if   they   are   necessary   anywhere, should   
be   encouraged.    There   should   be 
discipl ine    among   industrial    labour.    
But this   is   very   much   wanting   now   
because of  the   fellow-travellers  and   the  
communists who       arc    creating   chaos   
and   confusion. Now   this  reminds  me  of  
the   Putanas,  of Kunti   in   the   Puranas  
who  said.   "I  do   not mind   whether   Arjun   
dies  or   Kama   dies" because   what   
remains   in   either   case   are live   sons   of   
Kunti.   She   said,    "1   do   not mind  
e i ther   Arjuna  dying  or   Kama  dying. 
W'hal    I   want   to   have   are   live  sons.   
They remain    whether   this   dies   or   that   
dies." Like   that.   Sir.   the   communists   
have   the feeling   that   if   the   Plan   
succeeds   then   it will    be    a    Russian    
type    of    Governmeni thai   would   be  
introduced   in   India.   If  the Plan    fails   
then   it   would    be   chaos   and confusion  
and a field day  "for us, for our Communism    
to    spread."    So    either    v\av they   do    
not    lose.    But   the   Government loses.    If   
this   Government    has   any   failh in  
democracy   it  should  invest  more  money 
into    these    things    and    enforce    
discipline among  industrial labour.     1 hey 
want chaos and   confusion   because   that   is   
the   door through   which   they  wanl   lo   
take  over  the (,m eminent. 

Now, Sir, quick-yielding schemes should be 
taken up rather than schemes with long 
gestation periods. Labour-intensive .schemes 
should get priority over everything else 
because, as everybody has indicated, there is 
already a huge back-log of unemployment. 
(Time bell rings) Two or three minutes more, 
Sir. As you have rung the bell, Sir, I shall not 
refer to Mr. Bhupesh Gupta and the land 
reforms proposed by him. I now come to my 
own State. It is a very dismal picture so far as 
Orissa State is concerned, vis-a-vis the Fourth 
Five-Year Plan. Many projects, which the 
Orissa Government had pTopos '   ed   and   
seriously   recommended   have   been 
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overlooked. Number one is the Vimalgarh-
Talcher railway line. Thai would be the only 
alternative link between Northern I n d i a  and 
Eastren India. In case of some difficult) in 
West Bengal, which is so frequent, that would 
he an alternative line in the easi coast. 
Therefore it should get the priority which is 
necessary, and it also connects all the mining- 
areas of Western Orissa, Madhya Pradesh and 
South Bihar lo the port of I'aradcep. Unless 
this line is laid, it would be uneconomic to 
lake all the ore either via Visakhapatnam or 
via tCharagpur. So that is the only way oul if 
you want to compete in the world market SO 
fat as iron ore, manganese ore and   other   
ores   are   concerned. 

I hen the fertiliser project in I'aradcep, Sir. 
the Government of Oriss;i made re-
presentations;   all   Members   of   Parliament 
irrespective of parlies from Orissa mcl the 
Minister in charge and we were given a sort of 
assurance that il would receive so ions 
attention bur I am surprised not u> find it in 
the Plan document. If the Plan document is 
worth a n y t h i n g  il must conta in  the things 
that are recommended b\ the Slate 
Governments within the resources. .And il you 
cannot do it in the publ ic  sector von must 
leave it to the p r i v a t e  sector. You cannot 
stand in between saying that you will function 
like a dog in the manger. If you cannot do it 
you must allow others to do it, those who are 
prepared to boost up production and get \cm 
out of the mess in which von have landed 
yourself. But you would not l i s ten to friends 
like them: you would only listen to enemies 
like Mr. Bhupesh Gupta   and   his  comrades. 

SHRI  RAJNARAIN:   They   are  enemies? 

SHRI  LOKANATH   MISRA: Im-v    are 
enemies  of  the  ruling  Congress Part)   and 
of democracy. Are t h e r e  any doubts in 
your mind? 

SHRI  RAJNARAIN:     But  you  Sav   tin 
are friendly . . . 

SHRI LOKANATH MISRA: They are not 
friends of the Congress Party; they are friends 
of a group in the Congress Part) and may be in 
the Administration also bur they are enemies 
of the country. Let me   finish   ail)   po in t s    
and   after   that   you 

can    ask    me   questions   and    it    the   
Chair permits  I will  reply  to all your 
questions, 

Coming lo my last point I raised last lime a 
complaint about manganese ore and iron ore. 
These ores arc getting piled up at the 
p i thead s  and there is growing 
unemployment because the Ministry of 
Foreign l'radc savs that there is no market 
abroad for our ore. All the; same they arc 
giving l i c e nc e s  to different parties who are 
suppliers. I hose suppliers take advantage ol 
the situation and the) function as middle men 
and they eat up a lot of mone\ from out of the 
bargain with the local mine-owners. These 
middle' men give the o w n e r s  a wi v low 
price, unworkable almost, and they get ill the 
benefit from out of exports. We had suggested 
to the- Ministry that the; must somehow try lo 
find a market. t"he MMl'C Chairman a ter his 
appointment probably lie- was i ppointed six 
months back—out eil si\ months he had been 
abroad probably for live months and ten days 
and ultimately a f t e r  his return from Japan he 
gives a statement lo the press that he was not 
able to find a market for the ore. If he: was not 
able to find a market what did he- e!<> all 
t he s e  live months and ten days abroad? We 
are short: of foreign exchange. I he mine-
owners themselves are groping in the dark as 
lo how to find a market and here conies the 
boss, the Chairman of the MMTC, another 
public sector enterprise, who goes on a 
holiday, ma) be honeymooning—because I am 
told he is recently married . . . 

AN HON. MEMBER: Were von invi ted 
for the ree eption? 

SHRI LOKANATH MISRA: I am n e v e r  
i n v i t e d  lo such receptions not would I (are 
to go to them. 

AN HON. MEMBER: linn how do you get 
the information? 

SHRI LOKANATH M I S R A :  You know I 
am repository of information. So the country's 
foreign exchange is being depleted by this 
Chairman of the MMTC w i t h o u t  his doing 
,mv job for the country or even for his 
ins t i tu t ion .  And if thai lie air. indication of 
how the public sector tinder-takings aie 
functioning then I feel thai 'In   i i i i i u     House    
would   gel   a   lair   idea   ol ii and  would urge 
upon their party leaders 
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and   the   Government   to   stop   all   Further 
investment in  the public sector. 

SHR1 JOACHIM ALVA (Nominated): Bui 
vim know l lie MMTC was able to stake a 
deal for Lhe export of ore from Goa. 

SHRl LOKANATH M1SRA: The Goa deal 
was struck b\ the mine-owners of Goa and uol 
In the MMTC. It is I'oi your inloi mation. 

SHRl   1).   THENGARI   (Uttar   Pradesh): 
Sir,   now   that   we   are  discussing  the  draft 
Fourth   I'lan  1  think it is necessary for  us in 
have some introspection and see why the three   
previous   Plans   have   admittedly   failed    
to   generate   enthusiasm    amongst    the 
people.  The reason  was that they were not 
people's   Plans.    The   Plans   are   being   
formulated   in   air-conditioned   rooms  and   
not being   evolved   from   the   bottom,   that   
is, from   the   level   of   the   people   
themselves. I   think   we   are   putting   the   
cart   before the    horse    while    formulating    
these    Plans lu-cansc   the   right     procedure    
would    be that   the   various  economic   
interests of  the country  should be properly 
organised.   I In \ should    have    mutual    
consultations.    There should   be  a  round   
table  conference  of  all the organised  as well  
as unorganised economic interests in  w h i c h   
ever)   economic interest   should   be   
allowed   to   state   its   difficul t ies ,    its   
aspirations,   its   pledge   for   con tributton  
during the  Plan period  and  thus b\    mutual   
consultation,   through   consensus the   targets   
and   other   items   in   the   Plan should   be   
decided   upon.   We   know,   Sir, that   in   a   
small   country   like   Israel   they have   
successfully   implemented   this   method. It  
is due thai ours is a very vasi  country but still 
if we  try to evolve this procedure I   t h i n k    
there   is   no  season   why   we  should not 
suaiid.  Now  in this respect we see that there    
are    certain    organised    sections;    for 
example,  labour,  employees,  administration, 
some  sections  of  kisans,   self-employed   
persons  and  so on.  If instead  of  imposing 
an\ Plan   from  above  the  Planning  
Commission inspires    each    economic    
interest    to    have its   own   Plan   and   then   
tries   to   coordinate the various  Plans of  the 
different economic interests  and   thus  
evolves  a   national   Plan on  the fashion of 
fsracl  I  think the people would    an i pi    that    
Plan    as    the    people': Plan   ami   then   
naturally  enthusiasm   wouli be generated 
amongst  the people to imple- 

ment the Plan and even to make sacrifices fo] 
iis implementation. Now in this Plan we do 
not find anything that would inspire the poorer 
sections of the population. As a mallei; of fact 
it was expected that against the background of 
our experience of the three l*l..ius at least now 
in this fourth Plan there would be an 
endeavour to c\ohe a national income policy, a 
national price policy, a na t iona l  productivity 
policy and a national employment policy. No 
such systematic efforts seems to hale been 
made while d i a l l i n g  lhe Plan and therefore 1 
again reiterate our original demand for a round 
table conference of different economic inte-
rests io evolve through consensus all these 
four national polides during the Fourth Plan 
period. 

Onlv one more point. Mm. h lias been said 
aboni public sector undertakings. Certainly 
they are suffering from bureaucratism and lhe 
bureaucrats an- not known for either business 
acumen on the one hand or for sufficient 
knowledge of industrial psychology on the 
other. In the present conditions it is a problem 
for us how Io handle the public sector 
undertakings. I should like to suggest lh.il 
t a k i ng  some coinage in both hands we 
should have some experiment at least in two or 
three of the public sector  undertakings of 
automanage menl. thai is. experiment of 
workers managing their own undertakings 
with the help ol the Government. Let us take 
the workers into confidence and give them a 
fair trial and see whether, if the same 
t echn i ca l  and financial aid which lhe 
Government would have given to any 
undertaking if it had been run by the 
bureaucrats is made avai lab le  Io lhe 
workers, the workers through their co-
operative council could manage their own 
undertakings, and whether they could manage 
them in a better way. more efficiently and 
more profitably. Thai   trial   should   be   
given   Io   them. 

SHRl DAHYABHA] V. PATEL (Gujarat): 
They will give trial only to Malavivas, uol  to 
tile workers. 

SHRl LOKANATH MISRA: Malavivas 
and Mahalanobises. 

SHRl    DAHYABHAI     V.    PATEL:      
To 

Himniat Sinh  also. 

S I I R I  T. N. SINGH (Uttar Pradesh): Mi.    
Vice-Chairman,    I    have    tried   to   go 
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|Miri 1 . N. SragnJ through this volume, the 
Draft fourth Five Year Plan, with some tare 
and I am rather anxious to draw ihe attention 
of the House to certain aspects of the pro-
posed planned programmes and their likelv 
effect   on    the   policies   enunciated   
herein. 

[THE   VICE-CHAIRMAN   (SHRI   D.   TIIENGAKII 
in the Chair] 

I am not so much concerned with figures and 
statistics as with certain basic policies, to 
which we should give our thought. Now, as 
MHI know, in inn earl ier  Plans, in the Second 
Plan particularly, we defined the objective of 
planning as the attainment of a socialistic 
pattern o£ society. Reference was also made 
in the Second Five Year Plan to the need for 
reducing inequalities. '1 hen. in the Third Five 
Year Plan, while emphasising ihe objective of 
a socialist society, it was stated that the 
objective of the Plan was to provide the good 
things of life for all. That was the oilier 
objective which we enunciated. Now. in this 
Draft Fourth Five Year Plan the objectives as 
described   are   worth   mentioning.   It   
states: — 

"The broad objectives of planning could 
thus be defined as rapid economic 
development accompanied by continuous 
progress towards equality and social justice 
and the establishment of a social and  
economic  democracy." 

It is significant, except for quotations at pages 
^ and 3. from the Second and Third Plan 
documents about a socialist society, there is 
no reference to socialism in the whole of this 
volume. Nowhere this volume refers to 
socialism or a socialist society, except as 
quotations. Those words, I repeat, do not 
occur in this volume except as quotations   
from   the   earlier   Plans. 

SHRI CHITTA BASU (West bengal): 
Simply they have referred to something or just 
quoted something from the earlier Plans. 

SHRI T. N. SINGH: Let me sav. I think I  
can   say  it  better   than  you. 

SHRI CHITTA BASU: I agree with you. 

SHRI t. N. S I N G H :  So, the broad 
objective   as   now   defined   is   what    I   
have 

stated. I do nut mind a country mining itself in 
certain economic and planning difficulties and 
changing its strategy from time to time. That 
is the essence of planning and of good, sound 
thinking. But I do mind it when we do not 
clearly and in a straight forward manner 
enunciate what we mean to do in the next five 
years and what is our social objective. This. I 
feel, is a grave departure, without the planners 
g i v i n g  am explanation as to win this 
departure has been made, as 10 win this has 
happened. Nothing lias been said about it. We 
do not want to be misled. We want to be told 
clearly: Look here, there are new problems 
and our objective has   to   be   modified:    I   
can   understand. 

I am in sympathy with ihe planners in 
regard ID some of the problems that have 
arisen. lake, t.ir instance, the various bottle-
necks, the various difficulties that are being 
experienced in the running of the public sector 
projects. That is a regrettable thing. I say the 
advocates of socialism and ihe advocates ol he 
public sector have been the greatest critics and 
enemies of ihe public sector. All these years 
people from Ihe other side of the House, have 
joined in a chorus of disapproval, con-
demnation and criticism, day in and day out, 
of the public sector projects. 1 In result is that 
today public sector projects are all in disarray. 
The critics have little realised this. I think 
probably their intention was to bring about 
some change in ihe administration of public 
sector projects. hut in that attempt, for 
political reasons, every effort has been made 
to denigrate ihe entire public sector. Today go 
to any place; in the bazaars and in the villages 
people say that ihe public sector is a failure. 
Now, in a democracy can you carrv on with a 
public sector programme in such an 
atmosphere? It will not work. We have lacked 
foresight in criticising the public sector in this 
manner. I want to emphasise this point. The 
time has come when we should stop this 
packless criticism if we reallv want to rescue 
the public sector. Its image must be improved. 
Otherwise, I am telling you s i t t ing here as 
one who :dl liis life has fought for the public 
sulor, as one who believes and calls himself a 
socialist that, if this continues to be the image, 
if this is how the public sector is to be run, 
better not run it. I will not hesitate   to   say   
that.    It   is   lime   both    you 
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and I joined hands in improving the image | oi 
the public sector. That is much more I 
important, Wherever we go we find that there 
have been large numbers of people employed 
in public sector projects. We find that the 
machines are damaged l>\ fault5 running. 
Durgapur is a living example of this kind. 
What has been done to the public sector/ My 
heart weeps. I had lieen there. 1 haw ben to 
other public sector projects also. 
(Interruptions), Please, do not disturb me. 1 
know what 1 am saying. 

SHRI A. P. CHATTER ,EE: Why do you 
say that? 

SHRI T. N. SINGH: I say, please go (here. 
After all it is public money invested there, not 
money realised from big capitalists. It is the 
money of our poor countrymen. All that has 
gone into these projects. We are not there to 
play with it. Every-t i t nc  uc must load it with 
unwanted men? Must we he witnesses to the 
fact that people should work one hour bss 
than the allotted time? Must we w i t n e s s  
that all instructions regarding safety a:e 
openly flouted? What is the position today? If 
anyone wants to enforce discipline, he is said 
to he getting highhanded. This is the atmos-
phere. So, I beg of you in all sincerity let us 
do something about it. Let us all j join hands 
to improve the position and image of the 
public sector. Otherwise. I ' am saying it here, 
I will be the first to attack the public sector. 
We cannot afford | to throw away the poor 
people's money in j tiiis manner. I know 
what is happening in the public sector. 1 
know how the hardearned money of the poor 
people, the tax payer, is being thrown away, 
and you and I abetting it. That is the most 
tragic part of it. Therefore, I appeal to you in 
all sincerity, for God's sake, fet us call a 
t ruce  to all criticisms. Let us join hands in 
improving the image of the public sector. 
Then something will happen, but not 
otherwise. 

Now, I want to say a. few words about 
certain other aspects of the Plan. I per-
sonally feel and I think the planners also 
feel that some of the main problems must 
IK- t a ck l ed  and must be solved at the 
earliest. We must create: first, ample 
employment opportunities not only to do 
awav with the   backlog   of   
unemployment,    but   also 

create ample emplovment for people torn ing 
into the employment market year after year in 
this big country of ours. This document 
virtually has no solution to offer. Then, 
secondly, there is the problem of rising prices. 
The Planning Commission has been always 
exercised over it. In the Second Plan and in 
the Third Plan it has been repeatedly urged 
that if the prices were not stabilised, if prices 
continued to be erratic and rise, then the 
en t i le  Plan would be distorted. That warning 
has been given bv the Planning Commission 
time and again. The main reason for some of 
our failures has been that we have not been 
able to contain prices. Prices have continued 
to rise. I looked into this whole volume and 
just like the word 'socialism', there Is hardly 
any mention about the measures to be taken 
for price stability or anything which can be 
called a price policy. Not a word appears in 
this volume. I t h i n k  it is a sad commentary 
on the Commission, an organisation headed 
by a great1 economist of this country. The 
third point is the strategy of self-reliance. 
That was our objective. This document has 
hardly put   forth   as  such   strategy. 

The fourth point which is complementary 
and supplementary to the idea of self reliance 
is an expanding export programme, larger and 
larger capacity to export our goods is the only 
way to meet our debt obligations and to be 
self-reliant in the future. No country can 
produce all that it wants; it will have to 
import certain things. In oicler  to import 
certain things we will have to export. 
Increasing exports supported bv 
competitiveness of our manufacturers are 
important aspects of a practical exports 
policy. I do not think anything much or new 
has been said about export strategy  in   this  
Plan  document. 

Then I come to the last objective, and that 
is reduction of the gap between the rich and 
the poor. People accuse the Government and 
our friends on the other side have repeatedly 
said that the gap between the rich and the 
poor has been growing. But this was 
anticipated. In the Second Plan document, if 
anyone has cared to see it, it is very clearly 
stated—I am talking ot   1955-56,   more  
than  thirteen  years  ago: 

"Economic development has in the past 
often been associated with growing in-
equalities of income and wealth, the gains 
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[Shri T. N. Singh] of development 
accruing in the early stages to a small class 
of businessmen and manufacturers, whereas 
the immediate impact of the application of 
new techniques in agriculture and in tradi-
tional industry has often meant growing 
unemployment or under-cmployment 
among  large numbers of people." 

These eventualities were anticipated. So, I am 
not at all dejected by it. We need not be 
worried about it. I say when you launch on a 
programme of economic development in a 
democratic set-up and in a mixed economy, 
these things will happen. But what is more 
important and necessary is: An- we alert to the 
situation? Are we alive to the needs of the 
situation? Are we prepared to take action at 
the appropriate moment to see that these 
inequalities, the social injustices do not 
continue, do not persist? That is much more 
important. I personally have many times felt—
I did refer to it occasionally and now 1 again 
submit as follows: It has been known to the 
House that it is stated in the Industrial Policy 
Resolution that wherever the know-how is 
such that we cannot get it except by foreign 
collaboration and participation, we have said 
that we should go ahead, and agree to foreign 
collaboration. Why? Because we have faith in 
our leaders that when the time comes, when 
such collaborations lead to concentration of 
wealth they will nationalise that organisation. 
That should be the policy. That is what we   
should   never   forget. 

I crave your indulgence, Mr. Vice-Chair-
man, to continue and say some of the points 
that I want to say. To save time, I would rather 
hurriedly come to the next point, regarding 
some of the new proposals and strategy 
suggested in this document. The draft Plan 
document suggests 'area planning', while 
expressing concern about poverty and 
unemployment, etc.. etc., and about the 
weaker sections of the community. They say 
area planning is necessary for agricultural 
development, we should reach electricity to 
various parts of the country. This will generate 
employment and create better economic 
conditions in those backward regions, etc. 
They suggest that steps should be taken so that 
these regional imbalances are rectified 
gradually or even now whatever and wherever 
they are   they   should   be   rectified.   These   
are 

somr  of  the  things  Ihey  have  slated.    Bin 
what    is   the   strategy?    1 lie   strategy   to   
be adopted   is   one   of   area   planning.   Let   
us examine  what   is  area   planning?   You   
take a   region,   you   assess  its   resources,   
ils   manpower,   material  resources,   
everything,  have a  full   survey,   then   have  
an  assessment  as 10 what ran be done, what 
should be done for   economic   development   
in   various   sectors, in agriculture,  in roads, in  
transport, everything.  Do you  know  what it 
takes  to prepare such an area plan? I have 
personal experience  of   that.   It  takes 2j   to   
i   years to work out a regular, first-class area 
plan. First,   the decision  has  to  be taken.     
This takes  six months at least.  Then  
somebody will set about providing for ii  in the 
next budget,   the   proposals   for   an   area   
plan. Then   only   the   survey   will   start.   By   
the time  you  come  to  the  end  of  the  Fourth 
Plan   these   aiea   plans   will   be   ready   on 
paper.  Nothing will be on the ground. Do you  
think  the problems of the country,  of poverty   
and   unemployment,   can   wait   for such 
length of time?  These academic exercises,   
this   academic   approach,   must   end. ff  this 
goes  on,  we  will  never  be  able  to overcome  
the  problems  that  are  facing  us everyday, 
rather the problems will overtake us all  the 
time. Gandhiji was a very practical man. On the 
other side of the House those  who  now  talk  
of  socialism,   Marxism and all kinds of things, 
perhaps think that Gandhiji was outdated.  But 
he was a very practical   man.   If  he   started   
a   particular movement,   if  he   thought   that   
this   thing had   to   be   done   in   the   rural   
areas,   he began   in   right  earnest   and  did   
something about it. Not everything was put on 
paper, yet   everything   was   on   the  ground.   
That was   his  strategy.   It  may   be  that  all   
our ideas may not be correct,  and some of the 
ideas may  result in  failures.  But I ask  you 
this.   We   started   the   community   develop-
ment   movement   and   extension   work   after 
a  great  deal  of  thought.   There  were  En-
quiry  Committees  and   other   things.      Lot 
of    thinking   went   behind   it.    All    these 
foreigners  came  to  advise  us.   What is  the 
result?    Are   we   not  giving  up   community 
development    and    extension    work    now? 
That programme was taken up after a great deal   
of  consideration   and   thought.   I   say let  us  
be  practical.  There are certain problems in our 
rural areas which cannot wait any longer. 
Therefore, we have got to take steps as 
practical men. I say there are people  there and  
here who have lived in  the 



 

countryside, who know villages better, who 
know what is to be done. We know it. But as 
the Finance Minister said the other day: 

 
"If one feigns sleep none can wake him 

up and if knowingly takes the wrong path 
none can put him on the straight path." 

Our friends opposite understand the problems. 
They know what has to be done. But then 
there is politics, we must attack each other, 
criticise each other, run down each other and 
not help the poor, the unemployed in rural 
areas and slums. The country is much more 
important than vnur party or my party. That is 
what is to be looked after, first. Then mind 
you. are we so free from dangers? People on 
the borders arc looking at us with inimical 
eyes. Can we wait? We have got to do 
something about it. Therefore, my suggestion 
is, here and now let us decide on a change of 
the old strategy. Take, for instance, the public-
sector. We know the limitations of the public 
sector. We know the limitations of the private 
sector. We know also what is happening in the 
rural areas. We talk of long loans to co-
operatives. They are paraded as a panacea for 
everything. I say the co-operative movement 
is a failure in India. Let us not go on putting 
pathetic faith in the co-operative movement. It 
has not succeeded so far and it is not going to 
succeed, I am telling you. What is much more 
important is, let us all join together. The time 
lias come for all of us to join together in a 
common endeavour instead of criti-crising 
each other. The man in the village is waiting 
for a sober, united leadership today. The man 
in the village is confused at the kind of talks 
we indulge in, at the criticisms we make of 
each other, and I am telling you the time is not 
fai off when he will lose faith in all 
politicians, whether of this party or that party. 
I say as OIK who has seen life, who has 
struggled in the Congress movement, in the 
national movement, when you and I were in 
the Congress, we have seen ups and downs, 
and thanks to the greatness of one man we got 
Swaraj; he is a 'tapasi'. We have tried  just   to   
put   him   in   the   background 
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anywhere and everywhere. This is the posi-
tion. Take, for instance, agriculture. Today the 
signs are most propitious. There is reallv a 
desire on the part of the cultivators, the 
farmers to do something really good, to 
achieve something. He has got an 
achievement complex today. He wants to do 
great things. Now, I suggest that we need to 
reach him the inputs in kind, not in cash. That 
is one thing. This is what has got. to be done. 
This cash incentive has been a curse whether 
it is industry or agriculture. We resorted to 
cash incentives to industry. There is no 
competitiveness there. So, in agriculture we 
should try to provide services and inputs in 
kind. We should provide them with the 
necessary seeds, with the necessary fertilisers, 
with the necessary inputs and irrigation. That 
is very important. Let that be done. Let us all 
see to it that irrigation projects are put through 
quicklv. There are tubewells sunk, but there is 
no power. You provide Rs. 1.000 or Rs. 2.000 
crores for irrigation. Of what use is this 
amount? The tubewells will be there, yet they 
will not be energised. How am I going to be 
certain that vour investment programme is 
going to yield the results that you anticipate. 
Our pnsr experience is to the contrary. And if 
this happens, what will be the results? There 
will be more inflationary pressures. We shall 
not be able to contain the prices. And this is 
my fear. I have been pleading tor a smaller 
Plan, not because I have not got grand 
ambition for my country, I want my country to 
grow rapidly. But J feel that we must do 
something in the first few years and see that 
we really get the benefit of every pie spent. 
Unless that happens, any ambitious 
investment programme is not going to solve 
our problems. The programmes will be there 
just on paper, only creating inflationary 
pressures all the time.   That  is  what  will   
happen. 

I attach the greatest importance to agri-
culture because anv amount spent on this 
sector, if it goes as input, is not at all 
inflationary. A crop is produced in six months 
or in three months, not even one year. So, 
investment there brings results very quickly. It 
can never be inflationary if it is properly 
administered. Therefore, what I suggest is, if 
you want to solve the problem of prices, meet 
the problem of poverty and also remove the 
inequalities to  a  certain   extent  at  least  in   
the  lower 
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classes, then it is very important that we 
(oncentrate on agriculture and the largest 
amount of inputs should be provided for 
agriculture. 

Having said that, I suggest that as far as 
industry in the public sector is concerned, the 
first task is to see that whatever are the 
existing projects, they run to capacity. One of 
the mistakes made was—I will tell you, Sir—
that we planned these big steel projects and 
their rapid expansion programme. Every 
administrator would million tonnes and we 
launched an expansion programme. Every 
administrator would say—the Steel Ministry 
says also—that we should have an ambitious 
project: otherwise, we shall be thought of as a 
small ministry. So, let us ask for more money. 
They ask for it. Even when the first million 
tonne stage has not been completed, they start 
on the second1 million tonne expansion 
programme. Construction and production 
simultaneously are very difficult of 
achievement. They do not go well together. 
That has been the problem all these years. We 
tried to do too many things at a time, knowing 
full well our own shortcomings in regard to 
management and other things. It is therefore 
that the problems  that  we are  facing are  
there  today. 

So. I say that the first task is this. I would 
not permit any expansion unless the existing 
programme of production has been achieved. 
That is very important. If you start 
simultaneously in this manner, you are going 
to face ruination of the public sector. With my 
knowledge and experience, I would say that it 
will take one to two years to achieve this 
result of getting the maximum out of the 
investments that you have already made in the 
public sector; the question, then, is: what can 
he do in the remaining three years? Let us be 
practical. I will ask the planners: What can 
you do in three years, after that? You can have 
all the investment for that purpose. Everything 
will be provided. That should be the approach 
with regard to public sector industries. 

In regard to the private sector, I am sorry 
that they think too much of foreign 
collaboration and they run after foreign 
collaboration because that brings quick 
money.  And  the result is  that we are not 

getting out of their clutches. One colla 
boration leads to another and it goes on. This   
vicious   circle   has   to   end. 

THE VICE-CHAIRMAN (SHRI D. 
THENGARI):   Kindly wind up. 

SHRI T. N. SINGH: I am sorry it is not 
possible for me within this short time at my 
disposal to explain my strategy, what I 
consider to be the right strategy for the Fourth 
Plan. There is need for a change. I would have 
served my purpose if this House can be 
convinced that there is need for a radical 
change in the strategy of planning and also in 
planned development. That should be 
conceded. And the social objectives with 
which we started should be re-emphasised; 
not only are they to be re-emphasised, but we 
have to have them as the real objectives which 
must be achieved within a certain stipulated 
time. Otherwise, I say that this population 
explosion in the country and the poverty of 
the millions of people are going to lead to a 
real revolution. It is inevitable, if we do not 
wake up  to  the situation. 

SHRI JOACHIM ALVA: With your per-
mission, Sir, I just want to ask him a point of 
information. I do not want to interrupt him. 
He made an important observation—I suppose 
I heard him correctly because I could not hear 
him loud enough—that the Fourth Plan Draft 
does not have the word 'socialism'. What I 
want to ask the ex-Minister is this: If he had 
continued to be a member of the Planning 
Commission, would he have insisted on the 
word appearing there or would he have 
induced his colleagues to put that word or 
would he have resigned from the Planning 
Commission  for the absence of that word? 

SHRI T. N. SINGH: If I were a Minister, I 
would have said that such a hypothetical 
question could not have been answered. 

SHRI   BABUBHAI   M.   CHINAI:       Mr. 
Vice-Chairman, Sir, we have just now heard 
words of wisdom from my colleague . . . 

SHRI T. N. SINGH: You consider me so? 

SHRI BABUBHAI M. CHINAI: . . . who, at 
one time, was the framer of the Third Five 
Year Plan. We also know what happened   to   
that   Plan.   I   am   very   glad 



 

that wisdom has dawned on my friend and 
that he has said some things which I do not 
think he had said when he was a member of 
the Planning Commission in charge of 
Industry, cither in public or in private. 

SHRI T. N. SINGH: I have said so in both 
places. 

SHRI BABUBHAI M. CHINAI: At least, 
not to my knowledge, the words of wisdom 
which I heard from his mouth today. 

With this, I would now have a word about . 
. . 

SHRI   A.   P.   CHATTERJEE:   A  man  is 
generally wise after he quits office. 

SHRI BABUBHAI M. CHINAI: I hope that 
you will also be wise one day. 

We are told that planning is a continuous 
process. Has there been any kind of tontiiuiitv 
even at least in regard to the preparation of the 
Fourth Plan? This is the question to which I 
will first address myself. 

Let us look back for a moment. Certainly, 
there has been certainty in respect of the 
Second and Third Plans. For instance, the 
Third Plan was to commence in 1961. And, as 
the introduction to the Third Plan says, work 
on the Third Plan commenced towards the end 
of 1958, and was carried out in three stages; 
the final stage was reached when the National 
Development Council approved the Draft 
Report in the meetings on May 31 and June, 
1961. In other  words,  two months after  the 
end of the Second Plan period. Very very 6 
P.M.     commendable   indeed.     What   does 
 the introduction to the Draft Plan say? It 
claims that the preparation had four stages, 
unlike the three stages in the Third Plan. Is the 
increase in stages to correspond with the 
number of the Plan? It may be a fact, I mean 
the four stages, but it reveals the very cursory 
manner in which the preparation for the 
Fourth Plan has been undertaken. The 
introduction provides ample material to prove 
my point. The first Draft outline of the Fourth  
Plan,  it is said,   was 

brought about in August 1966, that is, four 
months after the end of the Third Plan period. 
Why? No answer is given. We are, however, 
informed that the Planning Commission was 
reconstituted in September 1967. There is 
reference to the hostilities of 1962 and 1965, 
events that took place during the Third Plan 
period, and to the devaluation of the Rupee in 
June I960, something that happened after the 
close of the Third Plan period. Again, the in-
troduction goes on to say that there was steep 
fall in agricultural production in 1965-66 and 
1966-67. 

How are we to look upon these facts? 
Surely, they are not valid reasons for the 
postponement on the work or finalisation of 
the Fourth Plan. On the other hand, the two 
hostilities and fall in agricultural production 
should have provided for more intensive 
thinking on the premises of planning and 
quicker action to adopt policies to   the   
changing   situation. 

The whole approach has been as uninspiring 
as the uninspiring prose of this document 
except the quotation on pages 2 and 3 of 
Chapter 1. And this quotation is regarding the 
term "Socialistic Pattern of Society", taken 
out from the Second Plan and which was also 
quoted in the Third Plan. This piece reads 
well because obviously the language is that of 
Jawaharlal Nehru 

I have referred to this delay in the 
preparatory work at some length because I am 
convinced that the problems which we have 
faced during the past few years have been 
mainly due to the fact that there were no 
broad perspectives or goals—good, bad or 
indifferent—against which problems as well 
as solutions could be judged and tested. In 
short, we have been living on the principle, 
"Evil unto the day, sufficient thereof". 

I refuse to believe that the so-called annual 
plans which we have had could have any 
relationship even of the tenth degree removed 
to long-term planning. They do not provide 
any continuity, and are not manifestations of 
the theory that planning is  a  continuous  
process. 

Now when the Draft of the Fourth Plan has 
seen the light of the day after so many 
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years of avoidable delay, I am afraid it is out-
dated in approach and conclusions. As there is 
very short time at my disposal, I will only 
refer to the broad financial allocations that 
have been suggested in the Draft Fourth Plan 
to show how they fall short of the realities of 
today. It is, I think, necessary at this stage to 
clarify that my criticism, unlike those of the 
hon'ble Members from the Opposition, are 
intended to be helpful,  not negative  and 
obstructive. 

A total outlay of Rs. 24,398 crores during 
1969-74 is envisaged, Rs. 14,398 crores for 
the public sector and an estimated investment 
of Rs. 10,000 crores in the private sector. Of 
the Rs. 14,398 crores, the Central sector 
including centrally-sponsored schemes, 
amounts to Rs. 8,331.6 crores and Rs. 6,066 
only for the State Plans. There are thus three 
broad allocations. Are the proportions 
realistic? 

How can Planning Commission, reasonably 
expect the private sector to fulfil the estimated 
target of Rs. 10,000 crores when it 
simultaneously identifies the problem of 
resource mobilisation with a programme of 
taxation? The Commission is apparently 
oblivious to the fact that the heavv taxation 
policy which has been adopted has already 
lowered, and not increased the savings of the 
economv. I have no doubt in my mind if the 
tax policy is eased private sector will exceed 
not only financial, but. what is more 
important, higher physical targets that may be 
fixed. It is also necessary for the authorities to 
shed inhibitions concerning the size of units 
and the like. The less the inhibitions are the 
greater the chances for improving export 
competitiveness, import substitution 
programme, and a host of related matters for 
speedy economic development. 

Going back to the public sector allocation 
between the Centre and the States, t suggest 
that here too the Planning Commission has 
followed the usual traditional policy. When 
the States now are expected to do more for the 
people, they are not given adequate funds. It is 
argued that the States can raise on their own 
more funds. This means each State is allowed 
to increase, say, sales tax without any one 
ensuring uniformity or rationalisation. This is 
the surest way of creating more tax-anarchy. 
Why   cannot   the   States,   it   be   asked,   
get 

more from land revenue? It is a reasonable 
question provided it is also reasonably ac-
cepted that the policy of land ceiling has to be 
abandoned. On the one hand land ceiling is 
advocated, and, on the other hand, more taxes 
from small farms are recommended. This is a 
patent contradiction. 

Take the allocations for irrigation and 
electrification. A sum of Rs. 929 crores has 
been earmarked for irrigation in all the States 
while Maharashtra alone requires an 
investment of Rs. 2.000 crores over the next 
15 years to achieve 30 per cent irrigation in 
that State. Rural electrification which is a vital 
programme related to agriculture has received 
a small outlay of Rs. 313 crores  for  all  
States. 

Again, the Planning Commission must 
move purposively and bravely concern it-self 
with the question of saving of expenditure on 
administration. This question is closely 
connected witli resource mobilisation. The 
expenditure on administrative services is 
growing, and I suppose it is so in the case of 
Planning Commission itself. If, as in fact it is, 
agriculture, public health, education, 
community development, and social welfare 
are the primary responsibility of the States, 
why do we have such bleated Ministr ies at 
the Centre to deal with these subjects. Hon'ble 
Members will have only to see the Delhi 
Telephone Directory to be impressed with the 
kind of redundant activity that the Centre is 
undertaking with parallel machinery. 

It was in 1951, the First Five Year Plan 
began. And I am afraid that much the larger 
part of the Indian population do not know 
whether since 1951 a planning era began; that 
percentage of the population who have heard 
about planning do not know what appreciable 
difference planning has done to the work-a-
day life and how it has improved the quality 
of living; that sophisticated few who claim to 
know all about the techniques of planning do 
not appear to realise the simple fact that the 
list of good planning is to what extent it 
makes   the   best  use  of  limited   resources. 

I. therefore, Inge that the Fourth Plan has to 
be given a more concrete shape, and the 
allocation of resources to the different 
sections of the economy revised if the de-
sirable tempo of development in conditions 
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of stability lias to be achieved, if the local 
authorities arc to fulfil their obligations, if the 
people who can produce are not to be 
thwarted, if the common man is to put his best 
in the interest of a higher standard of life for 
himself and increased prosperity for the 
nation as a whole. 

Thank  you,  Mr.  Vice-Chairman. 

SHRIMATI SHAKl'NTALA PARANJ-
PVE (Nominated): Sir, there is a lot that one 
can say about this Fourth Plan Draft, but f am 
going to be very brief and restrict myself only 
to one or two points. When talking on another 
motion some time b::ck 1 had maintained that 
the expenditure in; Lined for the family 
planning programme was top-heavy and 
exorbitant and that the personnel involved in 
the family planning programme alone was 
over one lakh. Having uttered those words, I 
had rather awkward feelings and a pricking 
conscience because I was not sure. I have 
seen those figures and I have been able to 
collect inlormation since I made that speech 
and I find that I was more than correct. The 
personnel involved in the family planning 
programme alone is 1,13,000. So I was not 
wrong in saying that it was more than one 
lakh. Now, Sir, I could not work out the 
figures of salaries that are paid to this 
personnel, but supposing that an average pay 
of Rs. 200 or Rs. 300 is given to these 
1,13,000 people, you will see that practically 
the entire budget that is assigned for the 
family planning programme is spent on 
salaries for these people, which I think is very 
unnecessary, as this personnel, as I have 
pointed out last time, is unnecessary and not 
the right type of personnel for this 
programme. I had, Sir, given all my notes to 
the Deputy Chairman of the Planning 
Commission, whom I knew and who was 
very keen on this work of birth control, and 
he had promised to hand over those notes to 
the Member of the Planning Cora-mission 
who was involved in this particular 
programme. However, I am very sorry to 
say—I wonder if it has read my notes— that 
the Planning Commission has not scrutinised 
the expenditure that is undertaken for this 
programme, because the old habit of g^r ^ q- 
of going on In the merry way of spending, 
over-spending and excessive spending, still 
continues. As I said, they are not only 
employing excessive number of personnel but 
also the wrong 

type of personnel, personnel which has very 
little contact with the masses, which cannot 
understand the language of the masses and all 
that they do just goes over the heads of 
everybody. This is unfortunate, I feel that this 
personnel should be reduced. Then the 
expenditure will come down and as my 
amendment has said, the expenditure should be 
reduced by half and the amount thus saved 
should be added on to Education which, I am 
afraid, is being allotted a very paltry sum, 
considering the vast territory Education has to 
cover. About reduction in personnel, as I have 
said last lime, my State of Maharashtra has 
done it. It did it in one sweep and a little too 
much. It has absolutely abolished all the posts 
that were attached to the family planning 
centres. It overdid it. After a while, it saw its 
mistake and appointed a Co-ordinator, because 
as the centres did not function, when people 
came in for advice, there was nobodv to talk to 
them, nobody to give advice to them; so they 
appointed one Coordinator. But that again, in 
my opinion, is not enough because for this pro-
gramme a man and a woman are necessary and 
not all the eight people that arc assigned for 
every centre at the moment—a lad* doctor, a 
man doctor, a woman extension educator, a 
man extension educator, a woman field 
worker, a man field worker, an ayah and a 
clerk-n/m-storekeeper; this is quite redundant 
and unnecessary. But two persons are 
necessary and if these two persons are 
appointed. I think the work can be done much 
better and with much less fanfare.. 

The Deputy Minister while replying to the 
other debate said that the family planning 
programme was conducted by the Slates and 
the Centre did not have much choice. I beg to 
point out that that statement of the Minister 
was not entirely correct because though the 
States conduct the programme, the modus 
operandi is laid down by the Centre and the 
Maharashtra Government had to take special 
permission to disband all this staff that they did 
a year ago. Of course, if the other States want 
to do this, they will also have to take 
permission, and I think they would do well to  
follow  in   the  steps  of my  State. 

The services of a full-time man doctor and 
a lady doctor are not always necessary and    
if    the    family    planning    centre    is 
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attached to a health institute, the medical 
personnel working at this institute can be 
asked to give part-time attention to the family 
planning centres. In fact, every time I have 
heen upon my feet I have stressed this point 
that the family planning programme should be 
completely integrated with the health 
programme. They should not work as separate 
departments, which entails a lot of 
multiplication of work and multiplication of 
personnel. This is quite unnecessary. If it was 
a part and parcel of the health programme, it 
could give us belter results. Of course, there 
will have to be more people involved in the 
health programme because of this additional 
work, but not as many as there are now in the 
health programme and in the family planning 
programme. The propaganda workers that are 
needed for the family planning centres, as I 
have said many times, should be selected from 
amongst the masses who have benefited by 
this programme. One post-vasectomy man and 
one post-sterilisation woman would give 
excellent results. Now we have a huge panel 
to choose from and if the Government laid 
down that it was its policy that every centre 
should nave one such man and one such 
woman who should travel all over that taluk, 
they would be able to contact all the people 
and the people will listen to them with more 
attention as they come from their own way of 
life. 

Now, provision for training in family 
planning work is given in separate institutes. I 
want to know why it is so. Family planning is 
not such an intricate subject. If information as 
regards this subject were included in the 
syllabus of all the courses for doctors and 
nurses or other para-medical workers, will it 
not save a lot of expenditure and time? Why 
should this be a separate institute? It means so 
many more people working for it and so much 
more extra expenditure. Seven demographic 
centres and seven communication, action and 
research centres and eight centres for bio-
medical aspects of family planning are func-
tioning in the country. Can there be no 
reduction in their numbers? I have been some 
of them produce papers after papers. I feel 
they are trying to ape the opulent countries 
like the United States of America. I think this 
is not suited for our country. America is a 
country which has gadgets, which  has 
developed so many labour-saving 

devices that time is hanging on them and they 
have got to employ their time in some way. 
We are not in that stage. I think all these 
research centres and demographic centres 
which are employing a large staff should be 
cut down and the expenditure on personnel 
reduced. Then a Family Planning Institute is 
working in this country. If my memorv does 
not play me a trick, I think this Institute was 
promised and is receiving a large percentage 
of its expenses Ironi foreign foundations. 
Now, this very fact when any institute or any 
project anywhere in India, not only in family 
planning, is offered a substantial percentage of 
its expenditure by a foreign foundation we 
somehow immediately accept it without 
making sure and without considering whether 
or not that particular institution is necessary 
for our needs, for our way of life. 

The Plan has considered the development of 
other sectors as well and it is here that I feel it 
is necessary to keep an eye on population 
control while dealing with other sectors, 
whether it be agriculture, whether it be 
industry, whether it be irrigation, employment 
or unemployment, as my friend just now 
pointed out, because this problem of 
unemployment is assuming a gigantic 
proportion. Is it not necessary, Sir, therefore, 
to educate the labour potential that a disregard 
of the control of the size of one's family only 
enhances unemployment? That has been my 
point and many leaders have attacked me 
about it. I think the more the time passes, the 
more the water flows down the river. I think 
the problem will become more acute and it is 
very necessary to educate our industrial 
potential about this point. I have noticed with 
great satisfaction the positive steps taken by 
several private industrialists in this respect and 
it is hightime that the Government woke up to 
the necessity of subjecting any aid or benefit 
given by it to the acceptance of planned 
parenthood. [ am not advocating downright 
compulsion as my friend, Mr. Dharia, did 
some time ago. But I do feel that any aid-
giving-agency is perfectly justified in assuring 
itself that the aid given will render the benefi-
ciary more self-supporting and self-reliant and 
not more improvident in his way of life. 

There is one last point I want to make ind   
il   Es  :i   very  important  point.  This  is 
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the hrst. time 1 am making it ana it is this thai 
when grants are given to different States, the 
main basis on which these grants are 
determined is that of population. This being 
the case, it is vital that the performance of the 
States regarding population control should be 
taken into consideration; otherwise, the States 
which do control their population, will stand 
to lose, and in fact, Tamil Nadu has been 
already complaining that because of the 
population control which it has effectively 
exercised, it has lost one  or   two  seats  in   
the  Parliament. 

Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI D. 
THENGARI): Honourable* Members will 
kindly cooperate with the Chair. There are six 
names of those who are present and who want 
to speak now. If every Member restrains 
himself, I think we can finish the whole thing 
by 7-30. Now Mr. Arjun Arora 

SHRI ARJUN ARORA (Uttar Pradesh); 
Mr. Vicc-Chairman, . . . 

SHRI BRAHMANANDA PANDA:   On a 
point of order, Mr. Vice-Chairman. When we 
begin a debate you allow any amount of time 
in the beginning and you ask those who 
remain towards the fag end of the Whole thing 
to cooperate with the Chair. You need not ask 
for their cooperation. You can ring your bell 
and make them sit. It is not proper and just. 
You must allow them  to speak  at  least for  
15 minutes. 

THE VICE-CHAIRMAN (SHRI D. 
THENGARI): I appreciate your feelings. I am 
only putting forth my difficulty. 

SHRI BABUBHAI M. CH1NAI: The 
Honourable Member forgets that there is onlv 
one monopolist in this House and it is   Mr.   
Bhupesh   Gupta.   He  has  taken  50 
minutes. 

{Interruptions) 

THE VICE-CHAIRMAN (SHRI D. 
THENGARIV. I appreciate your feelings, Mr. 
Brahmananda Panda. 

SHRI A. G. KULKARNI: We have got 
wholesalers here. But Members like us are 
only retailers and back-benchers whereas the 
wholesalers take the entire time of the House. 

(Interruptions) 

SHRI ARJUN ARORA: Mr. Vice-Chair-
man, Sir, there is much in what my friend has 
said. All the Members of the House are 
supposed to be equals. But it appears that 
some are more equal and the more equal get 
50 minutes. The unfortunate ones like me are 
told right at the beginning that "you will not 
get more than five minutes". I think if I have 
to get five minutes for the Five Year Plan, I 
am expected to speak one   minute  for  each   
year . . . 

wt' ft 3TPR st fw smT km i 

THE VICE-CHAIRMAN (SHRI D. 
THENGARI): I have not specified any time 
limit. 

SHRI ARJUN ARORA: Very kind of you  
nor  to specify any time for me . . . 

SHRI BHUPESH GUPTA: One minute 
each  year after a delay of three yeais. 

SHRI ARJUN ARORA: The draft Plan has 
come after three years. Members in this House 
more than once spoke about the f u t i l i t y  of 
the plan holiday. But the Government every 
time said that there was no plan holiday. I for 
one like to agree with the Opposition on the 
facts of the case. There has really been an 
unfortunate plan holiday for three years. The 
so-called annua! Plans or the annual Plan 
outlay are a mockery of planning. During 
these three years no new projects of any 
importance were initiated in the country. Even 
the pending projects have not been speeded 
up. The result has been that these three years 
of plan holiday have been years of misery, 
increasing unemployment, lay-off of workers, 
and a recession all over the economic life. The 
only saving feature has been a good crop in 
one of these years mostly due to good , 
monsoon, plenty of rain, well-phased out, 
well-distributed rain. Even now 
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we have onlv a draft Plan. According to the 
plan programme given by the Prime Minister 
in her speeches, it will take almost a year to 
finalise this Plan the draft of which we are 
discussing. Though we have the draft and we 
arc given a time table, the Fifth Finance 
Commission's report, the report of the N.D.C.. 
the reactions of the States, the reactions of the 
people, further discussion of the Plan, all this 
will take one vear. Then the Plan will be 
finalised. But we are told that though the plan 
has not yet been finalised, somehow the Plan 
period  has  begun  on  the   1st  April . . . 

SHRI  A.  G.   KULKARNI:   How? 

 
SHRI ARJUN ARORA: That itself shows 

that there is no seriousness behind this 
planning. There is only the force of public 
opinion which has compelled the Government 
to come out with the Draft Plan and say that 
the Plan period has begun and the work on the 
Plan has begun . . . 

SHRI ARJUN ARORA: If the Plan period has 
begun, if the Plan is not a draft, then, why are 
we discussing it now? Are we performing a 
ritual? The fact is that the Plan period has 
actually not begun on the 1st April. The Fourth 
Plan is still in the process of being formulated. 
There has not only been a plan holiday for 
three years but this is also a year of half 
holiday. 

The objectives of planning were set out 
clearly in the Second Five Year Plan. One of 
the objectives was doubling of the real per 
capita income in the country by about 1970-71 
and in any case not later than 1977. This 
doubling of the real per capita income was to 
bring about a noticeable improvement in the 
consumption standards. What we find is that 
the per capita income in the year 1967-68 
which was a year of bumper harvest, was only 
about 25 per cent higher than what it was 20 
years earlier. So instead of doubling all that 
has been achieved is a 25 per cent increase in 
the per   capita   income   and   this   Draft   
which 

we are considering gives us no hope that the 
miracle will be performed during the period 
which is said to have begun on 1st April 1969. 

The other objective was reduction in the 
share of agriculture in the total working force 
from over 70 per cent in 1950-51 to 60 per 
cent by 1975-76. This is important because if 
the economy has to prosper, if the country has 
to become affluent there should be a reduction 
in the number of people employed in 
agriculture and an increase in the number of 
people employed tn industries. Between these 
20 years there has been hardly any reduction 
in the share of agriculture in the total working 
force and there is no significant indication that 
this will take place during the period of the 
Fourth Plan. Self-sufficiency in food-grains 
was one of the objectives set out in the Second 
Plan. The scale of foodgrain imports has been 
growing and the country has been relying 
heavily on such imports even in the years of 
record domestic production    such    as    
1960-61    and    1967-68. 

Another objective was development of 
capital goods industry. Though between the 
period 1956-57 and 1963-64 considerable 
progress was made in the development of 
capital goods industry, a large part of the 
capacity built during that period at great cost 
remains unutilised to-day and there are no 
indications that they will be utilised during the 
coming years. What is the use of developing 
capital goods industry if you cannot fully 
utilise it and if you have no plan to fully utilise 
it. Another objective was—I quote from the 
Second Plan Document—to prevent shortage 
of foreign exchange acting as an absolute 
constraint on the development programme and 
to make the country less vulnerable to 
economic and political pressures from outside. 
Here again we depend on foreign aid to the 
extent of nearly 4 per cent of the national 
income annually. We are so vulnerable to 
foreign pressure that the devaluation of our 
currency was brought about not by the needs 
of our economy but because of foreign 
pressure. 

Another objective of the planning which, to  a  
trade  union  worker  like  me,  is  very 
important was reduction in the inequalities of 
income and wealth  and  in  the  concentration  
of  economic  power—to   lessen   the 
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social and political tensions associated with 
growth and to create conditions favourable to 
the development of a truly democratic-system. 
Unfortunately inequalities in income and 
wealth are to-day greater than they were in the 
beginning of the period of planned 
development in 1950-51. This House has 
more than once heard of the story of the 
growth of monopoly and the growth of 
economic power of a few people who control 
the wealth of the nation and much of the 
industrial wealth of the country. 
Concentration of economic power continues 
to increase and with it the increase in the 
social and political tensions and these 
conditions are not at all favourable for the 
growth of a truly democratic system of 
Government. As a matter of fact our 
democracy is becoming what Mr. Bhupesh 
Gupta will call a bourgeois democracy, a 
democracy in which the capitalist class has the 
biggest power not only economic power bnt 
also power to influence the political faith of 
the country. 

SHRI BHUPESH GUPTA: It is a bourgeois 
democracy. Now it may become Ba-
na'skantha democracy. 

SHRI   ARJUN   ARORA:'     One   of  the 
objectives set out during the Second Plan was 
total cessation of reliance on foreign aid by 
1965-66—to make further development of the 
economy truly self-sustaining. 11 is very 
interesting to find that the year 1966 which 
was to witness, according to the Second Plan 
Document, the cessation of reliance on 
foreign aid. That very year saw such 
preponderance of foreign influence and 
foreign pressure that our currency was 
subjected to devaluation which has ruined our 
economy, which has caused recession, which 
has caused all the difficulties and miseries for 
the people. 

Such has been the achievement as com-
pared to the objectives set out in the Second 
Plan. 

This Draft 'which we are considering now is 
of course very cleverly done. It does not set 
out such objectives as were set out in the 
beginning of the Second Plan. So at the end of 
the five year period which has already begun. 
Mr. Bhupesh Gupta and Mr. Rajnarain will 
not be able to come and say that the objectives 
have not been fulfilled. . . . because this Draft 
Plan does not   set   out   any   ambitious   
objectives. 
16—13 RSS/ND/69 

SHRI BHUPESH GUPTA: It only quotes 
ihe Preamble to the Constitution and the 
Directive Principles of State Policy in the 
Constitution. 

SHRI ARJUN ARORA: The reduction of   
unemployment . . . 

{Time bell rings) 

Yes. Sir. I will not take much time because 
I know that I have come at the tag  end of the 
day and  time is scarce. 

The reduction of unemployment and 
provision  of more  avenues of employment 
was also an objective set out in the First, 
Second and the Third Five-Year Plans. Rapid 
industrialisation and insistence on self-reliance 
are the two methods of pro-siding employment 
opportunities for the people. But somehow we 
find that at the moment about twelve million 
in the country arc unemployed. It has been 
customary for the Plan documents to mention 
the back-log of unemployment. In the present 
Draft I find that the back-log of unemployed 
people has not been mentioned. At least I have 
not been able to find it mentioned anvwhere. 
Are we to take it that this is an indication that 
the Planning Commission has given up the 
objective of reduction of unemployment? As a 
matte* of fact, the educated unemployment is 
also increasing. There is so much talk of re-
sources and lack of resources. Why do the 
planners and the Government not realise that 
the biggest resources of a nation are the hands 
that work, the men who are capable of 
working? Why could not the Planning 
Commission come out with an ambitious plan 
of digging canals, construe -ing roads and 
building houses? Digging canals, building 
houses and constructing roads, these do not 
require foreign exchange. They do not require 
sanction of the World Bank. They do not 
require support of the International Agencies. 
The country has the building material, the 
country has the ballast, the country has the 
manpower. Why cannot such employment-
oriented schemes be made the bulwark of the 
Plan when we are short of other resources? 
Sir, no foreign exchange is required for these 
things. There are men willing to work. And if 
these employment-oriented schemes are really 
adopted, the whole countryside will be opened 
by roads, agricultural 
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[Shri Arjun Arora.j production will 
increase, and al least an effort will have been 
made in providing housing lor our people. 
Food, clothing and shelter are the essential 
requirements. The ! objective is to provide the 
essential requirements of the people. You 
cannot provide tin- essential requirements of 
the people unless vou provide for such 
schemes in the Plan. I must submit that tin's 
aspect of planning has unfortunately been lost 
sight of by our planners. The Plan is only a 
Draft and it is likely to be finalised during the 
course of the year. fins gives the planners an 
opportunity to come out with employment-
oriented schemes, which do not require 
foreign exchange and which rely on the real 
wealth of the nation, the men who   are   
prepared   to   work. 

Thank you. 

SHRI BRAHMANANDA PANDA: Mr. 
Vice-Chairman, 1 am thankful to vou for 
giving me this opportunity. I will no! rake 
more than ten to twelve minutes. You need 
not worn   me with  your bell. 

Sir, if a man is what his mind is. and if a 
collection of differing minds can sit together 
and come to some conclusion, it is that- 
picture that is portrayed in this Fourth Five-
Year Plan (Draft), this paper-cover volume 
sold at Rs. 4 in the market bul  frcelv 
supplied  to us. 

Sir,   I   read  only   two   things  out   of   
this; only   two   aspects.   In   one   portion   
is   their confession of guilt, and in the other 
portion they   try   to   say   that   in   future   
they   will behave  properly.  It  is just  like  
an   adolescent    being    curious   about    
something    forbidden    who,    when   
caught,   confesses   his guilt  and  solemnly 
promises that in  future he will  behave 
properly.  When   I  was reading about   tiie  
Approach  anil   Policy of the Plan,   there  
they   have   agreed   that   there   is 
unemployment. They have agreed that there 
is price rise. They  have agreed that there is 
recession. They ha\e agreed that they could 
not   coordinate   different   sections   to   
march forward     harmoniously.      
Everything     they haw    agreed   to   and    
the   only   th ing   thev say  is  that  in  
future everything will  be all right.  I shall 
read out not my words,  their uords,   to  
jus t i fy   what   I  sav.   In   the Planning   
Commission   the   Prime    Minister   is 
there   and   the   Deputy   Prime   Minister   
is also  there and  this is the Plan.  What  
thev 

sav   about    "Public   Sc< toi    Operation"    
™ page 27? 

"Reference may be made to policy in relation to 
the operation of public sector enterprises. 
This is linked with action proposed in two 
separate directions. First is in the direction 
of much greater coordination and 
integration. Though investments in the 
public sector haw been large and the i r  
composition varied, the different units 
within the sector do not act sufficiently in 
concert. It is suggested that this deled be 
removed by creating appropriate machinery lor 
effective GO ordination. When this happens 
the plans of individual units will become 
more purposeful and their operations 
efficient; also the public sector as a whole 
will become more dominant and effet tive in 
the economy. Secondly, it, is proposed that 
detailed decision-making in the individual 
u n i t s  should be effective!) decentralised, 
ibis is a specifically stated objective of 
Government policy which has yet to be 
attained." 

I underline the portion in this passage 
"specifically stated objective of 
Government policy wh i c h  has yet to be 
attained", because this is the Plan (Draft) 
with which the Prime Mini s te r  and the 
Deputy Prime Minister arc concerned and 
they say that a specifically stated objective 
of Government police has yet to be 
achieved. So this is how people, who are 
ruling this country, are treating the Five-
Year Plans to be launched. I am not going 
to repeat what Others have said but this is 
what I shall say. The planners are suffering 
from an inhibition. They are not clear about 
their mind. I rather admire the late Sardar 
Vallabhbhai Patel who, before India became 
independent, prophetically declared that 
India would be a capitalist India. Why are 
not these  people, silting on these benches, 
and those people who are sitting on the 
corner benches making up their mind to say, 
"No, nothing about socialism business. 
India has to go as it is. Our commitment to 
a socialist pattern of society no longer holds 
good. It is only a fashionable slogan", so 
that, if they make a commitment like that, 
the polarisation of forces tn the country will 
be much easier, and at least we can have 
some direction to take the people along. Mr. 
Vice-Chairman, in this   Plan   I  do  not  
see  am   future;   rather 
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they arc so shifty about things. In the other 
House some lion. Member has commented 
that this planning has developed senility. I 
would rather say this Plan of 18 years is an 
adolescent growing under the spell of a 
sinister spinster aunt called the private sector. 
Whenever the planners have to think of invest ing 
some money in the public sector always their 
minds work as to what the p r iva te  sector 
people t h i n k  of this. Otherwise Ihcv would 
not have allowed this amount of Rs. 10.000 
erorcs for the private sector. This sort of 
thing would not have been done in the Fourth 
Plan after 18 years hi planning by a 
Government and a party committed to form a 
socialist society. Even the i r  they are very 
cautious; they do not utter the word 
'socialism'. Either it is socialistic or 
socialistic pattern or something like that. I 
believe in socialism and I think thai 
democracy is the political definition of 
socialism. If the Government is prepared to 
accept this, only then they can give some 
direction and there can be some vvav for the 
Plans to work; otherwise it will be com-
pletely purposeless. 

I would not go into details; moreovta you 
won't give me lime also. I am also bored with 
waiting for the turn and I would rather finish 
now. I would onl) say a few words about 
Orissa. You know Orissa has been badly 
treated all along. There is tio mention about 
it in the Fourth Plan. My partners in the 
coalition there, the Sv.arantra, may try to sail 
goody-goody with these people but unless 
some immediate things an- done I wain this 
Government that there will be mass 
upheavals in Orissa. I come from Ganjam 
District. The Rishi-kalya canal system is 
already d i v i n g  up. Iloth the reservoirs We 
silted. Unless the river Pa ta ina  is dammed 
and the Jorohara-bhangi project is taken up, 
within a period of five years probably if there 
are no rains or less rains we may have to 
evacuate a city like Berhampur. And there is 
no mention of this in this Plan. As mv lion, 
friend. Mr. Arjun Arora, put it, it is only a 
draft and ne do not know when it is going to 
take shape. So also the Talrher-Vimlagarh 
railway line, which is the life line for the 
I'aradip Port. That is the only link with the 
I'aradip Port and the collieries. About the 
coal-based fertiliser factory ai Talcher ;ihn 
there is no mention. Sir. yon can know from 
certain behaviour and certain conduct how  a  
parts   6i   a  group thinks. When  the 

question of abolition of the Privy Purses was 
in the air forty Members of the Congress 
Parliamentary Party threatened defection but 
when the price of the post card is raised, when 
fertiliser is taxed there is not even a murmur 
and these are the persons who call themselves 
progressives and sa\ that the) are for a 
socialistic pattern of society. 

SHRI s. K. YA1SHAMPAYEN (Maha-
rashtra) ;   We are awake. 

SHRI    BRAHMANANDA   PANDA:    
You 

cart never be awake. You are Finished. I tell 
you for a democracy to grow in hea l th ,  in 
wealth and in wisdom Ministries should come 
and go and for a Ministry to be; purposeful 
and dynamic Ministers should come and go. 
Hut what we have here is a mere reshuffling, 
putting this man in that place unci shi f t ing 
someone to some other place. And when 
somebodv is shuffled there are grouses. 

SHRI T. V. ANANDAN (Tamil Nadu): 
Democracy. 

SHRI BRAHMANANDA PANDA: De-
mocracy;   you   should   be   the   ideal   in   
the 
world. 

Whatever die Plan is. it is meant to a t t a i n  
some objectives.  Plan is there to reach 
some goals. Pl.m is there to put things 
in   hui ... uv  which   are  in  disarray.   Hire  is 
a Plan in w h i c h  from Gadgil to the anvil 
there is a big gap and I am confident that if 
the trainers of the Plan and the ru l ing part) 
were to launch it, the)- can never cover that. 
This Plan is monopolistic. It is unfortunate 
that Mr. Babubhai Chinai is not here. 1 wish 
he had beard this from me. A capitalist is a 
very highly  economic animal and he sucks 
wealth with spongelike efficiency. Put him 
an) where; he will suck it up. Ibis is a 
Government morally supported by them and 
dependent on them. This Clan has been made 
in [he name of the people, to cheat the people 
and to say to the common man that lie has no 
place under the sun.  the  Indian  sun. 

Thank von. 

SHRI   (..    P.   SOMASUNDARAM    
(Tamil 

N'adiij: Mr. Vice-Chairman, Sir. I am grateful 
to von lor g iving  me an opportunity   to   
express   my   v i e w s    on   the   Fourth 
Five Year  Plan. 
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[Shri G. P. Somasundaram.] 
It is a great surprise to me that the Fourth 

Plan document is being discussed after the 
Plan has been finalised. I do not understand 
why a discussion has been going on on this 
subject when the Government has already 
made up its mind regarding the developmental 
activities during the next five years. The 
Fourth Plan document is a fait accompli and it 
is only a waste of time and energy to discuss 
this matter at this stage. Unlike earlier Plans 
which were implemented successively, not 
successfully, without any break, the 
Government had given a holiday for planning 
during the last three years and if the 
Government had been sincere, useful 
discussions could have been held during this 
period and the implementation of the Fourth 
Plan could have been taken up vigorously and 
with the support of the people. 1 hope that the 
Government will be wise enough to have 
discussion on the Fifth  Plan before it is 
finalised. 

Once bitten, twice shy, is an English proverb 
applicable to all. But the Congress 
Government has been bitten thrice, but has not 
felt even once shy. The Government has 
implemented already three Plans and Hi; 
Fourth one also is on the same lines. There is 
no indication as in the earlier Plans when our 
country will reach even the take-off stage. 
There is no indication when even the lowest 
strata of society will be ed ol even the barest 
necessities of life. It appears that the 
Government has forgotten socialism, lor 
excepting in the introductory chapter, the 
word 'socialism' does not find place in the 
draft Fourth Plan. Perhaps the Government 
remembers the word during the election only. 
The problem in the Plan in so far as the State 
of Tamil Nadu to which I am privileged to 
belong is concerned, is simple. The original 
Fourth Plan was set at Rs. 5(>0 crores roughly 
and at that time, the Planning Commission and 
the Central Government promised an assist-
ance of Rs. 250 crores out of the total pool of 
nearly Rs. 3500 crores. The State Government 
has now presented a Plan of Rs. 624 crores 
and in the present draft Fourth Plan only Rs. 
201 crores has been given to our State while 
the total pool remains the same. The 
Government of Tamil Nadu has pleaded that 
the Central assistance to the State should  not  
be cut down. 

It is a fact that whereas in the First Plan the 
Male received 10.7 per cent of the total   | 

Central assistance, this percentage would be 
reduced to nearly 6 per cent. This is 
deplorably low and Tamil Nadu would 
consider it an insult to its intelligence if its 
allocation is not increased. The reduction in 
the allotment to the Tamil Nadu is attributed 
to a revised formula formulated   for  
distribution  among  the  States. 

7 P.M. 

According to this formula, the State of 
Tamil Nadu has been taken as a forward State, 
just because the average income is just above 
the national income. While I do not grudge the 
weaker Stales, which get the major portion of 
the Central assistance, it should not be at the 
cost of a State like Tamil Nadu, which is on 
the brink. I do not blame the statistical 
organisation of the Planning Commission or 
the Central Statistical Organisation, but the 
possibilities of a mistake of a minor nature 
cannot be ruled out absolutely. After all, such 
opinions are based on statistics which are 
dependent on so many factors. Therefore. 
placing the Tamil Nadu State at a place just 
above the average national income stage may 
not necessarily be correct. Our Constitution is 
federal in structure and each State is an equal 
partner with the Central Government in the 
reconstruction of our country. 

It is a matter of regret that the Fourth Plan 
has not realised this basic principle. Had it 
been so, the Stale Governments would ha\c 
been given more freedom in tin- 
lo ' inulat ion of the Plan. It is necessary as 
contemplated in our Constitution that a 
permanent Standing Council should be in 
existence for the purpose of discussing the 
financial mailers and also examine the per-
formance and accounts of both the Central 
and Stale Governments, The Central Gov-
ernment should realise that the parties other 
than the Congress which come to power in the 
Slates also give promises to the public and in 
order to fulfil the promises, resources will 
have to be found and this can be only the 
Central Government, which takes in the form 
of taxes the major portion of the revenue in a 
State. I hope the Central Government will 
take due steps to set up the permanent Council 
as soon as possible. 

SHRI Y. ADINARAYANA REDDY (An-
dhra   Pradesh):       Mr.   Vice-Chairman,   we 
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ha\e got the Fourth Plan after three years of 
holiday. First, the preparation and then the 
implementation are the two most important 
aspects of planning. During its preparation we 
depend for statistics and information on the 
State Governments and other sources. The 
State Governments, in turn, depend for their 
information on the District Collectors, who in 
turn depend on the village officers. From 
personal experience I am saying this, mostly 
the District Collectors send a telegram saying: 
"Send this information in twenty-four hours." 
The village officer has to collect the infor-
mation in twenty-four hours and most of the 
information that he sends is incorrect. It 
cannot be otherwise because in twenty-four 
hours he cannot gather correct information. If, 
on this basis, the State Governments formulate 
their plans, naturally the very Plan structure 
itself will not be Kineil. We live in a 
democratic country and we believe in a 
democratic way of life. It is for this reason 
that it is all the more necessary lor us to plan 
our future and plan our economic 
development. No demo-<nu\ tan exist for long 
in the midst of want and poverty and 
inequality. Therefore. it is very essential that 
our Plan should be based on the welfare of the 
people and the welfare of the country. 
Mahattna Gandhi once said: — 

"To a man with an empty stomach food is 
God. I am endeavouring to see God through 
service to humanity, for I know that God is 
neither in heaven nor down   below   but  in   
everyone." 

I feel that this saying of the Mahatma should 
be borne in mind when we prepare our I'lans. 
with the main purpose of helping   the  poorer  
sections  of  the  people. 

In connection with statistics, I would like-to 
say one word more. We may use our Statistics 
in whatever manner we like, but we must get 
the facts first. I am saying 'facts' and not 
information. It must be Killed facts and unless 
that is ensured from the bottom, no planning 
which is built on those statistics will be useful 
to the country, 

Some friends, both on that side and on this 
side, have been saying that all the three Plans 
have not been useful to us. I lor  one   cannoi   
agree   with   them,   I   know 

apart from the progress made in other sectors 
in the country, the progress made in the 
spheres of irrigation and power generation is 
considerable, though much remains to be 
done. In 1951, the area irrigated from all 
sources was 56 million acres and it rose to 
86.6 million acres by March. 196b and power 
rose from 7814 million kw in 1951 to 50,000 
million kw in March 1908. Now, Sir, we are 
told that the energised pump-sets ate proposed 
to be raised from 5 lakhs to 24 lakhs by the 
end of the Fourth Plan. This is not a small 
progress. We cannot say that we have not 
made any progress at all. But there is much to 
be done in the field of agriculture and power, 
as our country is a vast one. It is an admitted 
fact that the spreading of electric power to 
every nook atid corner of our country will 
positively enrich our economy and minimise 
to a large extent the rural unemployment. Just 
now one friend here was saying that there is a 
lot of unemployment in the rural sector. Forty 
per cent of the people belong to the 
agricultural labour sector and the) are all ' 
unemployed. F'or this 1 say that the spreading 
of electricity, without considering the cost, is 
very essential. Electricity not only gives 
emp!o)inent but develops the agricultural 
economy. It also gives employment through 
the small-Male and cottage industr ies  which 
can be established in the villages. The 
Government pleads lack of resources for this. 
I would like to point out one thing. The lion. 
Member, Shrimati Shakuntala Paranjpve, was 
just talking about family planning. We are 
spending Rs. 800 crores on family planning in 
the Fourth Plan. My own knowledge of what 
is going on in the rural sector and the districts 
is that at least half of this amount goes waste. 
If Rs. 150 crores are diverted to electricity, I 
am sure that ue can definitely solve the 
unemployment problem to a certain extent, at 
least in the rural areas. 

Then, Sir, the main factor which has been 
mentioned by many Members is dependence 
on foreign aid. I quote: "The first lesson we 
must learn is self-help and self-reliance. If we 
assimilate this lesson we shall at once free 
ourselves from the disas trous dependence 
upon foreign countries and ultimate 
bankruptcy. We are a country of mighty rivers 
and a rich variety of agricultural land with 
inexhaustible cattle wealth.   Relying on  
outside help  will   make 
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[Slni Y.  Adinarayana Redely.] 
us still more dependent. All I sa^ is thai we 
must not go abegging. It demoralises. The 
slightest dependence on outside help is likely 
to deflect us from trying to the fullest extent 
our immense internal possibilities in the shape 
of utilising every inch of arable land for 
growing crops for ilaily food." These are not 
my words, Sir, but the words of the Father of 
our Nation. Mahatma Gandhi. We have 
ignored them for the past twenty years and 
have landed ourselves in many a crisis. Let us 
at least remember them now so that we can 
progress in  the  future at  least. 

In the Draft Fourth Five Year Plan I am 
glad to point out that the foreign aid 
component has been reduced to Rs. 2500 
crores, in an outlay of Rs. 21,900 crores and 
we must strive further to see that this also 
disappears in the next Plan. A Plan envisaged 
for the good of the people must be progressive 
and be worked out efficiently and with selfless 
zeal. This is an important factor in 
implementing the Plan. In implementing the 
Plan more responsibility lies on the shoulders 
of the Service personnel. This is a very 
essential factor in the successful 
implementation of the Plan. To implement the 
plan successfully anothei important factor has 
to be borne in mind. Dishonesty, lethargy and 
red-tape have to be completely rooted out 
from amongst those who will be responsible 
for implementing the plan. I do not want to 
single out the Government servants alone in 
this respect. When I say this, I am not exempt-
ing any section of the people, including 
politicians, who are to be responsible for the 
implementation of the plan. This aspect needs 
greater attention not only of the Prime 
Minister and her Cabinet but also of all of us 
who are said to be the lawmakers of the 
country. 

Then, Sir, to implement the plan we have 
chosen the Panchayat Raj system. The 
Panchayat Raj system is a very good ideal in 
itself. But we have got to see that there is a 
uniform system all over the country. The main 
purpose of this system being to create a 
feeling of involvement of the people in the 
administration of the coun-m. ii is very 
essential that more non-official element is 
given powers and responsibilities in these 
institutions. In these matters ii is essential thai 
a uniform pattern 

is sot up in all the States. There seems to be 
some reluctance on the part of some of the 
State Governments to give more powers, to 
decentralise the powers through the Panchayat 
Raj institutions. The Pan-chaval Raj 
institutions, if properly guided, will be a real 
help to the masses in facing and tackling their 
day-to-day problems in the rural areas. One 
need not fight shy of giving power into the 
hands of the non-official elements in these 
Panchayat Raj institutions, as they will be the 
real base for the working of our democracy 
properly. We must accept that today there is a 
tremendous pace of change in human life. 
Therefore, we have to accept the concept of 
people's involvement in the country's affai rs ,  
and for this purpose we have to strengthen the 
Panchayat Raj institutions in spite of some of 
their failings, and ftiden the scope of t he i r  
powers and responsibilities w i t h i n  thei r  
jurisdiction, thereby giving the non-official 
element a greater feeling of involvement in the 
affairs of the nation. In this context, the words 
of Franklin D. Roosevelt m.n well he quoted: 
"The whole cornerstone of our democratic 
edifice was the principle that from the people 
and the people alone flows die authority of 
Government". 

Then again, Sir, while talking of the 
Panchayal Raj institutions and thei r  powers, 
we must remember their responsibilities also 
and I cannot do better than quote that famous 
American President, J. F. Kennedy: "And so 
my fellow countrymen, ask not what voni 
country can do for you. Ask what yon ran do 
for your country". The responsibilities of the 
non-officials in the Panchayat Raj institutions 
will be fai greater  in   making our  democracy  
a  success. 

In conclusion, I would only say and insist  
on one thing. Let us try to implement the 
good aspects of the Plan at least and in 
implementing it let us remember the words of 
great men like John F. Kennedy who said: 
"We arc not here to curse in the darkness, but 
to light the candle that can guide us through 
that darkness   to   a   safe  and   sane  furore". 
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"A matriculate mechanic has produced 

India's first and fully indigenous rotary. His 
name is Mr. Gurdial Handa. He has a  small 
workshop in Worli, Bombay. 

"This machine costs Rs. 3,50,000, and 
every machine produced save our country 
Rs. 10 to IS lacs in foreign exchange. Mr. 
Handa demonstrated the working of his 
rotary and explained the salient features to 
the Industries Minister of Maharashtra, Shri 
R. A. Patil. 

 
"Mr. Handa explained that all import-id 
votaries are of fixed size whereas his 
compact rotary is multipurpose and multi-
size. With minor changes, it can be made 
into most modern and economical 
newspaper rotary. Handa's rotary is very 
simple in design and can be easily operated 
by abundantly available non-skilled 
workers. Mr. Handa told AIR Cfaat liis 
preent capacity is to produce minimum 6 
rotaries every year." 

 

"But now suddenly Handa finds obstacles 
everywhere. It seems that some vested 
interests in the Government do not want his 
rotaries to be mass produced. HMT is 
turning a deaf ear and a blind eye towards a 
discovery which is the talk of the  decade   
among  technological  circles," 
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THE VICE-CHAIRMAN (SHRI D. 
THENGARI): There arc two more speakers, 1 
would request them both to confine 
themselves  to five  minutes each. 

Mr. Vaishampayen. 

SHRI S. K. VAISHAMPAYEN (Maha-
rashtra): Mr. Vice-Chairman, Sir, of course, 
being the last speaker, it is very difficult fo. 
me to deal with all the points which I wanted 
to with regard to this Draft Fourth Five Year 
l'lan. However, I would say that i am one of 
those who consider that for a country like 
India planning is very essential and therefore, 
whatever the nature of the Plan that has been 
prepared as the Draft Fourth Five Year Plan, 
everybody in thi country must welcome it. I 
am not one of those who consider that the 
Plan that has been prepared is a scrap of paper 
or is a son of the dream of Sheikh 
Mohammad, li has some realistic basis; it has 
been pre pared with certain definite 
objectives, even though, 1 lor myself do not 
find some of I the elements that are very 
necessary parti-I   cuktrly after  the three Five 
Year Plans. 
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I will restrict my observations, because lire 
time is very short, to only those points —even 
after the three Five Year Plans and when we are 
on the threshold of the Fourth live Year Plan, \vc 
have not brought in those ingredients which are 
very necessary, if we want really that this plan 
should serve Ihe weaker sections of the people, 
the people of the backward areas. The 
approach and policy that has been formulated so 
Fai as the Draft of the Fourth Plan is concerned is 
certainly sound in respect of various sectors 
particularly the agricultural sector and the public 
undertaking sector. But so far as the sector of 
backward areas is concerned and so far as the 
sector of weaker sections of our society is 
concerned, I do not th ink  that the planners have 
taken a very realistic approach. They have not 
taken a very realistic approach with regard to   
the  landless  labourers  as  such. 

Hie outlays are no doubt in keeping with our 
needs and the resources. But with regard to the 
outlays thai have been made for these sectors 
particularly, thev are not verv satisfactory from 
my point of view. 1 know the planners arc aware 
of these two problems, the problem of the 
underdeveloped or backward areas. 

Since the Second Five Year Plan they have 
been making some special effort to remove the 
underdeveloped nature of these areas. They have 
taken certain steps which I know but 1 cannot go 
into details to show the awareness of the 
Planning Commission with regard to these 
problems. In their different reports, the Second 
Five Year Plan report, the Thin! Five Year Plan 
report, Memorandum on Ihe Third Five Year 
Plan and even in this Draft of the Fourth Plan 
tnere are references no doubt about the need to 
do something for these backward areas. Bui they 
have only determined these backward areas 
according to certain indicators. But beyond that 
no positive and concrete steps have been taken 
up to now, not have they been formulated 
schemes so far as the Draft of the Fourth Plan is 
concerned, That is my complaint with regard to 
the approach that has been made in this Fourth 
Plan. There are no concrete schemes or measures 
formulated under this Draft Fourth Plan so far as 
backward areas are concerned. 

S1IRI S. K. VAISHAMPAYEN: I am 
welcoming ihe Plan in general. (Interrup-
tion) Because of the time-limil 1 cannot 
gi\c my observations on that. I cannot give 
my obsen ations and show some verv re-
deeming features of this Plan. I cannot go 
into them. 

 



 

SHRI S. K. VAISHAMI'AYEN : Mr. Vice-
Chairman, Sir, what I was trying to point out 
was that the Planning Commission is certainly 
aware of the need to do something about these 
backward areas. They have tr ied to take 
certain steps and have given certain indicators 
on the basis of which die backward areas are 
to be determined. I have studied this question 
in different ways and 1 know there are ten 
States which have tried to determine these 
backward areas. Therefore, I do not find any 
difficulty in trying to formulate scheme for 
them. I do not know what are the difficulties 
with the Planning Commission to formulate 
schemes for the development of these back-
ward areas. That is my difficulty with the 
whole Plan as such. In the previous Plans also 
there have not been schemes for the 
development of these underdeveloped areas. 
Neither the Planning Commission nor the 
State Governments have applied their mind to 
see that these underdeveloped areas come on 
par with the other progressive areas as such. 
So even though the recognition is there and 
even though the Prime Minister in her speech 
has also referred that some concrete steps 
would be taken in regard to the development 
of the backward areas, I do not know why the 
Government or the Planning Commission 
have to await for the report of the Wanchoo 
Committee when there could be definite 
schemes for the development of these areas. 
So I would submit some concrete suggestions 
with regard   to  this  particular  problem. 

I feel, Sir, that in the whole Plan a 
confusion has been brought in by comparing 
these backward areas with the general 
backwardness that is there between one State 
and the other. This should be removed, and 
the backward areas should be only those 
which have been determined by the indicators 
of the Planning Commission. So ihis is the 
first thing which the Planning Commission 
and the Government must consider if they are 
at all sincere and serious to do something 
about the backward areas. They must remove 
the confusion that there are certain backward 
areas which have been 

determined according to the indicators of the 
Planning Commission and there is back-
wardness between one State and the other. 
That confusion they must first remove and try 
to lay down for them a certain priority, say, to 
bring up these backward areas to a particular 
level of development w i t h i n  three or live 
years. 

The third thing which 1 would like to 
suggest for the Planning Commission and the 
Government to consider is that they should 
undertake to build up an infrastructure within 
these areas. Without building up the 
infrastructure of development it is not 
possible for any Government or any Plan as 
such to sec that these areas are covered. 
Unless there is the facility Of water, unless 
there is fac i l i ty  of power, unless there is 
facility of loads and railway lines, how is ii 
possible for industries to grow in these areas? 
So my submission is that the Government 
must formulate schemes for building the 
i nf ra s t ruc tu re  within these particular 
areas. The Central Government and the State 
Governments must see that particularly public 
sector industries which are non-resource 
based should be located in these backward 
areas as such on a priority basis. 

Then the Central Government must ask the 
s t a t e  Governments to evolve certain special 
machinery, for instance, an Industrial 
Development Corporation for helping tin    
upcoming  of  industries   in   these   areas. 

Lastly, the Central Government must see 
thai the State Governments give a weight-age 
in the allocation of funds so far as these anas 
ate concerned. I know the Planning 
Commission has made certain reservation of 
funds, 10 per cent for special problems of 
States. Instead of making it a very general 
statement they should lay down thai this 10 
per cent of the allocation thai: has lucn made 
should be spent as a wcigh-tagc on allocation 
gi\en for the backward areas as such. 
Therefore, I am submitting for the 
consideration of the Government and the 
Planning Commission some concrete 
suggestions with regard to the development of  
these  backward  areas. 

Willi regard to the problem of landless 
labourers hi me quote only a few figures. 
Today in our country. 5 pel cent of the 
agricultural    population    are   those   
fanners 
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who   possess   5   acres   or   less   of   land   or 
who are landless labourers. 

These classes who constitute 65 per cent of our 
rural population have only 15 pet cent of land in 
their possession. This is the position with regard 
to a bulk of our population. Out of this 65 per 
cent, 3H pei cent are landless labourers in rural 
areas.  So unless we aipph ourselves seriously to 
their economic condition, to see that they arc-
helped in every way and whosoever posses scs 
land is given credit, unless we take very firm and 
concrete measures to help this particular class, I 
feel-these sectors will grow very sensitive and it 
may result in serious dissatisfaction, even though 
we have this Fourth Five-Year Plan for the whole 
of the country as such. With these few words and 
with these few- suggestions, I consider that a 
Plan of this nature was necessary, particularly 
when we have gone through a long period of 
recession, a long period of economic depression, 
a long period of drought; and it should be Started 
as early as possible and we should see now, the 
Planners and the Government must see, that 
concrete steps are taken for these two sectors 
which are  growing  sensitive  day  after  day. 
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